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LOK SABHA DEBATES

LOK SABHA

Thursday, March 20, 1997/Phalguna 29,
1918 (Saka)

The Lok Sabha met at One Minute Past
Eleven of the Clock.

[MR. Deputy Seeaker in the Chair)

[English]

DR. M. JAGANNATH (Nagarkurnool) : Sir, | have an
Important question.

MR. DEPUTY-SPEAKER : Which question are you
referring to?

(Interruptions)

DR. M. JAGANNATH : This is a very important

question because the Expert Committee has found fault

with Karnataka on the Alamatti dam issue saying that
they have violated the Bachawat Award.

MR. DEPUTY-SPEAKER : Let us have it after
Question Hour please.
(Interruptions)

SHRI S.K. KARVENDHAN (Palani) : Sir, the
Government of Karnataka is not taking steps to solve
the problem.

MR. DEPUTY-SPEAKER : Please cooperate now.

(Interruptions)

DR. M. JAGANNATH : All the objections have been
overruled by the Committee. Hence, the Government
must immediately stop construction of the dam. All
construction work should be stopped forthwith
...(Interruptions) The Centre must cancel all the
clearances given for this and also stop funding this
project.

SHRI S.K. KARVENDHAN : The Cauvery issue
should be solved and drinking water should be provided
for the people for Tamil Nadu...(Interruptions)

MR. DEPUTY-SPEAKER : You will surely get a
chance after Question Hour. Do not break coventions.
Please sit down.

DR. M. JAGANNATH : All right. Thank you.
11.02 hrs.
ORAL ANSWERS TO QUESTIONS
[Translation]
Out of Order Telephone Exchanges

+
*361. SHRI RAM TAHAL CHAUDHARY :
SHRI RAMSHAKAL :
Will the Minister of COMMUNICATIONS be pleased
to state : '
(a) whether most of the exchanges, telephone

towers and telephones installed in the rural areas and
villages are lying our of order;

(b) if so, the details of such villages, State-wise;

(c) the reasons alongwith the time since when they
are out of order,;

(d) whether loss of worth crores of rupees is being
suffered as a result thereof;

(e) the reasons for not implementing the schemes
meant for repairing of the out of order telephones in
these areas;

(f) whether several officers have been found
responsible in this regard; and

(g) if so, the details thereof, State-wise?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) and (b) 12 small exchanges in
J and K are lying damaged, 86 small exchanges in
Andhra Pradesh burnt due to militancy/terrorism. 11264
Village Public Telephones are also lying out of order,
out of total 2.49 lakh VPTs due to various reasons. The
details are given in the Statement-|.

(c) Statement-1l is laid on the Table of the House.
(d) Statement-lll is laid on the Table of the House.

(e) Sir, schemes are being implemented and
following instructions/guidelines have been issued to
all the field units to further improve the working of village
telephones :

(i) Testing of the Village Public Telephone (VPT)
should be carried out daily by dialling from
the exchange.

(ii) Testing of MARR link should be carried out
daily from the base Station.

(iii) Battery set for Remote Subscriber Unit (RSU)
should be checked up at regular intervals.

(iv) Solar panels may be installed immediately
wherever these are not provided so far.

(v) As an interim measure Annual maintenance
contracts for the repair of Printed Card Board
and unit may be entered into by the circles.
The field units are progressively taking action
in this regard. '

(vi) The staff may be trained in the maintenance
of MARR systems.

(vii) Introduction of better and reliable
technologies for providing village teiephones.

(f) and (g) A thorough inquiry into the veracity of
the reports of the field formations regarding functioning
of VPTs has also been ordered through an independent
agency the selection of which is under process.

CBl has also been asked to investigate as to
whether all norms of administrative, technical and
financial propriety were observed while ordering and
procuring the MARR equipment for VPTs.
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Statement-/

Telephone exchanges and village public telephones
lying faulty.

(As on 10.03.1997)

S. Name of Circle No. of No. of
No. exchanges village
public

telephones
1. Andaman and Nicobar — —
2. Andhra Pradesh 86 164
3. Assam —_ 243
4. Bihar —_ 3347
5. Gujarat —_ 73
6. Haryana — —
7. Himachal Pradesh — 44
8. Jammu and Kashmir 12 205
9. Karnataka _ 119
10. Kerala _— —
11. Madhya Pradesh - 3046
12. Maharashtra —_ 204
13. North East - 359
14. Orissa — 1236
15. Punjab —_ 15
16. Rajsathan — 255
17. Tamil Nadu —_ 45
18. Uttar Pradesh (E) —_ 811
19. Uttar Pradesh (W) _— 604
20. West Bengal —_ 494
21. Mumbai — —
22. Calcutta — —
23. Delhi — —
24, Chennai — =
Total 98 11264

Statement-l|

The small exchanges as stated in (a) and (b) above
are lying out of order since 1990 and onwards in the
States of J and K and Andhra Pradesh due to damages
caused by militancy/terrorism.

Regarding Village Public Telephones, about 11264
Village Public Telephones (VPTs) are lying faulty as on
10.3.97. Out of faulty VPTs, 1000 are lying out of order
for less than one month, rest are lying faulty for more
than one month. The main reasons for VPTs remaining
faulty are :

(1) Militancy/terrorism/naxalite activities.
(2) Prolonged failure of power supply.

MARCH 20, 1997
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(3) Remote and in-accessible areas with poor
transport facilities causing problems in
movement of men and materials.

(4) Suspected technical inadequacy of the
equipment.

(5) Overhead physical transmission media which
is prone to thefts and damages due to
environmental reasons.

(6) Misuse of the battery of equipment by the
users.

(7) Inadequate repair/maintenance facilities of
MARR equipment of different makes.

Statement-Ill

There are 11264 VPTs lying out of order as on
10.3.97. The loss of revenue on this account is not very
large.

Apart from this a total of 98 small capacity
exchanges are lying out of order which have been
burnt/damaged by the Militants/terrorists in Andhra
Pradesh (86 nos.) and J and K (12 nos.). As it is not
possible to restore them due to prevailing law and order
situation, hence no loss can be attributed on account of
lack of maintenance.

STD connectivity is not available in 2 small
exchanges in Arunachal Pradesh due to failure of
satellite links. Loss on this account is negligible.

SHRI RAM TAHAL CHAUDHARY : Mr. Deputy
Speaker, Sir, | am not satisfied with the reply given by
the hon. Minister, because though one can understand
that the telephone system is disturbed in Kashmir
because of extremist activities but what are the reasons
that the telephone system is not in order in other states
as well. By giving exaggerated figures some telephone
connections are definitely provided, but later on they
are not properly maintained. Whether these are properly
functioning or not. For example, maximum number i.e.,
3347 telephones are lying out of order in Bihar and
Madhya Pradesh. The main reason behind this, that |
can comprehend is that the equipment purchased by
the Telephone Department are of low standard which
are out of order very soon. Once the telephone is
installed, no officer or employee does visits to see
whether it is functioning properly. | do not want to repeat
the suggestions given by the hon. Minister to improve
the system, but the situation will not improve only by
giving suggestions. Through you. | would like to submit
to the hon. Minister that the officers of the exchange
should go periodically, say weekly, to see whether the
telephones installed are functioning properly or not. |
demand that system of collecting such information is
extremely necessary otherwise, inspite of Government's
expenses the common public is not benefitted to that
extent which they should get. The few suggestions given
by the hon. Minister to improve this system
...(Interruptions)
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MR. DEPUTY-SPEAKER : What is your question?

SHRI RAM TAHAL CHAUDHARY : Telephones
remain out of order almost everywhere. | would like to
know, by when the few suggestions given by the hon.
Minister would be implemented?

SHRI BENI PRASAD VARMA : | am first a Member
of Parliament and then a Minister and | am elected
amongst the masses. The hon. Members and the august
House is concerned about the telephones in the rural
areas, and it is our concern as well, and we are not fully
satisfied with it. The amount of money that is spent on
the rural telephone is not being properly utilised. So we
have ordered the C.B.l. to investigate whether all the
formalities - technical, financial - are adopted rightly or
not or the equipment is purchased arbitrarily. We have
given this directive also that after contacting the hon.
Members the District level officers will tell them how
many telephones are in working condition, and how
many are out of order, so that you know the right position,
and you will also be able to observe when the right
information is being given or not. Besides, we are giving
telephone connections under MARR system and this is
the last fortnight of 1996-97. The system of the
Government is such that most of the Government works
are usually complelted in the last fortnight of the financial
year. We have also given the instructions that priority
should be given to all the suggestions or
recommendations given by our hon. Member. If they
can’t instal they should explain why they can't instal it
or why they can’t consider his recommendations.

MR. DEPUTY-SPEAKER : Hon. Member’s question
was about the six suggestion you have given and the
time by which these would be implemented.

SHRI BENI PRASAD VARMA : We have issued
instructions in this connection and monitoring cells have
been opened in every C.G.M. circle, through which we
will be monitoring regularly, and we will seek the co-
operation of all of you. We have associated hon.
Members also in monitoring.

SHRI RAM TAHAL CHAUDHARY : Mr. Deputy
Speaker, | wanted to know the time limit but the Hon.
Minister did not say anything about it. Along with the
time-limit, | would also like to know by when telephone
facility would be provided by the Government to the
divisions and Block Head quarters where it has not
been provided till date e.g. in my Bihar State, at
Aurangabad there are many Block Headquarters where
there is no telephone facility, Sunato, Gudmu etc. in
Ranchi and other headquarters there are no telephones.
By when telephone facility would be provided there?
Besides by what time telephone facility would be
provided at every Panchayat level? The hon. Minister
has just now said about CB! enquiry into the bunglings
but he has not categorically stated the time by which
enquiry would be completed. | would also like to know
from the hon. Minister. Till now how many people have
been examined during the process of investigation and
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what action has been taken thereon. | would like to
know all these things from the hon. Minister?

SHRI BENI PRASAD VARMA : Sir, the orders of
investigation have been given just now and now we will
consider in the Department about the time-limit. As far
as the hon. Member has said about the Block
Headquarters, it is true that there should be exchanges
at the Block Headquarters. Next year we would issue
directions that in the next financial year block
headquarters should also be covered for opening
exchanges on priority basis.

SHRI RAMSHAKAL : Mr. Deputy Speaker, Sir, in
this connection the criteria are not followed at all, and
the influential people in the society who can afford to
pay and grease the palms of officials are provided with
telephone connections. May | know from the hon.
Minister whether he has received any complaint in this
connection and if so what action has he taken against
the corrupt officers?

SHRI BENI PRASAD VARMA : Are you asking about
Mirzapur?

SHRI RAMSHAKAL : Yes.

SHRI BENI PRASAD VARMA : Mr. Deputy Speaker,
Sir, hon. Member has himself told me about Mirzapur.
We have also ordered vigilance enquiry of the case,
and directed the officers to set up VPT wherever the
hon. Member wishes to get it installed. The officers will
obey, and it VPT can not be installed, the officers will
explain to you as to why it can not be installed.

[English]

SHRI N.S.V. CHITTHAN : Mr. Deputy-Speaker, Sir,
every day we are talking about the rural upliftment. The
public telephones in villages are expected to give easy
communication facilities to villages. But in most of the
villages, these telephones are not at all working. For
example, in my Dindigul Parliamentary constituency,
there are hundreds of telephones which are not working
for the past several months.

The hon. Minister has given some details in his
reply. It is very much disappointing. | do not know
whether they are disappointing us or the officers who
gave this information are disappointing themselves. In
the reply, it is stated that in Haryana, all the telephones
are working, in Kerala also, all the telephones are
working, and about Calcutta, Delhi and Chennai, the
information is not available...(Interruptions) In Tamilnadu,
only 45 telephone exchanges are out of order. This is
what is given in the reply. How can | believe it?

MR. DEPUTY-SPEAKER : What is your question?

SHRI N.S.V. CHITTHAN : | am coming to the
question. | want to know from the non. Minister whether
the Government is having any correct picture of
telephone exchanges that are not working in this country.
How many village public telephones are there in our
country? Has the Government gone into the details of
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the erring officials? Has the Government got any figure
regarding the action taken against those officials?
...(Interruptions)

MR. DEPUTY-SPEAKER : Please listen to him first.
(Interruptions)

[Translation]

SHRI BENI PRASAD VARMA : The information which
the hon. Member is seeking is given in my reply to the
main question. Whether the information which we are
getting from the field is correct or otherwise will be
investigated by an indepedent agencv ie 400
instruments which were introduced in the beginning
have proved failure. We know it and we will get it
investigated by the C.B.l. or an independent agency.
We are conducting the enquiry our-elves to know the
reasons of its failure. We are not satisfied ourselves.
We do agree with your feelings that these rural
telephones are not functioning properly. V'e are
investigating into it and we need your co-operation.

SHRIMAT!| RAJANI PATIL : Mr. Deputy Speaker, |
would like to know from the hon. Minister...(Interr*~tions)

MR. DEPUTY SPEAKER : Please be seatea. it is an
important question. | am aware of it. So | will allow more
than five supplementary questions on it.

(Interruptions)

SHRI RAJIV PRATAP RUDY : Mr. Deputy Speaker,
Sir, as you yourself are admitting that it is a most

important issue, |, therefore, request to kindly allow half ‘

an hour discussion in this issue...(Interruptions)

MR. DEPUTY SPEAKER : It is alright. Let the
supplementary be taken up first. After that half-an-hour
discussion will also be allowed. Please sit down.

(Interruptions)

SHRIMAT! RAJANI PATIL : Mr. Deputy Speaker, Sir,
the Minister is not but the statement which he has given
regarding telephone exchanges and rural PCO’s lying
out of order, he has told therein that only 204 rural
PCO's are out of order in Maharashtra. He cannot go
everywhere but whether the information which he has
received is based on the reality? More than 204 rural
PCO's are lying out of order in my own constituency.

He has evaded the reply which was expected from
him to part (f) of the question. How best the telephone
officials/officers are discharging their duties is known to
all? | would like to know to whether you have any time-
bound programme regarding the selection process of
the members of the Committee to be constituted to
conduct inquiry into the malpractices being committed
in the Telephone department and do you intend to
include any Member of Parliament in that Committee?

SHRI BENI PRASAD VARMA : Mr. Deputy Speaker,
Sir, | don't know whether information is correct or not
but | have directed to an independent agency to find
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out the facts...(Interruptions) There is a institution in
Hyderabad, one institution is in U.P. also. We invited
quotations from them and very soon orders shall be
placed with them. We have given a separate order to
the CBI to conduct an inquiry regarding administrative
or financial fault if found therein we ourselves are not
satisfied with this information. That is why we have
ordered an inquiry.

As far as the involvement of M.Ps is concerned, we
have issued instructions to the field officers that they
should inform the MPs regarding the actual number of
VPTs functioning there so that they may be able to
know whether their information is correct or not
...(Interruptions) We have issued instructions
...(Interruptions). We shall take action against those who
do not provide information...(Interruptions)

SHRI RATILAL KALIDAS VERMA : All this
information is wrong. Not even a single telephone is in
order...(Interruptions)

SHRI NITISH KUMAR : Mr. Deputy Speaker, Sir,
House is not satisfied with the reply given by the Hon'ble
Minister and inspite of being Minister he himself is not
satisfied with this information. How the constitutional
problem arises because the Minister is accountable to
the House and he is also Head of the department. It he
himself is not satisfied them what is he doing in the
Ministry? Any how we can realize his problem. Till
yesterday he was engaged in political problems of Uttar
Pradesh. Today their problem has been solved, they
have almost lost U.P.

MR. DEPUTY-SPEAKER : It is not a question of
Uttar Pradesh.

(Interruptions)

SHRI NITISH KUMAR : | am coming to the question,
It has a political commotion. They had no time. They’
have given datas with regard to Bihar, Madhya Pradesh
and all over the country. Complaints are being received
even from those places where there are last-chances of
it. We challenge him that whatever figures he has
submitted regarding Bihar are quite wrong. The
Members from Madhya Pradesh are also saying the
same that the figures in respect of their State are wrong.
We would like to know through you whether he has got
time to spare from his political engagements and whether
by utilising his time he will be able to give correct
figure. He himself admitted that most of the telephones
in Bihar are out of order whereas not even 5 per cent
telephones are in order in the villages. It is a reality. He
told that he was giving directions to the Field officers to
provide information to the Members of Parliament
regarding the VPT's lying out of order alongwith the
location thereof. What will be tell us? We know that all
telephones are out of order. Informing us is not so
important, What is required to keep them in order. We
want to know that whether it is possible for the Hon'ble
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Minister to leave Delhi and Lucknow to verse this
problem personally in the state capitals particularly in
Patna? Whether he will call all the officers and the
Members of Parliament to discuss this problem so as to
find out some way for improvement in the functioning of
the telephone department? | cannot tell a lie in the
House. If | am not satisfied, | shall never say that | am
satisfied. We ourselves are emphasising the fact that
VPTs are not functioning properly. Nitishji is my friend
for the last 20 years. If they continue changing their
colour the problems shall continue to arise.

MR. DEPUTY SPEAKER : Come to the question.

SHRI BENI PRASAD VARMA : You have given
suggestion of monitoring. | agree with you
...(Interruptions)

MR. DEPUTY SPEAKER : | shall allow, | have
already noted down it. Let him speak first.

SHRI DATTA MEGHE : In the reply it was told that
it has also been asked whether at the time of placement
of order for procurement of MRRR equipments for VPTs,
all administrative, technical and financial norms have
been taken into account? Due to some technical faults
VPTs do not functioning properly. You told all this about
VPTs. But you should pay attention towards the personal
telephones for which bill is paid quarterly. Their
telephones are aiso out of order. Whenever any Member
of Parliament writes to the concerned officers, they reply
that the work is not to be done by the MP, it is to be
done by their staff. Whenever we visit their offices, they
seem to be reluctant to meet us. What action you shall
take against them for their such attitude?

MR. DEPUTY-SPEAKER : Mr. Meghe, what is your
question?

SHRI DATTA MEGHE : The complaint of MP is not
attended to.

MR. DEPUTY SPEAKER : Alright, it is your question.

SHRI DATTA MEGHE : You issue directions to the
effec than the letters of Member of Parliament must be
acknowledged. What are you going to do in this regard?

SHRI BENI PRASAD VARMA : If any officer ignores
an Hon'ble Member of Parliament, he does not deserve
to a officer. We shall consult you and Hon'ble Speaker
also on this matter. We want your more participation in
this regard so that more suggestion may come up.

[English]

SHRI SONTOSH MOHAN DEV : This is not correct.
When | was Minister for Communications, there was a
standing instruction that all SDOTs and DETs, by
rotation, should contact the Members of Parliament and
verify whether they have any complaint or anything like
that about them. This has been withdrawn subsequently
not by him but by somebody else. That instruction must
go. Otherwise, it is true that no officer would listen to us.
Members of Parliament should be contacted every now
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and then by holding Consultative Committee meetings
or Zonal Committee meetings. Let them discuss with
the Members of Parliament and know about their
complaints or suggestions. When they have got free
telephones, why are they not doing that? So, | request
the hon. Minister to kindly give that instruction as per
his assurance.

SHRI SOMNATH CHATTERJEE : This is an advisory
supplementary!

[Translation]

SHRI BENI PRASAD VARMA : We have not
implemented the instructions thereof. After your consent
and permission we shall meet Hon'ble Speaker and get
it implemented. Till now the Member of Parliament were
included in the telephone Advisory Committee. We are
thinking about it that all MPs should be included in the
telephone Advisory Committee so that it may be more
eftective...(Interruptions)

MR. DEPUTY SPEAKER : | shall ask the fact
benches also to speak. Let him be heard first.

SHRI GULAM MOHD. MIR MAGANI! : Due to
terrorism all telephones in Jammu and Kashmir are out
of order. 12 telephone exchanges were set on fire. No
PCO is working there. | would like to know by when
these telephones shall put in order and there 12
telephone exchange be repaired? Simultaneously |
would like to know by when telephone services between
Delhi and Laddakh shall be restored?

SHRI BENI PRASAD VARMA : We shall try with the
our firm will to redress your grievances at the earliest
possible. If you want to have a discussion on this issue,
We also want that there should be complete discussion
on the subject so that the feelings of all the people are
reflected...(Interruptions)

MR. DEPUTY SPEAKER : Please listen one thing.
You are also not subject and even the Minister is also’
not satisfied. It would be better if you have half-an-hour
discussion or have a discussion under some rule.

(Interruptions)

MR. DEPUTY SPEAKER : How there will be one
hour discussion. You may speak at that time. The Minister
has also agreed.

(Interruptions)

MR. DEPUTY SPEAKER :
minutes on just one point.

We have spent 25

[English]

SHRI BASU DEB ACHARIA : How many Half-an-
hour discussions you will allow, Sir? | wanted to put a
very categorical question.

[Translation]

MR. DEPUTY SPEAKER : Sit down please. | will
allow others also.
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DR. SATYANARAYAN JATIA : The Government spent
crores of rupees on spreading the Radio Telephone
system in the villages. But at that time the excessive
telephone system expended in the country in the name
of Pam Petroda. Wait-battery is used in Radio telephone
system which slowly and slowly, gets discharged. Due
to this, it stops functioning. Now that system is being
replaced by the solar battery system. May | ask you to
let us know the names of the places where this system
of Radio Telephone has been set-up? What are the
steps proposed to be taken by the Government to set
up such telephone exchanges in these villages where
waiting list has been prepared for providing connections
to the consumers?

SHRI BENI PRASAD VARMA : We are trying to
achieve our target fixed for this year. Now we have
introduced zero maintenance battery. Apart from this
directions have been issued to achieve the target as
soon as possible...(Interruptions)

MR. DEPUTY SPEAKER : O.K. Let us consume the
whole time on only one point.

SHRI L. RAMANA : Mr. Deputy Speaker, Sir, In
Andhra Pradesh, 86, small Exchanges have been
damaged due to the ongoing militant activities. In this
connection, | have also held meetings with the hon’ble
Minister. The Minister did set up a Review Committee
in this respect consisting the Chief General Manager of
Andra Pradesh and Divisional Manager Telephone of
my district. | want to know as to when these 86 small
Exchanges are likely to start functioning alongwith the
steps taken by the Government to provide telephone
connection to the Sarpanch and local people?

[English]

AN HON. MEMBER : Sir, Members from Jammu and
Kashmir and Andhra Pradesh should be heard.

MR. DEPUTY SPEAKER : Please, listen to his reply.

[Translation]

SHRI BENI PRASAD VARMA : |t is a fact that much
damage was done to the Telephone Exchanges by the
terrorism. Elsewhere also, such complaints have been
received, therefore, we have included M.Ps. also in our
job and requested them to give report themselves. We
will try our best that these are repaired at the earliest.

[English]

SHRI BASU DEB ACHARIA : Mr. Deputy Speaker,
Sir, one year back under West Bengal sub-Telecom
circle, a 120-channel equipment was installed in my
Constituency at Adra. Only six channels are working.
The Telephone Exchange also is not working properly
for the last three years. | am not getting any telephone
either from Delhi or from my Constituency. May | know
from the Minister whether he will take steps so that the
120-channel equipment, which was installed one year
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back at Adra Exchange under West Bengal sub-Telecom
Circle, starts functioning?

[Translation]

SHRI BENI PRASAD VARMA : Mr. Deputy Speaker,
Sir, Shri Acharia ji is one of our most respectful members.
I will issue directions to the concerned officers today
itself to look into his complaints...(Interruptions)

MR. DEPUTY SPEAKER : Half an hour has been
spent on this question...(Interrupticns)

SHRI RAM KRIPAL YADAV : | have not been called
...(Interruptions)

MR. DEPUTY SPEAKER : Much time has been spent
on this question. Half an hour has been devoted on one
question.

(Interruptions)

MR. DEPUTY SPEAKER : You may give it for Half
an Hour Discussion. It will last for one hour on its own.

(Interruptions)
[English]
MR. DEPUTY-SPEAKER : Please maintain decorum.

Uplinking Facilities

*362. DR. M. JAGANNATH : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state :

(a) whether giving uplinking facilities on Indian soil
to satellite television channels will help earn more
foreign exchange and also increase employment
potential;

(b) if so, the details thereof;

(c) the fee proposed to be levied on private
channels for uplinking from Indian soil; and

(d) the steps taken to popularise the Doordarshan
international channel?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (c) The issue of permitting uplinking
facilities from Indian soil is related to the question of
permitting private broadcasting from within the country.
This and other related issues would be taken care of by
the proposed broadcasting bill which is likely to be
introduced during the current session of Parliament.

(d) Various measures such as increasing the
telecast time, showing programmes/films including in
regional languages for benefit of NRIs, live telecasting
of events of national importance, publicising channel
programmes and schedules etc. have been taken to
increase the popularity of Doordarshan International.
Further, our missions abroad have been asked to give
wide publicity to the telecast schedules and also give
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no-objection certificates to cable operators willing to
downlink DD international channel for further distribution.

DR. M. JAGANNATH : If a channel has to uplink
programmes from our country, it will have to invest money
in India to produce the programmes which will mean
more foreign investment and greater job opportunities.
May | know from the Minister whether Doordarshan will
seek the help of the Pan American Satellite Corporation
to popularise Doordarshan International Channel?

SHRI C.M. IBRAHIM : So far as DD-3 and
DD-International channels are concerned, a Bill is
coming before the Parliament. Once that Bill is passed,
we can definitely say something about it.

DR. M. JAGANNATH : There are a large number of
NRIs, living in more than 50 countries, who watch the
programmes of DD-International channel. | would like
to know whether the Indian Embassies and High
Commissions would be provided with fund to set up
Dish Antennae to receive the beam from Pas-l and
Pas-1V Satellites being used by the Doordarshan or has
any request been made to Pan American Satellite
Corporation to help in making the Dish Antennae
available to those countries where there are a large
number of NRls.

SHRI C.M. IBRAHIM : In my reply itself | have said,
so far as giving financial assistance to different
Embassies is concerned, there is no such proposal with
the Government. Of course, we are popularising it. We
have increased the total duration of telecast to 18 hours.
The fresh programmes will be telecast for 10 hours and
the duration of repeat programmes has been increased
to 8 hours. Once the programmes are popularised, the
viewership will go up.

[Translation]

KUMARI UMA BHARATI : Hon'ble Deputy Speaker,
Sir, time and again it has been asked on the floor of the
House as to what kind of programmes are being aired
in India through Satellite Channels. In my new these
programmes are misleading the youth of our country
and playing with their future. They are eroding our
cultural heritage. A kind of mental perversion is taking
place among our youth. The hon'ble Minister has time
and again said that he would initiate some action in this
regard because right now we are not having any policy
to control the satellite channels. May |, therefore, know
from the hon'ble Minister whether any decision has
been taken in this regard or this Government is on the
verge of its collapse and is not in a position to take a
decision. | want an answer to this question from the
hon’'ble Minister.

SHR!I C.M. IBRAHIM : The very objective of our
Prasar Bharati Bill is to put a check on all such
programmes are against our culture, traditions and are
being aired on Indian Soil. It was my heartiest desire to
bring this Bill in this session itself — but certainly | will
bring it in the next session.
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KUMARI UMA BHARATI : Mr. Speaker, Sir, | am
listening it for the last six months that it would be brought
in, it would be brought in...(Interruptions) Programmes
with vulgar scenes are being aired through satellite
channels and ultimately, our Doordarshan has also
started competing with these channels. Whether Satellite
channels would come in the parametere of
Doordarshan?

SHRI C.M. IBRAHIM : Yes.

[English]

SHRI P.R. DASMUNSI : Mr. Deputy-Speaker, Sir,
the question is linked with the uplinking facilities to the
satellite channels. Is it not a fact that the Government,
as a matter of their collective policy, made it clear to the
sports fraternity of India that they can augment their
resources, they can negotiate with any TV channels
they like for getting financial support? The Government
has invited the sports’ bodies and told them that the
Finance Ministry had made it categorically clear that
they have no objection to it in view of the liberal
economic policy. Based on that policy, while a number
of sports’ bodies including that of Football negotiated
with the foreign TV channels to sell their products. In
spite of the judgement of the Supreme Court, the
uplinking facility was not given by Doordarshan with
the result that the Indian population is deprieved of
watching the game and also to earn resources.

The production quality of our Doordarshan is so
bad that even if we project the game, the sponsors do
not come forward. Doordarshan never paid the money
till before the foreign channels came. | negotiated the
matter time and again. On the 24th of this month, Nehru
Cup will be staged in Cochin. Now, the viewers are
asking me whether they would be allowed to watch it
and | cannot say anything to them.

In view of this, will the Government find a via-media
so that the foreign TV channels can get the uplinking
facilities? It is because the Government's policy is that
they do not pay even a single penny to sports’ bodies
and they have to augment their own resources.

Will the Government ensure that the uplinking
facilities to satellite channels not jeopardise the interest
of the national security and also at the same time an
arrangement between the foreign TV channels and
Doordarshan be made so that Doordarshan could also
exhibit the game at the same time to viewers in India?
Otherwise, what is the point of running the sports’
bodies?

SHRI C.M. IBRAHIM : That is what, in my first reply
itself, | have clearly stated. We are keeping in view the
judgement of the Supreme Court and also the
commitment of the Government that in the next part of
this Budget Session, we are going to bring the
Broadcasting Law. In that law, we will deal with it.
Whether it is down-linking or uplinking, all will be
involved in that. Once the Bill comes before Parliament,



15 Oral Answers

I think, the hon. Members will have more opportunities
to speak. In the next part of this Buget Session, we are
definitely, going to have this Bill.

[English]

SHRI P.R. DASMUNSI : Mr. Minister, it is a matter’

pertaining to your office. We opposed this programme
in the Ministry while you were sitting in Doordarshan.
Now, he has joined the Star TV and is earning lakhs
and lakhs of rupees. This is what is happening in India.
You try to find out, who is doing it...(Interruptions)

SHRI A.C. JOS : Sir, my question is also there.

MR. DEPUTY-SPEAKER : | will allow you. Please
sit down.

(Interruptions)

MR. DEPUTY-SPEAKER :
speak.

Please allow him to

[Translation]

SHRI C.M. IBRAHIM : The officer who was working
in my office should have taken into account that | am
heading this department. | do not want to comment on
anyone. But | can say that right now we don’t have a
law in this respect. Now the Supreme Court has given
a ruling that we have got no power over AIR service.
BBC service is not available in Singapore. NEWS is not
available in France. | am not saying anything against
the judgement but if our country is capable of making
a law in this regard then we will not allow anything in
our territory which is against our culture...(Interruptions)
Bill is before the Cabinet and would be brought in the
House in the next session...(Interruptions)

KUMARI UMA BHARATI : This supplementary still
remains. Whether they will remain in the power next
time or not?...(Interruptions)

MR. DEPUTY SPEAKER : Now let them speak one
by one.

(Interruptions)

SHRIMATI SUSHMA SWARAJ : Mr. Deputy Speaker,
Sir, the matter pertaining to providing uplinking facilities
to Indian Companies from Indian soil has been pending
with the Government for the last so many years. In the
absence of this facility, though we are earning foreign
exchange on the one hand but on the other hand, our
companies have to work hard by paying frequent trips
to Masco and Singapore. In the absence of uplinking
facility, they can air any dimmed programme from other
countries. They are not governed by the laws of our
land. This uplinking facility is given by the four
departments — Home, Space, Telecommunications and
| and B. The hon'ble Minister must be knowing that
within 13 days of my short Tennure | had held the
meeting of the officers of these four departments to
materialize this decision. | had also held meetings with
all companies and removed all the impediments which
were likely to stall the process of taking a final decision.
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Now they remain no more. Only the decision remains
to be taken. | want to ask the hon’ble Minister that when
all the formalities pertaining to this important decision
can be disposed of within 13 days then why could not
you do it in the last ten months during your present
tenure? You are holding the charge of this office for the
last ten months, why could not you do it? Why is it still
pending? You have included this aspect in the
Broadcasting Bill. There are so many lacunas is this Bill
that it is not going to pass easily. This Bill will be referred
to ten Standing Committee and it will take years in
getting the same passed. Will you be pleased to state
whether you propose to take a final decision for giving
this uplinking facility to Indian companies and whether
you will exclude it from the perview of Broadcasting
Bill...(Interruptions)

SHRI C.M. IBRAHIM : Whenever | take decision, it
is always a final decision. | never take an incomplete
decision...(Interruptions)

SHRIMATI SUSHMA SWARAJ : Is it your complete
decision?...(Interruptions) You have kept it pending by
including this aspect in the Bill. What is the answer to
my question? You have been keeping it pending for the
last ten months...(Interruptions)

KUMARI UMA BHARATI : You have to be serious
here. Such non-serious answer to this question will not
do. The Government should function seriously
...(Interruptions)

[English]

SHRI A.C. JOS : May | compliment the Information
and Broadcasting Ministry that they have made lot of
progress in Doordarshan? We have got different
channels also. But there is no separate channel for
sports purpose alone. It is high time we should have a
channel exclusively for sports purposes. The biggest
Sports Mela is going to take place in Cochin from the
last week of March till the middie of April. Only a very
few days are left now. Now the Football Federation is
negotiating with Star TV. With whichever TV they are
negotiating, they are ready to telecast it, may | ask the
hon. Minister whether Doordarshan will assure the
House that this biggest Football Mela of this country will
be telecast and that live telecast will be given by
Doordarshan from Cochin?

MR. DEPUTY-SPEAKER :
question?

SHRI A.C. JOS : | have put the question.

MR. DEPUTY-SPEAKER : | am sorry. It is not related
to the original question.

SHRI A.C. JOS : The hon. Minister is ready to answer
the question.

Is it related to this

[Translation]

MR. DEPUTY-SPEAKER : If he wants to reply, |
have no objection.
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[English]

SHRI C.M. IBRAHIM : | will have a discussion with
Shri P.R. Dasmunsi. Of course, | was thinking to have
meeting in my room. Even the Football Clubs or any
Association in India must have this.

[Translation]

Because they pay comparatively more money but
the viewers of star T.V. are only one percent whereas
the viewership of Doordarshan is at least 29 crore. That
is the facility of our country. If machinary is good enough
and if somebody wants help for taking uplinking facility,
we will try to give him...(Interruptions)

[English]
MR. DEPUTY-SPEAKER : You had your say. Let
Shrimati Jayawantiben Mehta speak, now.
(Interruptions)

SHRI A.C. JOS : Sir, the ultimate victim is the football
team...(Interruptions)

MR. DEPUTY-SPEAKER : Mr. Jos, you are a senior
Member, please sit down.

(Interruptions)

SHRI PRAMOD MAHAJAN : Sir, Doordarshan does
not allow the sports bodies to give this to any other
channel.

[Translation]

You have created a situation in which mother does
not given food and father does not allow begging.

(Interruptions)

[English]

SHRI A.C. JOS : Sir, | am sorry to say that the hon.
Minister Is taking it lightly...(Interruptions)

MR. DEPUTY-SPEAKER : | have already allowed
Shrimati Jayawantiben Mehta.

(Interruptions)

SHRI A.C. JOS : Sir, | am asking this in the interest
of the State of Kerala and the hon. Minister is not giving
any assurance...(/nterruptions)

SHRI C.M. IBRAHIM : | will call Shri Dasmunsi for
a meeting...(Interruptions)

[Translation]

SHRIMATI JAYAWANTI NAVINCHANDRA MEHTA :
Mr. Deputy Speaker, Sir, at the very beginning of this
question, my sisters Uma Bharati, Sushma Swaraj and
Munshiji made their respective submissions. Replying
to their questions, the hon’ble Minister said that he
would bring in the Bill in the next session. In reply to
Question No. 366, the Minister has made two things
clear. He has said that he would promote the cultural
values of our society. In addition to these questons, |
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want to ask further that when you bring the Bill, that will
be discussed and passed at that time but leave it a
side. | want to say that showing woman taking drinks,
smoking cigarrette and showing other similar things
etc. on screen is against our culture.

So far as dignity and self-respect of women are
concerned, you should issue orders that from today
onwards those vulgar scener will not be shown. My
another question, which is very much linked with his
one, is that...(Interruptions)

MR. DEPUTY SPEAKER : Now it is sufficient, you
can ask only one question you, please, let him give his
reply.

SHRIMATI JAYAWANT!I NAVINCHANDRA MEHTA :
My next question is also in this connection. In reply to

this, he has said that a selection Committee has been
set-up therefor.

SHRI C.M. IBRAHIM : What is your question?

SHRIMATI JAYAWANTI NAVINCHANDRA MEHTA :
My question is that whether you are going to issue
orders for putting a ban on it today itself. The selection
committee consists of only bureaucrates, so | would like
to know whether you propose to include some social
figures also in this committee.

SHRI C.M. IBRAHIM : It is very good suggestion, |
will look into it.

SHRIMATI JAYAWANTI NAVINCHANDRA MEHTA :
Mr. Deputy Speaker, Sir, he is taking it lightly. He should
issue orders on such a serious issue.

New Reserves of Gold

363. SHRI THAWAR CHAND GEHLOT :
SHRI PANKAJ CHOWDHARY :
Will the Minister of MINES be pleased to state :

(a) the details of the mines alongwith the quantity
and value of gold extracted therefrom during 1994-95,
1995-96 and 1996-97 so far;

(b) the total reserves of gold in the country at
present;

(c) the States where exploration of gold has been
going on,

(d) whether new gold reserves have been located
in Madhya Pradesh, Rajasthan and some other States;

(e) if so, the details thereof, location-wise; and
(f) the steps taken for proper exploration of gold?

[English]

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to (f)
A statement is laid on the Table of the House.
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Statement

(a) The details of the mines alongwith the quantity and value of gold extracted therefrom during 1994-95,
1995-96 and 1996-97 (upto February, 1997) are indicated below :

(Quantity in Kgs.
(Value in Rs. Lakhs*)

Name of the Mine 1994-95 1995-96 1996-97
Production Value Production Value Production Value
Bharat Gold Mines Ltd
M.C.A. 81.30 379,51 87.61 434,56 68.87 352,89
Nandydroog 271.77 1268,62 281.44 1395,94 287.89 1475,16
Chigargunta 138.55 646,75 132.57 657,55 136.76 700,76
Old Bisanatham 24.58 114,74 24.93 123,65 32.60 167,04
Yappamanna 87.74 409,57 79.31 393,38 65.18 333,98
Hosur Champion 13.67 63,34 10.04 49,80 6.12 31,36
Hutti Gold Mines Company Limited
Hutti Unit 1232.44 5834.49 1011.09 4903.52 1249.15 5621.18
Chitradurga 6.00 217.55 50.20 246.81 159.43 717.44
Hindustan Copper Limited
HCL (By-product) 480.00 2241.30 375.00 1805.24 510.00 2448.00

(*) Based on the average price of gold realised at Indian Market.

(b) The total reserves of gold-ore in the country
is 45.2 million tonnes as on 1.4.1990. An additional
reserve of 6.73 million tonnes of gold-ore has been
established during the last three years (1993-94,
1994-95 and 1995-96).

(c) Exploration for gold is being undertaken in the
States of Karnataka, Andhra Pradesh, Kerala, Bihar,
Madhya Pradesh, Maharashtra, Rajasthan and Uttar
Pradesh.

(d) and (e) Geological Survey of India (GSl) has
located new deposits of gold in Madhya Pradesh,
Rajasthan, Karnataka, Andhra Pradesh, Kerala and
Maharashtra during the last three years. The details are
as follows :

Karnataka - (i) Hira-Buddini, Raichur District, (ii)
Chinmulgund, Dharwar District, (iii) Nagavi, Dharwar
District, (iv) Ajjanhalli West Block, Tumkur District (v)
G.R. Halli, South Block, Chitradurga District.

Andhra Pradesh - (i) Dona Temple Block, Kurnool District
(ii) Kothapalle Block, Anantapur District (iii)
Kudithanpalle Block, Chittoor District.

Kerala - (i) Kappil Sector, Mallapuram District.
Rajasthan - (i) Anantpuri-Bhukia, Banswara District.
Madhya Pradesh - (i) Gurharpahar West, Sidhi District.
Maharashtra - (i) Parspro West Block, Nagpur District.

(f) National Mineral Policy, 1993 encourages
induction of foreign technology and foreign participation

in exploration and mining of high value and scarce
minerals which include gold aiso.

In its field programme, the Geological Survey of
India (GSI) has taken up a number of items of exploration
of gold with geological mapping, geo-chemical and geo-
physical surveys. A Sub-Committee (Group-lV) formed
exclusively for Noble Metals under the Central
Geological Programme Board of GSI reviews regularly
the total gold exploration carried out in the country and
forms guidelines and identifies areas for exploration of
gold.

[Translation]

SHRI THAWAR CHAND GEHLOT : Mr. Deputy
Speaker, Sir, the demand of gold is constantly increasing.
On many occasions in the past we had to sell our gold
in order to improve our economy. | want to know from
the Hon’ble Minister about the modern indigenous and
foreign technology available with us for mining of gold
reserves at lesser cost in our country with a view to
meet the growing demand of gold.

[English]

SHRI BIRENDRA PRASAD BAISHYA : | do agree
with the hon. Member that the production of gold in our
country is very less. Our demand is 475 tonnes whereas
we produce only two tonnes, the rest we are getting
through import or from recycling. It is a very important
queston. The Government has taken several measures
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to increase the gold production in our country. The
Geological Survey of India is the nodal surveying agency
which explores gold in our country. The Government
will strive its best to give more money to the Geological
Survey of India.

Looking to the demand of gold in our country, after
liberalisation of the economy in 1993, the new Mineral
Policy was announced. Previously, gold was reserved
only for the public sector, now gold is open for the
private sector also viz, both for foreign and domestic
investments. It is because gold is a very high risk area
More money is required. Modern technology is required.
Geological survey is not adequate equipped to tackle
this problem. So we are inviting investment to produce
more gold in our country.

[Translation]

SHRI THAWAR CHAND GEHLOT : Mr. Deputy
Speaker, Sir, my question was about the number and
names of the foreign companies through which we are
undertaking our mining work but that has not been
replied.

[English]

SHRI BIRENDRA PRASAD BAISHYA : | categorically
said that after the liberalisation of economy in our
country, we are encouraging both foreign and domestic
investments. Regarding the specific question regarding
which foreign company involved in gold exploration in
the country, there is a Memorandum of Understanding
signed between the Hindustan Zinc and BHP, Australia
for mineral recovery in the eight districts of Rajasthan.

[Translation]

SHRI THAWAR CHAND GEHLOT : Mr. Deputy
Speaker, Sir, the Hon'ble Minister has told in his reply
to my question that an additional reserve of 6.73 metric
tonne gold ore was explored during the years 1993-94,
1994-95 and 1995-96. He has informed about many
such other places. | want to know from the Hon'ble
Minister the quantity of gold ore explored in Gurhar hills
of Madhya Pradesh and at other places in Rajasthan
and Andhra Pradesh. What are the figures available
with him in this regard.

[English]

SHRI BIRENDRA PRASAD BAISHYA : Sir, | cannot
give the actual figure right now. It is because gold is a
very high rise area. Exploration is going on. The recovery
percentage is not because gold in our country is of
poor grade.

[Translation]

SHRI THAWAR CHAND GEHLOT : Mr. Deputy
Speaker, Sir, this is a technical matter and when any
survey is conducted, it becomes known as to how much
quantity of gold is available at a particular place. Mr.
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Deputy Speaker, Sir, the Minister is not giving us actual
figures.

MR. DEPUTY SPEAKER : He has said that figures
are not available with him.

SHRI PANKAJ CHOWDHARY : Mr. Deputy Speaker,
Sir, | want to know from the Hon’ble Minister as to what
are the Government’s foreign investment policy in
respect of mining work. How much capital has been
invested and what are the conditions thereof?

[English]

SHRI BIRENDRA PRASAD BAISHYA : After the
liberalisation of our economy, new policies were
announced and mineral sector is opened both for the
domestic and foreign investments. Gold has also
attracted enquiries. Foreign investment is good. There
is no automatic approval for equity participation in gold.
It is done on case to case basis. The Foreign Investment
Board gives permission on certain conditions. The
conditions are the size of the project, commitment of the
external resources, previous track record of the company,
level of technology to be employed in the project and
financial status of the company.

WRITTEN ANSWERS TO QUESTIONS
[Translation]
PCO/Radio Telephones in Gram Panchayats

*364. SHRI RADHA MOHAN SINGH :
SHRI DEVI BUX SINGH :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether any scheme is being introduced by the
Government for linking the Gram Panchayats with Public
Call Office and Radio Telephones in the country;

(b) if so, the details thereof, State-wise;

(c) the number of Gram Panchayats linked with
Public Call Offices and Radio Telephones in the country
till now, State-wise; and

(d) the target fixed for 1997-98 in this regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) and (b) There is already an
existing scheme in the Department for providing public
telephones in all the villages of the country including
Gram Panchayats. The Radio technology such as Multi
Access Rural Radio (MARR) is utilised wherever
technically necessary.

(c) The details are provided in the enclosed
Statement.

(d) The targets for 1997-98 is yet to be finalised.
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S. Circle Total Gram Gram

No. Panchayats Panchayats
in Circle  Provided with
as on VPTs as on
28.2.97 15.3.97

1. Andaman Nicobar 67 53

2. Andhra Pradesh 19533 17095

3. Assam 2485 20890

4. Bihar 11792 8907

5. Guijarat 13510 12215

6. Haryana 5946 5400

7. Himachal Pradesh 2757 2460

8. Jammu and Kashmir 1461 740

9. Karnataka 5676 5340

10. Kerala 982 982

11. Madhya Pradesh 30922 19226

12. Maharashtra 24937 22249

13. North-East 4241 2206

14. Orissa 5261 4973

15. Punjab 11743 9252

16. Rajasthan 9178 8208

17. Tamil Nadu 13288 12994

18. Uttar Pradesh (E) 61262 19054

19. Uttar Pradesh (W) 16609 7998

20. West Bengal 3295 3225

21. Calcutta Tel 468 107

Total 245413 164844
[English]

Regional Office of the Mineral Exploration
Corporation Ltd.

*365. SHRI UDDHAB BARMAN : Will the Minister
of MINES be pleased to state :

(a) whether the Regional Offices of the Mineral
Exploration Corporation Limited are proposed to be
wound up;

(b) if so, the reasons therefor;

(c) whether any new guidelines have been chalked
out to intensify the mineral exploration activities in the
country; and

(d) if so, the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHR! BIRENDRA PRASAD BAISHYA) : (a) and
(b) In the interest of consolidating and improving the

to Questions 24

financial position of the Mineral Exploration Corporation
Limited (MECL) the Expert Committee set up by the
Ministry of Mines has recommended the replacement of
the present 3-Tier structure by a 2-Tier structure by
abolishing Area Offices. Certain action was initiated
towards implementation of these recommendations.
However, on receipt of some representations, the
recommendations are presently under review.

(c) and (d) As per the new Mineral Policy, 1993
announced by the Government of India, mining sector
has been thrown open to private investors including
foreign parties. Therefore, MECL, in order to operate in
an open and competitive environment is required to
improve its operations by adopting modern techniques
of exploration. MECL is to expand its operations by
securing more and more exploration jobs on
contractual basis which will make the Company
financially viable while its role on promotional
exploration activities will be limited to the budgetary
support from the Government.

Serials

*366. SHRI SOUMYA RANJAN : Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state :

(a) whether most of the serials shown on
Doordarshan are trivialising serious social issues;

(b) if so, the reasons therefor;

(c) the norms fixed for selection of serials on TV
network;

(d) whether any irregularities have come to the
notice of the Government regarding approval of serials;

(e) if so, the details thereof;

(f) whether the Government propose to set up a
committee to select a slot and senals for Doordarshan;

(g) if so, the details of the composition of the said
committee;

(h) whether the Government also propose to
associate CBI officials in this regard; and

(i) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No, Sir. It is Doordarshan’s constant
endeavour to approve programmes which propagate
high social values combined with wholesome
entertainment. In particular, preference is given to
programmes which promote good socio-cultural values,
among other things.

(b) Does not arise.

(c) The broad criteria for selection of serials are as
follows :

(i) Storyline and its contemporary relevance,
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(it) Treatment of theme;

(i) Overall competence of the technical crew.
and

(iv) Relevance to Doordarshan's programme
requirements.

(d) and (e) Such complaints are received at various
kendras and the Directorate General, Doordarshan from
time to time. Complaints ot a serious nature indicating
gross procedural irregularities are enquired into
departmentally and the matter referred to the Central
Burcau of Investigation (CBI) whenever warranted. Out
of 7 such complaints, which were enquired either
departmentally or through CBI. no irregularity could be
established in 4 cases. In 2 cases, prosecution
proceedings have been launched against the officers
concerned. One case is still under investigation.

(f) and (g) Doordarshan has already set up a new
selection committee to select slots and serials under
the Chairmanship of Director General, Doordarshan
which consists of :

(i) Deputy Director General (DD-1)
(ii) Deputy Director General (DD-2)
(iii) Deputy Director General (DD-3)
(iv) Deputy Director General (DD-International)
(v) Controller of Programme concerned.
(h) No, Sir.

(1) Does not arise.

Proposal for Laying Down New Railway Lines

*367. PROF OMPAL SINGH ‘NIDAR’ : Will the
Minister of RAILWAYS be pleased to state :

(a) whether proposals for laying new railway lines
from State Governments have been received by the
Government ct India;

(b) whether the Government of Uttar Pradesh has
also submitted any proposal to the Union Government
for laying new raillway lines in the States;

(c) if so, the details thereof and the action taken
thereon; and

(d) the details of railway lines being laid in the
State at present?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) . (a) Yes, Sir.

(b) A proposal has been received from the Governor
of Uttar Pradesh for providing a rail link from
Tugalakabad to Maripat via NOIDA Greater NOIDA.

(c) A survey for the proposed line has been
ordered Further consideration of the project would be
possible once the survey report becomes avanable.
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to Questions 26

!} The information is given as under :—
Projects
New Line
Katra-Faizabad

Gauge Conversion

Mau-Shahganj

Chappra-Aunrihar

Mathura-Achnera

Khadda-Gorakhpur

Kashipur-Lalkuan

Kanpur-Kasganj-Mathura and Kasganj-Bareilly
Doubling

Tundla-Yamuna Bridge

Kanpur-Panki 3rd line
Muradnagar-Meerut
Ghaziabad-Moradabad patch doubling
Gonda-Jarval Road
Gorakhpur-Sahajanva

[Translation]
Doordarshan Kendras/Studios

‘708, SHRI TARACHAND BHAGORA
SHRI PARASRAM MEGHWAL :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the number of HPTs, LPTs and VLPTs in the
country. at present with particular reterence to Rajasthan;

(b) whether the Government propose to set up new
Doordarshan kendras/studios in the country;

(c) if so, the details thereof, State-wise alongwith
the locations thereof;

(d) whether the Government also propose to link all
Panchayat headquarters in the country particularly in
Rajasthan with Doordarshan relay centres. and

(e) if so, the time py which all these proiccts are
hkely to be set up and impiemented”?

THE MINISTER OF CIVIL AVIAL 1T (MD MINISTER
OF INFORMATION AND BROADCASIING (SHRI C.M.
IBRAHIM) : (a) 87 HPTs, 579 LPTs, 158 Vi ¥'Ts and 20
Transposers, including 2 HPTs, 55 LPTs, 12 VLPTs and
2 Transposers in the State of Rajasthan, are presently
in operation in the country.

(b) Yes, Sur.
(c) Details are given in the enclosed statement
(d) No, Sir.

ie* Toes not arise
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(b) if not, the number of applica!ms on the waiting
Statement lists in Delhi, Mumbai, Calcutta, Jaipur, Lucknow ang

State-wise Details of Doordarshan Kendra/Studio Patna during 1993-94, 1994-95, 1995-96;

Projects Presently under Implementation/Envisaged (c) whether the Government have fixed any final
to be set up in the Country time limit to sanction telephone connections to the
State Under Envisaged to registrants of 1996; and
Implementation be set up (d) if so, the details thereof?
N . THE MINISTER OF COMMUNICATIONS (SHRI BENI
Andhra Pradesh  Vijaywada Vizag PRASAD VARMA) : (a) No, Sir. Waiting list for telephone
Warangal connections as on 31st March, 1996 was less than that
Bihar Ranchi (AUG.) - on 31st March, 94 in all the four metro cities (Delhi,
Gujarat Rajkot (AUG.) Junagarh Mumbai, Chennai and Calcutta).
Haryana - Hissar (b) The number of applicants in the waiting list in
Kerala Trichur Calicut Delhi, Mumbai, Calcutta, Jaipur, Lucknow and Patna
p i during 1993-94, 1994-95 and 1995-96 are given in the
Madhya Pradesh fa“;;?p'ur . enclosed statement.
Indore (c) and (d) It is proposed to provide 29 lakh
telephone connections in the country during 1997-98
Maharashtra ﬁgmbay ffuxg‘) i as against a target of providing 24.5 lakh telephone
P gpur ( ) connections during 1996-97 with this provision it is
une expected that the waiting list upto 31st March, 1997 in
Orissa Bhawanipatna - most of the exchange areas in as many as eight telecom
Sambalpur (PMT)) Circles, including metro cities, will be cleared during
Punjab Patiala . 1997-98. In the remaining areas the waiting list will be
Rajasthan Udaipur cleared progressively during 1997-98 and thereatfter.
Sikkim Gangtok - Statement
Tamil Nadu Coimbatore Madurai
Salem S. City Waiting List
Uttar Pradesh Mau - No. 1993-94 1994-95 1995-96
Allahabad As on As on As on
Mathura 31.3.94 31.3.95 31.3.96
Varanasi
West Bengal Jalpaiguri A 1. Delhi 250901 130243 9221
Shantiniketan (PMT.) 2. Mumbai 93296 50039 10572
Chandigarh Chandigarh R 3. Calcutta 48627 52393 47361
Delhi Delhi (AUG.) ) 4. Jaipur 62043 62598 46790
Parliament (PMT.) 5. Lucknow 5853 7827 11334
6. Patna 5136 2285 6067
Note : No such projects are presently under implementation/
envisaged to be set up in other States/Union [English]
Territories. g
Legend :  AUG. - Augmentation Aircraft Maintenance Services
EXP. - Expansion
PMT. - Permanent Set-up *370. SHR!I NAMDEO DIWATHE : Will the Minister
of CIVIL AVIATION be pleased to state :
Waiting List for Telephones (a) whether attention of the Government has been
drawn to the news item captioned, “Al to market aircraft
*369. SHRI NITISH KUMAR : maintenance services” appearing in the ‘Business

Standard’ dated February 24, 1997;

(b) if so, the reaction of the Government thereto
and facts relating to the proposal under consideration;

JUSTICE GUMAN MAL LODHA :
Will the Minister of COMMUNICATIONS be pleased

to state
(a) whether the waiting list for telephone (c) the present status of the proposal; and
connections is constinuously increasing in the (d) the time by which the proposal is likely to be

metropolitan cities of the country for the last few years; cleared for implementation and implication thereof?
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THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Yes, Sir.

(b) to (d) A multi-disciplinary marketing cell has
been set up to explore the possibilities of taking up
third party jobs of maintenance and overhaul of air-
frames, engines, etc. of domestic as well as international
airlines.

Import of Fuel

*371. DR. T. SUBBARAMI REDDY :
SHRI YELLAIAH NANDI :

Will the Minister of CIVIL AVIATION be pleased to
state :

(a) whether Air India and Indian Airlines have been
importing fuel;

(b) if so, the details thereof and the reasons therefor;

(c) the countries from where the fuel is being
imported by the above airlines;

(d) whether the cost of imported fuel is less in
comparison to its cost in the country;

(e) if so, the details thereof and estimated savings
of Al and IA in importing the fuel;

(f) the steps taken to reduce fuel prices in the
country;

(g) whether the directives of the Government
regarding Station-wise fuel quota, prices and actual
lifting are being complied with by Air India; and

(h) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (f) In 1995, Indian Airlines imported
32,600 kilolitres of Aviation Turbine Fuel (ATF) through
Indian Oil Corporation under Special Import Licence
(SIL). The Company saved Rs. 17 crores due to price
differential between the imported and domestic fuel.
Subsequently due to imposition of surcharge and
levying of customs duty on such imports, Indian Airlines
discontinued the import of ATF. Air India does not import
ATF but uplifts it from online stations wherever
necessary.

The fuel prices in India are about 51% higher than
the average fuel prices in the international market.

(g) and (h) No such directives have been issued by
the Government.

Revision of Royalty Rates of Mineral

*372. SHRI CHANDUBHAI DESHMUKH : Will the
Minister of MINES be pleased to state :

(a) whether the Government propose to set up ®
statutory body to revise the Royalty rates of minerals;
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to Questions 30

(b) if so, the details thereof;

(c) whether a decision was taken to revise the
royalty rate of minerals in every three years;

(d) if so, the reasons for not revising the royalty rate
of Lignite since 1990;

(e) whether the Government of Gujarat has
represented to streamline the existing system of fixing
the royalty rates of minerals departmentaly; and

(f) if so, the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to (f)
As per the provisions of Section 9 of the Mines and
Minerals (Regulation & Development) Act, 1957 the
Central Government may by notification in official
Gazette, amend the Second Schedule to the Act, so as
to enhance or reduce the rates at which royalty shall be
payable in respect of major minerals with effect from
such date as may be specified in the notification, but no
enhancement in the rates of royalty in respect of such
minerals can be made more than once during any period
of three years.

The Central Government constituted a Study Group
on 30.1.95 for carrying out detailed review of rates of
royalty and dead rent applicable to major minerals (other
than coal lignite and sand for stowing). The Study Group
had members from some of the important mineral
producing States including Gujarat. The Study Group
also had consultation with the State Governments and
the mining industry and considered the question of
revision of rates of Royalty on major minerals and dead
rent in all its aspects within the scope of its term of
reference before submitting its report to the Government.
The Study Group submitted its report in November,
1995. The report of the Study Group has been examined
and the revision of rates is under consideration of the
Government.

As regards lignite, action for review of royalty on
lignite has been initiated by the Ministry of Coal.
[Translation]

Permission to Foreign Companies to
Advertise their Products

*373. SHRI RAMESHWAR PATIDAR :
SHRIMATI SHEELA GAUTAM :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Government have agreed to permit
foreign companies to advertise their products on all
channels of Doordarshan;

(b) if so, the details thereof and terms and
conditions therefor;

(c) the estimated foreign exchange likely to be
eamed each year as a result thereof; and
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(d) the extent to which it is likely to meet the demand
ot foreign exchange which goes out of country as a
result of advertisement given by the Indian
manufacturers for their products on Star TV Channels

MARCH 20, 1997

to Questions 30

compensation, subordinated loan, equity, ang
contribution by Indian Airlines and its
employees.

(i) Fleet Planning.

after implementation of the above scheme?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Yes, Sir. It has been allowed w.2.f. March,
1994.

(b) The telecast of advertisements including that of
foreign products on Doordarshan is governed by the
Code for Commercial Advertisements on Doordarshan.
The telecast fee is charged on the basis of Commercial
Rate Card which is updated from time to time.

(c) Payments are received in Indian Rupeec only.

(d) Does not arise.

Implementation of Recommendations
of Kelkar Committee

*374. SHRI SATYA DEO SINGH -
SHRI SULTAN SALAHUDDIN OWAISI :

Will the Minister of CIVIL AVIATION be pieased to
state

(a) whether the Government have examined the
recommendations of the Kelkar Committee;

(b) it so, the details of the recommendations
alongwith the decision taken by the Government on
cach of the recommendations. with particular reference
to the recommendation regarding fleet planning for
indian Airlines; and

(c) 1t not, the time by which a final decision is likely
to be taken by the Government for implementation of
the recommendations?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Yes, Sir.

(b) and (c) The Kelkar Committee was set up to
make a comprehensive examination of the reasons for
losses of Indian Airlines and to formulate a turn around
strategy.

The Committee after examination, concluded that
Indian Arrlines, which was a profitable organisation till
1988-89 started incurring losses for reasons beyond its
control, the three mamn reasons being the grounding of
the A-320 fieet for a prolonged period, the merger of
Vayudoot with Indian Atriines and its operations in
uneconomic sectors over prescribed limits.

It was in this context that the Committee
rccommended a turn around strategy. The important
rmcommendations of the Kelkar Committee relate to -

1) Financial restructuring, which includes capital
myection of Rs. 922 crores in the form of

(ili) Route Rationalisation.
(iv) Organisational Restructuring.
(v) Human Resource Management.

The Kelkar Committee has recommended that the
capital injection would start giving returns to Government
on its contribution trom the year 1999-2000. It has
concluded that the turn-around package should be
considered and adopted early and in totality.

As this turn-around strategy involves a large amount
of financial contribution, the matter has been taken up
with the Ministry of Finance and Planning Commission
tc expedite implementation.

[English]
Import of Steel

*375. SHRI T. GOPAL KRISHNA
SHRI NITISH BHARDWAJ :

Will the Minister of STEEL be pleased to state :

(a) the quantity of Steel imported during each of the
last two years and current financial year, so far; country-
wise;

(b) the sector in which the imported Steel is being
used;

(c) details of domestic production of Steel at
present; and

(d) the steps taken or proposed to be taken by the
Government to stop the import of Steel?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) The
quantity of Steel imported during each of the last two
years and current financiai year (April-August, 1997),
country-wise is given in the enclosed statement.

(b) Sectors for which the Steel is being imported
include Cold Rolling Units, Auto/Cycle industry,
Container industry, Galvanising units, Engineering
industry, Electrical industry, Re-rolling industry, Heavy
Industry, etc.

(c) The total production of finished Steel during
current year upto February, 1997 is estimated to be
20.4 million tonnes comprising about 10.2 million tonnes
each of flat and non-flat products.

(d) As per the existing policy, import of Steel is
freely allowed. The producers of Steel are constantly
orienting their production to meet the market needs.
Modernisation and expansion of Steel plants of SAIL
has been taken up towards this objective. Since 1991,
Government has also adopted various policy measures



33 Written Answers

to encourage creation of additional Steel production
capacities in the private sector. With the setting up of
Steel plants in the private sector mainly to produce flat
products, a major portion of the demand for hot rolled
coils/cold rolled coils which are presently imported is
likely to be met by indigenous production.

Statement

Country-wise Import of Carbon Steel

(‘0_00 tonnes)

Country 94-95 95-96 96-97
(April-August)

Australia 74.2 77.3 3.1
Austria 13.1 1.1 2.2
Belgium 68.6 65.6 66.9
Brazil 83.5 61.7 8.5
Bulgaria 7.2 - -
Canada 0.6 1.5 2.6
China 5.2 9.6 0.3
CIS 163.8 414.7 56.4
Czech 3.1 9.4 0.5
Finland 14 .1 2.7 1.9
France 65.5 36.4 35.7
Germany 296.4 209.2 77.5
Holland 22.8 36.4 25.4
Hurgary 2.5 5.6 2.1
Iran 213.6 106.1 47.4
ltaly 59.0 33.1 10.9
Japan 128.9 196.6 82.9
Korea 82.7 60.2 23.9
Kuwait 5.0 1.4 0.1
Mexico 12.5 -
Poland 1.3 26.8 1.7
Romania 7.8 13.3 2.8
Singapore 4.7 55 5.7
Slovak Rep. 60.5 33.0 9.2
South Africa 164.7 73.4 15.7
Spain 42.9 8.9 19.2
Sweden 7.4 4.1 1.3
Tanzania - -

Turkey 59.0 4.1 -
U.K. 73.6 101.0 48.1
US.A. 69.3 101.6 39.1
Venezuela 2 6.5 -
Others 60.2 64.5 43.0
Total 1861.4 1783.8 634.1
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Gauge Conversion

*376. SHRI DILEEP SANGHANI :
SHRI ANNASAHIB M.K. PATIL :

Will the Minister of RAILWAYS be pleased to state:

(a) the details of narrow/metre gauge lines
converted into broad gauge during the Eighth Five Year
Plan, Zone/State-wise:

‘ (b) the total expenditure incurred thereon, Zone-
wise;

(c) the details of narrow/metre gauge lines proposed
to be converted into broad gauge during Ninth Five
Year Plan, Zone/State-wise;

(d) the estimated expenditure likely to be incurred
thereon, Zone-wise;

(e) whether the Government propose to take up
conversion work through private funding; and

(f) it so, the details thereot?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) The sections in different zones which
have been completed so tar and those to be completed
in the 8th plan arc given below :

92-793 Kms Zoné Statev

Completed
Section
Delhi-Rewari 83 NR Haryana/Delhi

Lalgarh-Merta Rd 177 MR Rajasthan

Lalgarh-Kolayat 47 NR Rajasthan
Sawaimadhopur-Jaipur 125 WR Rajasthan
Nadiad-Kapadvan) 45 WK Gujarat
Bangalore-Tumkur 59 SR Karnataka
Mysore-Bangalore 138 SR Karnataka
Dindigul-Tuticorin 196 SR Tamil Nadu
Bangalore-Yellahanka 12 SR Karnataka
Guntur-Narsaraopet 46 SCR AP

54 SCR AP/Kar.
64 SCR Maharashtra
63 SCR Maharashtia

Bellary-Rayadurg
Aurangabad-Jalna
Parbhani-Parlivaijnath

Burhwal-Mehmoodabad 38 NER = UP
Kotkapura-Fazilka 80 NR Punjab
L.ucknow-Kanput 59 NR upP

Mankapur-Katra 30 NER UP
Puruha-Kotshila 35 SER WB

1351

Kms Zone State

93-94

Completed
Sectien .
1 2 3 4
Bhatinada-Hissar 157 NR Haryana
Punjah

Jaipur-Phulera 55 WR Rajasthan
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1 2 3 4
Phulera-Jodhpur 261 NR Rajasthan
Tumkur-Arasikere 101 SR Karnataka
Arasikere-Chickjajur 114 SR Karnataka
Narsaraopet-Donakonda 75 SCR AP
Secunderabad- 127 SCR AP
Mehboobnagar
Madras-Tambaram 27 SR TN
Chickjajur-Chitradurg 16 SR Karnataka

Jalna-Parbhani 116 SCR Maharashtra
Gondia-Arjuni 82 SER Maharashtra
Secunderabad-Bolarum 14 SCR AP
Allahabad-Varanasi 126 NER UP
Guwahati-Lumding 181 NFR Assam
Mehmoodabad-Sitapur 60 NER UP
Merta Rd-Merta City 15 NR Rajasthan
Daund-Baramati 42 CR Mah%rashtra
Lalkuan-Kathgodam 29 NER UP
Patel Nagar-Sarai 3 NR Delhi
Durgapur-Jaipur 8 WR Rajasthan
Mysore-Ashok Puram 5 SR Karnataka
Lucknow-Manaknagar 5 NER UP
1619
94-95 Kms. Zone State
Completed
Section
1 2 3 4
Hissar-Rewari 143 NR Haryana
Phulera-Ajmer 81 WR Rajasthan
Rewari-Jaipur 225 WR Rajasthan
Mehsana-Khodiyar 52 WR Gujarat
Delthi Cantt-DLI/NDLS 14 NR Delhi
Jodhpur-Jaisalmer 295 NR Rajasthan
Chickjajur-Harihar 60 SR Karnataka
Harihar-Hubli 129 SR Karnataka
Hubli-Londa 93 SCR Karnataka
Londa-Miraj 188 SCR Karnataka
Birur-Shimoga 63 SR Karnataka
Hubli-Gadag-Hariapur 78 SCR Karnataka
Alnavar-Amedwadi 26 SCR Karnataka
Donakonda-Giddalur 84 SCR AP
Chickjajur-Chitradurg 18 SR Karnataka
Parbhani-Purna 29 SCR Maharashtra
Purna-Nanded 32 SCR Maharashtra
23 SER Maharashtra

Arjuni-Wadsa

to Questions

36

1 2 3 4
Muzaffarpur-Raxaui 129 NER Bihar
Lumding-Nailalung 22 NFR Assam
Chapermukh-Haibargaon 21 NFR Assam

1805
o 95-96 Kms. Zone State
Completed
Section
Hariapur-Hospet 67 SCR Karnataka
Hospet-Swamabhalli 60 SCR Karnataka
Londa-Castlerock 25 SCR Karnataka
Mudkhed-Nanded 23 SCR AP
Nailalung-Dimapur 38 NFR Assam
Yellahanka-Chickballapur 46 SR Karnataka
Makrana-Parbatsar 21 WR Rajasthan
Samastipur-Darbhanga 37 NER Bihar
Giddalur-Nandyal 69 SCR AP
Gunda Rd-Kottur 50 SCR Karnataka
Aunrihar-Chhapra 171 NER UP
Yeshwantpur-Salem 46 SR Kar/TN
Chhindwara-Parasia 28 CR MP
Dimapur-Furkating 70 NFR Assam
Guwahati-Kamakhaya 7 NFR Assam
758
96-97 Kms. Zone State
Completed
Section
Wadsa-Nagbir 28 SER Maharashtra
Arasikere-Hassan 47 SR Karnataka
Hossur-Salem 151 SR TN
Mau-Shahganj 99 NER UP
Hassan-Holenarsipur 30 SR Karnataka
Mehsana-Marwar-Ajmer 423 WR Rajasthan
Sagauli-Narkatiaganj 59 NER Bihar
Castle Rock-Vasco 87 SCR Goa
Total _554_
Works 1n prcgress
Guntakal-Nandyal 136 SCR AP
Tinsukia-Lekhapani 63 NFR Assam
Bangarpet-Kolar 18 SR Karnataka
Furkating-Tinsukia 193 NFR Assam
Tinsukia-Dibrugarh 48 NFR Assam
458
1382
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(b) The total expenditure incurred during the 8th five year plan Zone-wise is as under ‘—

B Exp. in crs. of Rs.
Zone Years

92-93 93-94 94-95 95-96 96-97
- (Upto Jan’97)
CR 1 131 8.89 27.82 14.86
ER 0 0 0 0 0
NR 151.62 239.16 195.05 38.59 10.53
NER 68.11 84.19 128.49 162.46 85.75
NFR 83.31 59.95 97.71 116.72 145.69
SR 133.06 161.23 187.26 23494 172.2
SCR 179.31 235.11 392.81 478.41 198.04
SER 11.81 69.14 28.35 35.56 21.05
WR 65.69 137.62 224.98 156.77 190.25
Total 693.91 999.51 1263.54 - 1251.26

838.37

(c) The lines to be converted during the 9th five year plan have not yet been finalised. However, in the first year
of the 9th plan viz 97-98, the following sections will be converted :

Section Kms. Cost of the Zone State
entire project
Jodhpur-Marwar 103 100 NR Rajasthan
Hotgi-Bijapur 100 208 SCR Karnataka
Nagbir-Chandafort 111 242 SER Maharashtra
Mehboobnagar-Dronachellam 185 283 SCR AP
Mysore-Holenarsipur 87 119 SR Karnataka
Chennai-Tirchy 312 300 SR Tamil Nadu
Narkatiaganj-Valmikinagar 55 50 NER Bihar
Mariani-Furkating loop 85 552 NFR Assam
Hajipur-Bachwara 71 71 NER Bihar
Tirchy-Thanjavur 50 139 SR Tamil Nadu
Hassan-Sakleshpur 42 185 SR Karnataka
Simalguri-Moranhat 54 552 NFR Assam

(d) The 9th plan has not yet been finalised. The
expenditure likely to be incurred on the projects to be
opened in the first year of the 9th plan viz 97-98 is
shown in reply to part (c).

(e) Not at present, Sir.
(f) Does not arise.

[Translation]
Electronic Exchanges
*377. SHRI NAND KUMAR SAl : Will the Minister

of COMMUNICATIONS be pleased to state :

(a) whether the targets for setting up of electronic
exchanges in the country have been achieved;

(b) if so, the details thereof during the last three
years, State-wise;

(c) if not, the stage where delay is being caused
and the reasons therefor; and

(d) the locations where the Government propose
to set up electronic exchanges during 1997, State-
wise?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir. The overall net switching
capacity targets for setting up of electronic exchanges
in the country for the last three years have been
achieved as detailed below :

1993-94 1994-95 1995-96
(in lakh lines)
Targets 16.44 19.00 24.00
Achievements 18.27 22.30 26.02
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(b) and (c) The Telecom Circle-wise details for the have been achieved by taking action of diversion of
last three years, viz. 1993-94, 94-95 and 95-96 are equipments.

given the enclosed statement. Even though targets are
not achieved in some Circies during certain years due

(d) The details of locations for 1997-98 have not
been finalised.

to non-availability ot infrastructure in time. overall targets

Statement
—S~N0 Circlé; B 93-94 A ) 94-95 _9_5-96
Target Achievements Target Achievements  Target Achievements
1. Andhra Pradesh 101856 149537 141000 118617 188882 121328
2. Assam 16000 16388 16460 17104 15704 25477
Bihar 47732 44541 50240 66012 28464 39095
4@ Gujarat 126616 123866 173100 162099 229098 146588
5 Haryana 36736 53417 31600 64931 88616 68948
6. Himachal Pradesh 14768 22410 20340 28320 65036 40232
7 Jammu and Kashmir 9968 10890 4850 9811 41853 17181
8. Karnataka 85522 108170 118300 183383 191648 137873
9.4 Kerala 95440 95794 111220 121277 322597 167088
10. Madhya Pradesh 73540 144467 91600 117860 168895 96503
1.$ Maharashtra 162828 169780 144600 181031 275179 273353
12.° North East 10700 14413 10860 12062 25750 22616
13. Orissa 33906 34692 13370 20120 30130 31082
14.@@ Punjab 77404 78682 113800 126477 219504 152513
15. Rajasthan 8878C 105134 112900 116039 171351 127863
16.++ Tamil Nadu 99502 81564 123800 137838 280252 178822
17.$% Uttar Pradesh (E) 147564 116212 129300 139958 82540 79193
18.+% Uttar Pradesh (W) - - - 96534 106077
19.77 West Bengal 21960 19885 25460 38906 46813 51404
20. Andaman & MNicobar 1300 1417 1388 1384
21 Mumbai 87000 187372 252000 272000 238550 238540
22. Calcutta 56000 55530 56500 53420 85500 58734
23. Delhi 96000 154050 504000 201000 249690 283050
24. Chennai 6C700 40050 71000 40380 137000 86950
o 1550522 1826844 2317600 2230070 3280974 2601894
r_\j - S - N .
@  Gujarat circle includes Gujarat, Damon and Diu
+ Kerala circle includes Kerala and Mahe
$ Maharashtra circie includes Maharashtra (except Mumbai) and Goa
‘ North East circle includes Meghalaya. Mizoram, Tripura, Manipur, Nagaland and Arunachal Pradesh.
@ @ Punjab circie includes Punjab and Chandigarh
++  Tamii Nadu circte includes Tamil Nadu (except Chennai) and Pondicherry
$$  Uttar Pradesh (E) circle includes complete UP State for the year 1993-94 and 1994-95 and Eastern UP only for
the year 1995.G6
+$  Uttar Pradesih (W) circle includes westerrn UP only for the year 1995-96

West Dernya oo ncludes West Bengal (except Calcutta), Sikkim and Andaman and Nicobar for the year

1993-94 only.
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Mineral Reserves in Bihar

*378. SHRI MOHAMMAD ALI ASHRAF FATMI : Will
the Minister of MINES be pleased to state :

(a) whether Bihar has the largest number of mineral
resrves in the country;

(b) whether the Geological Survey of India have
conducted any survey in the State;

(c) if so, the details thereof; and

(d) the steps taken or proposed to be taken to
exploit these minerals?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) Bihar
is endowed with several economic minerals deposits
and is one among the few states in India which is rich
in mineral wealth.

(b) and (c) Yes, Sir. The Geological Survey of India
(GSI) has conducted the survey for all the major minerals
of Bihar the important once being. Bauxite, Copper.
Coal, Chromite, lron Ore, Gold, Apatite, Astestos, Fire-
Clay, Graphite, Kyanite, Limestone, Mica, Tin, Pyrite.
Felspar, Vermiculite. Lepidolite, Baryte, Andalusite,
Nickel-Cobalt, Talc-steatite, etc.

(d) Any exploration/exploitation agency is free to
exploit the mineral reserves after getting prospecting
licence/mining lease in accordance with the provisions
of Mines & Minerals (Regulation & Development) Act,
1957 and the rules made thereunder and in the light of
the New National Mineral Policy, 1993 anounced by the
Government of India.

[English]
Expenditure on Aviation Fuel

*379. SHRI BHAKTA CHARAN DAS : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether Air India has to spend Rs. 200 crore
more on aviation fuel during the current financial year
then originally estimated:

(b) i so, the estimated expenditure on Airline’s fuel
against the original estimate;

(c) the reasons for pushing such burden; and
(d) the steps being taken in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (d) The actual expenditure on Aviation
Turbine Fuel (ATF) for 1996-97 is likely to be Rs. 758.82
crores as against the budget estimate of Rs. 753.53
crores. The excess In expenditure is mainly due to
increase in average fuel consumption and prices of
ATF.
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[Translation]
Per Capita Average of Telephone Connections

*380. SHRI D P. YADAV : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the per capita average of telephone connection
in the country, State-wise;

(b) whether the demand of telephone connection is
increasing duc to the increase of population rapidly;

(c) it so, the extent upto which the target of providing
one telephone connection per hundred persons has
been achieved; and

(d) the number ot telephone connection likely te be
provided during 1997-98 in the country?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) A statement is enclosed.

(b) The demand of telephone connections is
increasing due to the rise in per capita income in India.
Population increase also contributecs to an increase in
demand.

(c) The target of providing one telephone connection
per hundred persons has already been achieved for
the country.

(d) The target of providing 29 lakh telephone
connections (DELs) has been set for the year 1997-98.

Statement

Statewise per capita average of telephone
connections as on 31.03.96.

S.No. State Per capita average number
of telephone connections
(Per person) (Per 100
Population)
1 2 3 4
1. Andhra Pradesh 0.0111 1.11
2. Assam 0.0043 0.43
3. Bihar 0.0030 0.30
4. Gujarat (a) 0.0200 2.00
5. Haryana 0.0159 1.59
6. Himachal Pradesh 0.0184 1.84
7. Jammu and Kashmir 0.0059 0.59
8 Karnataka 0.0159 1.59
9. Kerala (b) 0.0220 2.20
10. Madhya Pradesh 0.0084 0.84
11. Maharashtra (c) 0.0276 2.76
12. North East (d) 0.0069 0.69
13. Onssa 0.0048 0.48
14. Punjab (e) 0.0247 2.47
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1 2 3 4
15. Rajasthan 0.0099 0.99
16. Tamilnadu (f) 0.0168 1.68
17. Uttar Pradesh 0.0052 0.52
18. West Bengal (g) 0.0081 0.81
19. Delhi 0.0994 9.94

All India 0.0128 1.28

(a) Including Daman, Diu, Dadar and Nagar Haveii.

(b) Including Lakshadweep (UT).

(c) Including Goa and Mumbai.

(d) Including Arunachal Pradesh Manipur, Meghalaya,
Mizoram, Nagaland and Tripura.

(e) Including Chandigarh.

(f) Including Chennai and Pondicherry (UT).

(g) Including Sikkim, Andaman and Nicobar Islands
and Calcutta.

Note : For computing the per capita telephone connection,
the population projection as on 1.3.96 from Registrar
General of India has been taken.

[English]
Travel Agents

4008. SHRI RAMSAGAR : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) whether the Government are aware that the
Government officials are purchasing air tickets for touring
within the country from the travel agents;

(b) if so, the policy of the Government in this regard;
and

(c) the steps proposed to be taken in the matter to
save the public fund going into the hands of travelling
agents?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR! C.M.
IBRAHIM) : (a) to (c) As per the existing instructions
Government officials on official tour are required to
purchase tickets directly from Air India or Indian Airlines.
In case, due to some unavoidable reasons, the help of
a travel agency is required, the services of public sector
travel agencies namely M/s. Ashok Travels and Balmer
Lawrie are to be availed of. Cases where there are any
specific difficulties in following these procedures are
required to be brought to the notice of the Ministry of
Civil Aviation for granting relaxation on the merits of
each case.

Inconvenience to Road Passengers

4009. SHRI MULLAPPALLY RAMACHANDRAN
Will the Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware that 8
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Railway gates between Calicut and Cannanore in
Kerala create bottleneck on the road transport that leads
to great inconvenience to road passengers;

(b) if so, the steps being taken by the Government
to build overbridges at these Railway gates;

(c) whether the Government of Kerala has made
any proposal to put up Railway gates at these points;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) The State Government of Kerala was advised to
sponsor Road Over/Under Bridges at these locations
which are within the criteria, for inclusion in Railway
Works Programme. No such proposal has yet been
received from the State Government.

(c) No, Sir.
(d) Does not arise.

Opening of Junior College at Bitragunta

4010. SHRIMATI LAKSHMI PANABAKA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether Bitragunta is a railway town in
Vijaywada of South Central Railway and a large number
of railway workers are living in Bitragunta and more
than 2000 school going children are there;

(b) if so, whether the children of the railway
employees are experiencing difficulty in going to Nellore
and Kavali for school and college studies;

(c) if so, whether there is a long pending demand
for sanction of a junior college at Bitragunta for the
benefit of the railway employees’ children;

(d) if so, whether he has been urged to consider
the demand of railway employees and sanction a junior
college at Bitragunta; and

(e) if so, whether the Government have considered
the demand and the time by which a final decision is
likely to be taken?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Only 1651
Railway employees are posted at Bitragunta where two
Railway High Schools are situated with a total strength
of 1003 students.

(b) Approximately only 50 wards of Railway
employees are going to Nellore and Kavali for higher
studies.

(c) At present there is no demand from the Railway
employees for setting up of a Junior College at
Bitragunta.

(d) and (e)' A demand was raised by the Hon’'ble
MP in the Consultative Committee of MPs for the Ministry
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of Railways for sanction of a Railway Junior College at
Bitragunta. The demand was duly considered but was
not found feasible of acceptance particularly when the
Railway population at Bitragunta has come down due
to closure of Steam Loco Shed.

Konkan Railway Projects

4011. SHRI B.L. SHANKAR :
SHRI MULLAPPALLY RAMACHANDRAN :
SHRI ANNASAHIB M.K. PATIL :
PROF. P.J. KURIEN :
SHRI GEORGE FERNANDES :
SHRI RAMESH CHENNITHALA :

Will the Minister of RAILWAYS be pleased to state:

(a) the amount likely to be spent on the on-going
work on Konkan Railway Project alongwith the
comparison between original and revised estimates;

(b) the reasons for delay in execution of work and
escalation of cost;

(c) the time by which above project is likely to be
completed;

(d) whether the Government have revised its
estimates keeping in view the profitability of the Konkan
Railway;

(e) if so, the details thereof;

(f) the details of proposed train services through
Konkan Railway;

(g) the details of amount contributed by the
Government of Kerala for the construction of Konkan
Railway;

(h) whether the Government have received
complaints of serious irregularities in implementation of
the above project; and

(i) if so, the details thereof alongwith the action
taken by the Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) It is expected
that the amount of Rs. 3026 crore will be spent upto
March 1997 as against the current project cost of
Rs. 3100 crore Originally, the project was estimated to
cost Rs. 1043 crore at 1989-90 price level.

(b) the main reasons for delay are acute shortage
of funds and adverse geological conditions in softsoil
tunnels in Goa and Karnataka area.

The reasons for escalation in cost are as follows :-
(i) Inflation due to passage of time.

(i) Additional expenditure required due to
increased scope of work in tunnels,
protection works and implementation of
recommendations of Oza Committee in Goa
Sector of the project.
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(i) Adoption of current prevailing standards of
construction as compared to original
provision.

(iv) Additional financing costs due to delay in
completion of the project.

(c) Construction of the project is likely to be
completed by 30.06.97.

(d) Yes, Sir.

(e) Revision of the estimates has been done
keeping in view of the profitability of the Konkan Railway.
The cash flow indicates that the project remains
profitable even after this revision, mainly because the
projected increase in quantum of traffic as well as fare
increases as applicable to Indian Railways.

(f) Train services through Konkan Railway will be
provided in phases in keeping with the improvement in
infrastructural facilities including line capacity, terminal
development works and availability of higher speeds.
The train services proposed to be provided included :-

1. Passenger shuttles on Ratnagiri-Madgaon
and Madgaon-Mangalore sectors.

2. Extension of Kurla-Sawantwadi Express upto
Madgaon.

3. Diversion of 6635/6636 Kurla-Mangalore/
Cochin Netravati Express.

4. Diversion of 2431/2432 Nizamuddin
Trivandrum Rajdhani Express.

5. Diversion of - 2617/2618 Nlzamuddin
Mangalore Mangala Express with extension
upto Ernakulam.

After completion of line capacity works on Diva-
Panvel and other adjoining sections, it is proposed to
divert 6335/6336 Gandhidham-Nagercoil (weekly),
6337/6338 Rajkot-Cochin (weekly) and 6333/6334
Rajkot-Trivandrum (weekly) Express.

(g) The Government of Kerala has fully contributed
the equity contribution of Rs. 36 crore.

(h) No, Sir.

(i) Does not arise.

Post Offices in Bihar

4012. SHRI R.L.P. VERMA : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the number of post offices opened and proposed
to be opened in Bihar, particularly in Giridih, Kodarma
and Hazaribag districts alongwith their locations during
the last three years; and

(b) the amount earmarked therefor during 1994-95,
1995-96 and for the current financial year?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) 900 EDBOs and 6 DSOs have
been opened so far in Bihar during 1993-94, 1994-95
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and 1995-96. The number of Post offices opened
particularly in Giridih, Kodarma and Hazaribayg districts
alongwith their locations during the last three years are
as under :

199596

1993-94 1994-95
Giridih EDBO
1 at nil nil
Ratanbahiar
Kodarma nil nil nil
Hazaribagh 1 at nil nil

Hesla

(b) The amount earmarked for Bihar Circle is as
under :

1994-95 1995-96 1996-97
(rupees in Lakhs)
28.00 60.70 71.34

[Translation]
Railway Protection Force

4013. SHRI SANTOSH KUMAR GANGWAR : Will
the Minister of RAILWAYS be pleased to state :

(a) whether any committee has been constituted to
look into functions and other problems related to
Railway Protection Force;

(b) it so. the details thereof;

(c) the details of recommendations made by the
said committee; and

(d) the reaction of the Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d) No
such Committee to look into the functions and other
problems of Railway Protection Force has been
constituted recently. However, in July, 1994, the Ministry
of Railways had set up a Committee consisting of one
serving and four Retired Officers of the Railway
Protection Force to look into the Organisational and
functional problems of the RPF. The tenure of the
Committee was for a period of 6 months. However, the
Committee did not give any report till its term expired.

Construction of Overbridges

4014. DR. LAXMINARAYAN PANDEY : Will the
Minister of RAILWAYS be pleased to state :

(a) whether there is a need to construct overbridges
at Ratlam, Javra, Mandsaur and Nimach on Ratlam-
Ajmer section of Western Railway; and
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(b) if so, the steps taken/proposed to be taken by
the Government to construct overbridges at the said
places?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) : (a) and (b) Road
over bridge at Ratlam in lieu of Level Crossing No. 82
already constructed in 1994. At Javra Road in lieu of
Level Crossing No. 192-A it was sanctioned in 1986-87
but State Government could not start work on
approaches hence frozen. Another Road over bridge at
Javra station in lieu of level crossing No. 177 qualifies
for replacement on cost sharing basis but State
Government has not sponsored proposal required under
extant rules. Level Crossings at Mandsour and Neemach
are having low traffic density hence do not qualify for
replacement with over/under bridges on cost sharing
basis.

[English]
Modern Goods Shed at Dhankuni

4015. SHRI ANIL BASU :
RAILWAYS be pleased to state :

(a) whether the Government are considering to build
up modern goods shed at Dhankuni,

Will the Minister of

(b) if so, the progress of such shed;

(c) whether any target has been fixed to complete
this project; and

(d) if not, the reasons theretor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d)
Dankuni is already functioning as a freight terminal.
The sactioned work for its expansion/development as a
Nodal terminal is under execution and is likely to be
completed by 31.12.98.

J.P.C. Report

4016. SHR!I SANAT KUMAR MANDAL : Will the
Minister of CIVIL AVIATION be pleased to refer to the
reply given to Unstarred Question No. 241 on July 11,
1996 and state :

(a) whether the CBI has since submitted its final
report in this case;

(b) if so, the details of the findings and the follow-
up action taken by his Ministry thereon;

(c) if not, the reasons for delay in this regard; and

(d) the time by which the report is likely to be
submitted by the CBI?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR! C.M.
IBRAHIM) : (a) to (d) As per information received from
the CBI, field investigation has been completed nd
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now the evidence is being scrutinised and examined. It
is not possible to indicate any time frame within which
the report can be submitted.

Doordarshan Staff in Commercial Service

4017. SHRI KRISHAN LAL SHARMA : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the commercial service of Doordarshan
1s included in the category of house keeping and the
staff is liable for transfer in every two years as per the
policy of the Government;

(b) if so, the details thereof;

(c) the number of cases of violation of the policy
noticed by the Government;

(d) the details of staft who have completed 5, 8 and
10 years of service in the commercial units; and

(e) the reasons for such violations?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No, Sir.

(b) and (c) Do not arise.
(d) The details are given in the enclosed statement.
(e) Does not arise.

Statement

Group Staff in  Less More

More More than

Position  than than than 10 yrs.
5 yrs. 5 but 8 but
less less
than than

8 yrs. 10 yrs.

A 3 3 - - -
B 5 3 2 .
C

19 9 3 5 2

Earnings of Hooghly Ghat and
Garifa Railway Stations

4018. SHRI TARIT BARAN TOPDAR : Will the
Minister of RAILWAYS be pleased to state :

(a) the earnings of Hooghly Ghat and Garifa
Railway Stations during the last three years, year-wise
and station-wise;

(b) whether the facilities provided at Hooghly Ghat
Railway Station are also likely to be provided at Garifa
Station;

(c) if so, the steps taken by the Government to
provide better passenger amenities at Garifa; and

(d) f not, the reasons for the delay?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAUJ) : (a) The earnings
of Hooghly Ghat and Garifa Station for last three years
are as under :

(Rs. in Lakhs)

Hooghly Ghat Garifa
1994-95 55.15 64.65
1995-96 59.14 68.84

1996-97 €3.14 73.37

(b) to (d) Passenger amenities provided both at
Hooghly Ghat and Garita station is as under :

Hooghly Ghat Garifa Station

Station
Platform High level with High level with
pucca surface pucca surface
Bench 50 benches are 45 benches are
provided provided
Urinals 3 urinals are 4 urinals are
provided provided
PF Sheds Up PF sheds PF sheds-40m?
46.84m° and shed on DN PF
on DN PF provided. Work for
46.84m? shed providing shed on
provided UP PF is going
on. Target date of
complition of shed
on UP PF is
31.3.97.
Waiting Hall ~ 81m? hall 94m? hall
provided provided
Booking One counter One counter
Counter provided provided
PA System Provided Provided
FOB Not provided Sanctioned and
included in Pink
Book 1996-97
item No. 48 cost
approved Rs. 7.42
lakhs.
Approach Metalled approach Metailed
Road road provided approach road
provided
Electrification ~ Station is Station is
electrified electrified

From the above, it is clear that the amenities as
available at Hooghly Ghat station are available at Garifa
station also. In case of PF shed the deficiency at Garifa
station has already been under taken to be made good.



MARCH 20, 1997

51 Written Answers

A bigger waiting hall of 94m? has been provided at
Garifa station in comparision to 81m? waiting hall of
Hooghly Ghat station. No FOB at Hooghly Ghat station
is available. But FOB at Garifa station has already been
decided to be provided and the proposal of provision
of FOB at Garifa station has already been sanctioned
and included in Pink Book 1996-97.

Performance Linked Incentive Scheme

4019. SHRI BASUDEB ACHARIA : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) what is the total expenditure Air India has
incurred on ‘Performance Linked Incentive’ scheme till
date;

(b) total amount paid under the PLI, category-wise;

(c) in what way the company has been benefited
after implementation of the scheme;

(d) whether the performance linked incentive
scheme is linked with profit making of the company:;

(e) what is the minimum as well as maximum
amount paid under this scheme per month; and

(f) total financial burden on the company due to
above scheme per month?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b) The expenditure incurred on
performance linked incentive (PLI) scheme by Air India
from May, 1996 to February, 1997 is Rs. 65.01 crores.
Payment to various categories of staff is linked to the
achievement of performance parameters fixed under
the PLI scheme.

(c) and (d) There have been significant
improvements in on-time performance, aircraft
availability, despatch reliability etc. The scheme is not
directly linked to profits but is intended to attain improved
performance which would ultimately result in increased
revenue.

(e) Minimum and maximum amount paid in the
month of January, 1997 was Rs. 305 and Rs. 88165
respectively.

(f) The average payment under the PLI scheme is
Rs. 6.27 crores per month.

Booking of Goods in Howrah Goods Shed

4020. SHRI AJOY MUKHOPADHYAY : Will the
Minister of RAILWAYS be pleased to state :

(a) whether it is a fact that the Government have
issued instructions to discourage incoming and outgoing
booking from Howrah Goods Shed,

(b) if so, the reasons therefor;

(c) whether the Government are considering to
review the matter till such facilities are provided at

Dankuni,

to Questions

(d) if so, the details thereof: and

(e) it not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY Of
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e) No
Sir. However, periodical operating restrictions are
imposed on inward goods traffic due to increased
demand of passenger trains operation on the limited
facilities available in the Howrah Complex. No review
is required as Howrah goodshed has not been closed.
though facilities have already been provided and goods
traffic is being dealt with at Dankuni.

Diesel Box ‘N’ Depot

4021. SHRI K.P. SINGH DEO : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the work pertaining to the Diesel Box
‘N' loco shed depot at Angul in Orissa has been
completed:

(b) if not, the progress made till date;

(c) the funds allocated during each of the last three
years for above depot; and

(d) the steps taken to expedite the work at above
depot?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) and (c) The progress made as on 31-12-96 and
the funds allocated during each of the last three years
are as under :

(Rs. in crores)

Physical Funds allocated during

Work Name
progress 94-95 95-96 96-97

(i) Angul-Facilities 22% 0.60 3.00 2.50
for maintenance
of BOX ‘N'/BCN
depot.

(it) Angul-50 loco 62% 1.50 9.70 2.95
BG diesel shed.

(d) These works are likely to be completed by
March’99. The progress of the works are monitored and
instructions to the concerned authorities are issued from
time to time to expedite the progress on work where it
is considered the progress is slow.

Berths/Seats in Rajdhani Express

4022. SHRI P.C. THOMAS : Will the Minister of
RAILWAYS be pleased to state :

(a) the number of berths/seats in the Rajdhani
Express going from Hazrat Nizamuddin/Delhi to
Trivandrum (in each class);
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(b) the number of these seats/berths reserved for
passengers to Kerala;

(c) the number of berths/seats reserved from Madras
and stations in Tamil Nadu and other States:

(d) the number of the seats/berths in each class
which were occupied during each journey from Delhi to
each of these ‘States during the past three months
alongwith the details of vacant seats;

(e) whether Kerala is not adequately served even
though there are more passengers from that State; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) The total
accommodation available in the Hazrat Nizamuddin-
Trivandrum Rajdhani Express train in each class is as
under :

18 berths in Ist AC
135 berths in AC2-Tier
256 berths in AC3-Tier

(b) and (c) Out of total accommodation of 409 berths
available in all classes, 123 berths are allotted at
Nizamuddin to Kerala bound passengers. Rest of the
accommodation is allotted to passengers going to other
States including Tamil Nadu.

(d) The utilisation of reservation quota by 2432
Nizamuddin-Trivandrum Rajdhani Express train
during the last three months ending February’97 is as
under :

Month Ist AC 2AC 3AC
Dec.'96 for Madras 40% 58% 69%
for Trivandrum 60% 100% 100%
Jan.’'96 for Madras 15% 44% 50%
for Trivandrum 37% 74% 86%
Feb.97 for Madras 27% 39% 46%
for Trivandrum 40% 58% 80%

(e) and (f) It is proposed to provide an
additional quota of 2 berths in Ist AC, 23 berths in
2AC and 35 berths in 3AC for Trivandrum bound
passengers by 2432 Nizamuddin-Trivandrum Rajdhani
Express train.

Express Container Railway Service

4023. SHRI SANDIPAN THORAT : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government have launched express
container railway service for domestic cargo between
major cities;
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(b) if so, the details thereof with plan of action,
year-wise and area-wise with related details;

(c) the measures taken to expand/upgrade/
modernise movement of goods traffic in the country

during 1997-98 and implications thereof, zone-wise;
and

(d) the projections of rise in goods traffic over the
next five years and action programme worked out to
meet the traffic load?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.
Container Corporation of India Ltd. (CONCOR), a Public
Sector Undertaking under the Ministry of Railway has
started, between selected pairs of stations, nominated-
day container services called CONTRACK since
January, 1997.

(b) A statement is enclosed.

(c) Induction of high horse power Locomotives,
Bottom Discharge Hopper wagons for improving wagon
turnround and wagon utilisation is being done for
upgrading/modernising freight traffic operation. Higher
levels of freight traffic will be carried by acquisition of
additional Rolling Stock.

(d) 1t is expected that in the next 5 years i.e. in the
terminal year of the IXth Plan, the freight traffic would
rise to 525 million tonnes from 410 mt in 1996-97
(Revised Estimate). The above traftic would be met by
acquisition of additional rolling stock and by improving
utilisation of the existing stock.

Statement

The details of CONCOR's CONTRACK services

Stream Frequency Day/Date Commenced
From

Delhi-Chennai Thrice every Friday, Sunday 17.01.97
week and Tuesday

Delhi-Vijaywada Fortnightly 15th & 30th of 30.01.97

every month

Kanpur-Calcutta Weekly Every Thursday 23.01.97

Lucknow-Calcutta Weekly Every Wednesday 22.01.97

Moradabad- Weekly Every Monday 20.01.97

Calcutta

Chennai-Delhi Weekly Every Friday 18.01.97

Bangalore-Delhi  Weekly Every Sunday 23.02.97

Bombay-Delhi Weekly Every Friday 21.02.97

Delhi- Weekly Every Sunday 9.03.97

Dhandarikalan

(Ludhiana)

Dhandarikalan Weekly Every Tuesday 11.03.97

(Ludhiana)

- Delhi
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E.S.l. Scheme

4024. SHRI RAM NAIK : Will the Ministe! of

LABOUR be pleased to state :

(a) whether the Employees State Insurance
scheme is implemented by the Union and the State
Governments;

(b) if so. the details of machinery which ensures
coordination between the two agencies:

(c) whether this machinery so tar idertfied
the problem in implementation of the scheme and
made suggesticns to improve the working of the
scheme to the satisfaction of the workers and the panel

doctors;

(d) if so, the salient features of these
recommendations made during the last three years.
and

(e) the steps
recommendations?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) to (e) The notification regarding
the area in which the ESI Scheme is to be implemented
i1s 1ssued by the Central Government. Thereafter, the
Scheme is administered by the ESI Corporation and the
State Governments. Except in the case of Delhi and
NOIDA, under the existing arrangement medical care is
provided by the concerned State Government. However,
the expenditure of medical centre is shared by the ESI
Corporation and the State Governments n ratio of 7:1.
The functioning of the Scheme is reviewed by the ESI
Corporation, its general purpose committec and the
regional boards which are tripartite bodies consisting of
representative of Government, employers and
employees. The cash benefits to insured persons ate
administered by the ESI Corporation through its
regional/local offices. There have been sporadic
complaint about snortage of doctors, medicines,
equipments, etc. in the hospitals/dispensaries. Such
complaints are forwarded to State Government for taking
remedial action. There have been no serious complaints
with regard to administration of cash benefits.

taken to implement these

Seminar at Garden Reach Rail Institute

4025. SHRI HARADHAN ROY : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government are aware that a
Seminar was held at Garden Reach Rail Institute on
January 19. 1997 on “Safety and Technical Progress”
organised by Diploma Engineer Association of
Railwaymen (DEAR);,

(b) if so, the details of the said seminar,

20. 1997 to Questions

{c) whether the Government have taken ot
those suggestions,
(d) it so. the details thereof; and

(e) it not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY .
RAILWAYS (SHRI SATPAL MAHARAJ) - (a) Nou such
Semmar was conducted. However, it is understood tha:
Diploma Engineers Association of Railways (DEAR) hej~
therr Annual General Meeting at Garden Reach Railw:,

Institute on January 19, 1997.
(b) In this Annual General Meeting the Associatin:,

1s reported to have deliberated on the utility of qualty
circles in railway services and other matters pertaiming

to safety in Railways in general.
(c) Letter addressed to G.M/S.E Railway by the
Association does not contain any concrete suggestion

(d) and (e) Do not arnse.

Railway Link with Kandi

4026. DR. ASIM BALA : Will the Minister of

RAILWAYS be plcased to state :

(a) whether the Government are aware that a a
survey was conducted to connect Kandi in Murshidabad
district of West Bengal with railway lne;

(b) if so. whether the Government are considering
to update the said survey for this purpose;

(c) if so, the details thereof; and

(d) if not, the reasons for not connecting an
important place of West Bengal with rai?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes Sir, a
survey was conducted in 1991.

(b) No, Sir.

(c) Does not arise.

(d) The survey revealed that the line would have
negative return. In view of the constraint of resources

this line could not be taken up.

Opening of New Institute of Tourism and
Travel Management

4027. PROF. JITENDRA NATH DAS : Will the
Minister of TOURISM be pleased to state :

(a) whether the Government have any plan to open
new Institute of Tourism and Travel Management in West

Bengal:
(b) if so, the details thereof; and

(c) if not, the reasons therefor?
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THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA):
(a) No, Sir.

(b) and (c) Recently the Indian Institute of Tourism
and Travel Management Baji Raut Regional Centre for
Eastern India has been opened at Bhubaneshwar which
will cater to the tourism training requirements of the
Eastern and North-Eastern regions.

All Channel Programmes, West Bengal

4028. SHRI BALA!I CHANDRA RAY : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the Government have received the
demand from West Bengal to telecast all Doordarshan
Channels and Metro channel programmes through
Barddhaman and Asansol TV Relay Centres;

(b) if so, the reaction of the Government thereto;
and

(c) the time by which the same is likely to be started
from these stations?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (c) Requests are received from time
to time, from various quarters, for augmentation of TV
service in various States. Whereas DD-2 and all other
channels of Doordarshan are available throughout the
country, including the entire State of West Bengal, via
satellite by using appropriate dish antennae system,
terrestrial transmission of DD-2 service is being
extended in a phased manner depending on availability
of resources and other infrastructural facilities. There is,
however, no approved scheme, at present, to extend
this facility to Asansol and Barddhaman.

Introduction of Express Train from
Asansol to Rampurhat

4029. SHRI MEHBOOB ZAHEDI : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government propose to introduce
an express train from Asansol to Rampurhat via Andal-
Sainthia;

(b) if so, the details thereof;

(c) the time by which the said train is likely to be
introduced; and

(d) it not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) and (c) Does not arise.

(d) Operational and resource constraints.
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[Translation]
Production and Export of Aluminium

4030. SHRI JAI PRAKASH AGARWAL :
SHRI N.S.V. CHITTHAN :

Will the Minister of MINES be pleased to state :

(a) the total annual production consumption of

aluminium in the country during each of the last three
years;

(b) the total export of aluminium and aluhinium
products during the above period;

(c) whether the production is sufficient to meet the
demand of the country; and

(d) if not, the steps taken or proposed to be taken
to absorb latest technology for better yield of aluminium?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b) The production of Aluminium, consumption and
export of aluminium and articles thereof during the past
three years i.e. from 1993-94 to 1995-96 is indicated
below :-

Year Production

Consumption Export
1993-94 465165 410000 89661
1994-95 477801 471000 95099
1995-96 529264

521000 69636

(c) and (d) The installed capacity for production fo
aluminium of the five primary producers of aluminium is
6,70,000 tonnes; 3,18,000 tonnes capacity is in Public
Sector and 3,52,000 tonnes is in private sector. The
Primary Producers in the country take their decisions in
respect of production of aluminium based on their
commercial judgement. Besides aluminium metal and
its articles thereof arc under Open General Licence
(OGL) of Export Import Policy. Each individual is free to
do import and export of aluminium metal and articles
thereof depending upon their commercial jugdement
Similarly the decision to absorb that technology is
dependent on the judgement of each enterprise.

[English]
Doordarshan/AlIR Projects, Tripura

4031. SHRI BADAL CHOUDHURY : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) the number of projects for setting up of TV
transmitters/AIR stations completed in Tripura, so far
alongwith the number of pending projects, location-wise;

(b) the time by which the pending projects are likely
to be completed; and
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(c) the details of the new TV transmitters/AlIR
stations proposed to be set up in the State during
1997-98, location-wise?

Projects Completed/Functioning

o Questions

THE MINISTER OF CIVIL AVIATION AND Mivjs
OF INFORMATION AND BROADCASTING

IBRAHIM) : (a) to (c)

All India Radio Doordarshan
1. Agartala 20 KW MW Transmitter 1. Agartala PPC
2. Belonia 6 KW FM Transmitter (LRS) 2. Agartala HPT
3. Kailashahar 3 KW FM Transmitter (LRS) 3. Agartala LPT (DD i
4. Belonia Transposer

Projects Under Implementation

All India Radio

1. Longtherai
2. Dharmanagar
3. Natun Bazar

6 KW FM Tansmitter
1 KW MW Transmitter (CRS)

Doordarshan
. Kailashahar LPT
. Teliamura LPT
. Kailashahar LPT (DD Ii;
4. Dharmanagar VLPY

W N -

Projects/schemes are expected to be completed during the Ninth Five Year Plan subject to availability of tunds, infrastructura

facilities and inter-se priorities.

Legend : LRS-Local Radio Station
PPC-Programme Production Centre
HPT-High Power Transmitter
LPT-Low Power Transmitter
VLPT-Very Low Power Transmitter
CRS-Community Radio Stat:on.

Construction of New Railway Stations

4032. SHRI CHINTAMAN WANAGA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government have received any
proposal regarding construction of new Railway Stations
at Vehloli and Tanset in Maharashtra under Eastern
Railway;

(b) if so, the steps taken/proposed to be taken by
the Government in this regard; and

(c) the time by which the above-mentioned Stations
are likely to be constructed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c)
Proposals for opening of halts at Vehaloli between Vasind
and Asangaon stations and at Thansit Cabin between
Atgaon and Khardi stations on Kalyan-Kasara section
which are under the jurisdiction of Central Railway have
been received and examined. While opening of a halt
at Vehaloli has not been found justified on operating
and engineering points of view, a halt at Thansit Cabin
has not been found to be financially justified.

Utilisation of Railway Land and Properties

4033. SHRI SUDHIR GIRI : Will the Minister of

RAILWAYS be pleased to state :
(a) whether it is fact that the Railways had appointed

a High Level Committee to study and submit « cr! on
thousands of Acres of unused railway 3 and
tastern

properties at Barauni-Garhara areas of Nor:t
Railway:;

(b) if so, whether the said committee has since
submitted its report to the Government;

(c) it so, the details thereof: and

(d) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No. Sir.

(b) 40 (d) Do not arise.

Complaints from Passengers of IA

4034. SHRI A. SAMPATH : Will the Minister of CIVIL
AVIATION be pleased to state :
(a) whether the Government have received

complaints from the passengers of the Indian Airl:nej
regarding irregularity ot schedules, delays an

deficiencies 1n other services:
(b) if so, the details thereof during the last six months:

(c) whether there is any proposal to start Trivandrum-
Chennai-Delhi directly daily flights; and

- (d) it so, the details thereof?
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THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Yes, Sir.

(b) During the last six months (August, 1996 to
January, 1997), 858 complaints were received from the
passengers of Indian Airlines regarding irregularities of
Schedules, delays and deficiencies in other services.

(c) No, Sir.
(d) Does not arise.

Beedi Workers

4035. SHRI PARASRAM BHARDWAJ : Will the
Minister of LABOUR be pleased to state :

(a) whether more than 1.5 lakh people, including
children and women, are engaged in beedi rolling in
Madhya Pradesh and they roll about 20 crore beedis,
daily:

(b) whether only three lakh beedi workers in that
States are accredited with the labour department and
are entitled for facilities provided under the Beedi
Welfare Fund Scheme of the Union Government; and

(c) the steps taken/proposed to be taken by the
Government to bring the unorganised labour under the
various labour law?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) to (c) Information is being
collected and will be laid on the Table of the House.

Mumbai-Bangalore Kurla Express

4036. SHRI VIJAY SANKESHWAR : Will the

Minister of RAILWAYS be pleased to state :

(a) whether the Government have taken note of the
problem faced by the travellers of Mumbai-Bangalore
Kurla Express (Train No. 1017) due to increase in
duration of journey from Mumbai to Hubli after the gauge
conversion and the inconvenient timings of this train;

(b) it so, the details thereof;

(c) whether the Government have taken any steps
to change the timings and reduce the duration of
journey;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e) At
present, 1017 Mumbai CST-Bangalore Express leaves
Mumbai CST at 2240 hrs., arrives Hubli at 1725 hrs. It
takes 18 hrs. 45 minutes to cover a distance of 752
Kms. between Mumbai CST and Hubli.

The present timings of 1017 Express are convenient
at Mumbai CST, Hubli and Bangalore.
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Reduction in running time of 1017 Express would
make the arrival timings at Bangalore very inconvenient
and hence is not proposed at present.

Regional Office of the National Film
Development Corporation

4037. SHRI S. AJAY KUMAR : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state :

(a) the criteria fixed for appointments in National
Film Development Corporation;

(b) whethe rRegional Offices of National Film
Development Corporation are appointing persons on
temporary, daily wage and contract basis;

(c) if so, the details of appointments made by
National Film Development Corporation since January
1, 1994.

(d) whether complaints have been received
regarding violation of criteria; and

(e) it so, the details therof and remedial steps taken
in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (e) The information is being collected
and will be laid on the Table of the House.

Increase in Passengers between
Guwahati and New Delhi

4038. DR. PRABIN CHANDRA SARMA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether a number of passengers have
increased manifold between Guwahati and New Delhi;

(b) if so, the details of average daily number of
passengers on waiting list for Brahmaputra Mail and
NE Express for all classes during the last two years;

(c) whether not a single supertast train has been
introduced from Guwahati to New Delhi for a long time;

(d) if so, the reasons therefor;

(e) whether the frequency of Rajdhani Express is
going to be increased to daily in lieu for thrice a week
now; and

(f) if not, the alternatives considered to provide
accommodation to large number of persons?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) The
passenger traffic between Guahati and Delhi/New Delhi
has increased to some extent.

(b) The daily average number of passengers on
waiting list at the originating point by 5621/5622
N.E.Express and 4055/4056 Brahmaputra Mail during
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last two years were as under :

Year  Train No. Daily Average
Wait listed
Passengers

2AC FC/3AC SL

1995 5621 N.E. Express 6 4 56
5622 N.E. Express 9 5 24
4055 Brahmaputra Mail 3 4 35
4056 Brahmaputra Mail 2 1 145
1996 5621 N.E. Express 8 5 60
5622 N.E. Express 3 1 21
4055 Brahmaputra Mail 4 3 46
4056 Brahmaputra Mail 5 5 149

|

(c) A weekly Rajdhani Express was introduced
between New Delhi and Guwahati in July’'94 which has
been made tri-weekly from 26.1.96.

(d) Does not arise.
(e) No, Sir.

() Load of the existing services is augmented as
and when found feasible to clear the extra rush.

Programme Staff of Doordarshan and AIR

4039. SHRIMATI VASUNDHARA RAJE :
SHRI MOHAN RAWALE :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(A) whether the programme staff of All India Radio
and Doordarshan undertook fast in December, 1996
and submitted a charter of demands;

(b) if so, the details thereof;
(c) the nature of their demands;
(d) the reaction of the Government thereto;

(e) whether some of the demands have been
considered so tar; and

(f) if not, the reasons therefor?

THE MINISTER CF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Yes, Sir.

(b) The Programme Staft Association of AIR and
Doordarshan undertook indefinite hunger strike with
effect from 5.12.1996. The hunger strike was later
withdrawn.

(c) The demands pertain to various administrative
matters like revision of pay, filling up of vacant posts,
creation of posts, etc.

(d) and (e) The Government have already initiated
necessary action in this regard.

(f) Does not arise.
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Construction of Subway at Old Faridabad
Railway Station

4040. CHAUDHARY RAMACHANDRA BENDA :
Will the Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware the long
pending demand for the construction of one subway
near Cabin No. 37 of old Faridabad (Haryana) railway
station;

(b) if so, the steps taken by the Government to
construct subway at above place; and

(c) the time by which the above subway is likely to
be constructed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) No firm proposal with proposed location, site
plan and other relevant details has been received from
the appropriate State Authority.

(c) Does not arise.

Optic Fibre Lines

4041. SHRI SUSHIL CHANDRA : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) the steps being taken to enter into the stage of
of the ‘state-of-the-art’ telecommunications;

(b) whether it is possible to by pass the copper-
wire era and avail of the facilities offered by the wireless
and satellite technologies;

(c) if so, the progress made in this direction;

(d) the expenditure has been incurred during the
last three years on laying the optic-fibre lines; and

(e) whether it is justified in the context of the satellite
technology?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The following steps are being
taken :-

(1) Digitalisation of the Network.

(2) Introduction of advanced technology
equipment in transmission like optical fibre
and Synchronous Digital Hierarchy (SDH).

(3) Advanced technology in subscriber access
like wireless in local access, fibre in local
loop.

(4) Introduction of cellular mobile services, V-
SAT networks, Mobile Satellite services.

(b) The wireless and satellite technologies
compliment and supplement the copper wire technology.

(c) Centre for Development of Telematics (C-DOT)
is working on Wireless Local Loop (WLL) and also on
Mobile Satellite Service (MSS). Both of these will be
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available in this year.

(d) 1993-94 - Rs. 417.00 crores
1994-95 - Rs. 479.00 crores
1995-96 - Rs. 575.00 crores

(e) Yes, Sir.

Construction of air strip at Darjeeling

4042. SHRI R.B. RAI : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) whether an air-strip is under construction at
Rungbull district in Darjeeling Hills;

(b) whether the Government are aware that the
construction work is being executed by the Darjeeling
Gorkha Hill Council;

(c) whether the Government have approved this
project and allotted funds for the same; and

(d) if so, the amount allotted and released so far?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

Gauge Conversion
4043. SHRI OSCAR FERNANDES
Minister of RAILWAYS be pleased to state :

(a) whether the gauge conversion work of Hassan-
Mangalore railway line is going on as per schedule;

Will the

(b) if so, the total funds earmarked for this work and
the time by which the above work is likely to be
completed; and

(c) it not, the reasons for not completing the work
within the scheduled time?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS' (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.
Hassan-Sakleshpur will be completed by September'97
and the rest of the line by December’98.

(b) The cost of the project is Rs. 185 crore of the
which Rs. 64.08 crore is likely to be spent by 31.03.97.
Rs. 24.00 crore has been provided in 97-98.

(c) Does not arise.
[Translation]
Halt of Trains at Mankapur Junction

4044. SHRIMAT! KETAKI DEVI SINGH : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware that
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Mankapur is a big Junction in Uttar Pradesh and a big
telephone factory is also there but inspite of it, no
important train has its halt there due to which the
residents of Mankapur have to face great
inconvenience;

(b) if so, whether the Government propose to provide
halt of some trains (such as Vaishali Express and
Amrapali Express) at Mankapur Junction keeping in
view the constant inflow of passengers there;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) 11 trains in
one direction and 12 in the other are presently stopping
at Mankapur Junction providing direct service from
Mankapur to Delhi, Mumbai, Ahmedabad, Bangalore,
Cochin, Hyderabad, Guwahati, Lucknow, Barauni, etc.

(b) No. Sir.
(c) Does not arise.
(d) Not found justified.

Stoppage to Express Trains at Bilha Nagar
Railway Station

4045. SHRI PUNNU LAL MOHLE : Will the Minister
of RAILWAY'S be pleased to state :

(a) whether the Government proposed to provide
stoppage to Sarnath Express, Ahmedabad-Howrah
Express and Link Express at Bilha Nagar (Bilaspur)
Railway Station in Madhya Pradesh for the benefit of
the citizens;

(b) if so, the details thereof; and

(c) the details of the income accrued by the
Government from the said Railway Station during each
of the last three years?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.
(c) Information is being collected and will be laid
on the table of the Sabha.
[English]
Opening of New Divisions
4046. SHRI GORDHANBHAI JAVIA
Minister of RAILWAYS be pleased to state :

(a) the number of proposals for opening new
Divisions in Western Railway received by the
Government, Division-wise,

: Will the

(b) the number of proposals out of them accepted,
Division-wise; and

(c) the criteria adopted in acceptance of these
proposals?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b)
During last 2 years 11 representations had been
received for opening of new divisional offices on
Western Railway at Ahmedabad and one for Udaipur.
Keeping the various factors into consideration, the
Government has decided to sert up 8 new divisions at
Agra, Ahmedabad, Ranchi, Raipur, Rangiya, Pune,
Guntur and Singrauli.

(c) New divisions are set up keeping in view
factors like size, workload and accessibility, traffic
patterns and other operating/administrative
requirements etc. consistent with the needs of economy
and efficiency.

[Translation]
New Telephone Exchanges

4047. SHRI JAYSINH CHAUHAN : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) whether there is any demand/scheme/proposal
for opening Telephone Exchanges in Gujarat;

(b) it so, the details thereof, district-wise and
location-wise; and

(c) the steps taken so far or proposed to be taken
in this regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir.

(b) and (c) The commissioning programme for
1997-98 has not yet been finalised. However, as per
policy of the Department, a new exchange is planned
at a place when the registered demand reaches 10 or
more.

[English]
Apna Net

4048. SHRI VIJAY PATEL : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether recently launched Apna Net by a group
ot post graduate students has gained astonishing
popularity;

(b) if so, whether the Videsh Sanchar Nigam Limited
has blocked the site of Apna Net;

(c) whether 1t is tantamount to denial of consumers
rights; and

(d) 1t so, the remedial measures taken by the
Government in this regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (c) Apna Net is a registered
Website with Internic, USA connected to a leased line
(128 kilobits/sec) of VSNUs Gateway Internet Acess
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Service. No data is available to judge its popularity.
Access to Apna Net has been temporarily Disabled by
Vadish Sanchar Nigam Ltd. due to repeated violation of
agreement between VSNL and subscriber (Apna Net).

(d) Does not arise in view of (a) to (c) above.

First Class Privilege Pass

4049. SHRI PRADIP BHATTACHARYA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the First Class Privilege Pass issued in
favour of railway employees are not allowed to travel in
Rajdhani Express and Shatabdi Express in Chair Car
and Three Tier A/C sleeper class;

(b) if so, the reasons and justification thereof;

(c) whether the Government have even examined
the Financial and Social aspects of denying First Class
privilege pass holders to travel in Rajdhani and Shatabdi
Express; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) First Class
Holders are allowed to travel in |ll AC in Rajdhani
Expresses and Chair Car in Shatabdi Express trains,
subject to certain restriction on the number of berths/
seats to be booked against one privilege pass.

(b) to (d) Do not arise.

Communication System

4050. SHRI R. SAMBASIVA RAO : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) whether due to cyclone and rains in Andhra
Pradesh during 1996, the major communication systems
damaged in almost every part of State;

(b) if so, the details of loss suftered on account of
this;

(c) whether all the communication systems have
since been repaired; and

(d) if so, the total expenditure involved therein?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) No, Sir. Due to cyclone and
rains during 1996, the communication systems were
affected only in East Godavari, West Godavari, Anantpur,
Cuddapah, Nellore and Prakasham District of Andhra
Pradesh.

(b) The Revenue loss suffered on account of this is
estimated to be about Rs. 1.15 crores.

(c) Yes, Sir.

(d) The total expenditure involved is about
Rs. 3,85,63,665/-.
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Survey for Kollengode-Trichur Rall Line

4051. SHRI N.N. KRISHNADAS : Will the Minister
of RAILWAYS be pleased to state :

(a) whether any survey has been conducted year
before for laying new railway line from Kollengode to
Trichur under the Madhurai division in Southern Railway;

(b) if so, the details thereof; and

(c) the time by which the work on above line is
likely to be started?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) and (c) Do not arise.

[Translation]
Development of Telecommunications Network

4052. SHR! MANIBHAI RAMJIBHAI CHAUDHARY:
Will the Minister of COMMUNICATIONS be pleased to
state :

(a) whether it is a fact that the development work
of telecommunications network has been below
expectations during 1996;

(b) whether the Government propose to take
concrete measures to accelerate pace of development
work in telecommunication sector;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BEN!
PRASAD VARMA) : (a) No, Sir. The target of 20 lakhs
fixed, during 1995-96, for provision of new telephone
connections was fully achieved and every effort is being
made to achieve the target of 24.5 lakhs for 1996-97.

(b) and (c) Yes, Sir. It is proposed to provide about
29 lakh telephone connections during 1997-98 which is
about 18% higher than the targets for 1996-97.

(d) Does not arise in view of (b) and (c) above.
[English]
Stoppage to Train at Kharagpur Railway Station

4053. SHRI RUP CHAND MURMU : Will the

Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to provide
stoppage to Train No. 2421/2422 at Kharagpur for the
benefit of passengers; and

(b) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Not justified.
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Survey for Running Passenger Service

4054. SHRI HANNAN MOLLAH : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government have since taken any
decision to conduct a survey to run passenger service
on Howrah Circular Railway from Howrah to Howrah
via Ramkistopore-Shibpurchar-Shalimar-Santragachi-
Belanagar-Belur-Liluah;

(b) if so. whether the Government are considering
to conduct survey to fulfil the long standing demand of
the people of West Bengal;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d) The
survey for a passenger line between Howrah and
Shalimar was carried out during 1991-92. On the west
side of the area between Howrah and Shalimar, there
are houses, jute mills, factories, flour mills, etc. On the
East side i.e. river front there are a number of
warehouses and small factories. The ware-houses
and factories are located right upto the bank of river
Hooghly.

There are a number of sidings taking off from the
existing rail line between Howrah and Shalimar
serving the mills, ware-houses, and factories, etc. There
are 12 level crossings on this short stretch of about 4
km. The curvature of track is excessive and this will
have to be flattened which will require dismantling of
45 godowns and 25 buildings. For running any
passenger services all the sidings will also have to be
closed.

Hence, provision of Howrah Circular Railway on
ihe pattern of Calcutta Circular Railway is not technically
feasible.

Underground Telephone Cables

4055. SHRI AMAR ROY PRADHAN : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) whether there was any proposal for putting’
layina underground telephone cables/lines to avoid faults
during the rainy seasons in the country;

(b) if so. to what extent the said work has been
completed; and

(c) by when the remaining one s likely to be
completed?

THE MINISTER OF COMMUNICAT!ONS (SHRI BENI
PRASAD VARMA) : (a), No, Sir.

(b) and (c) Question does not arise in view of (a)
above.



71 Written Answers

High Tech Exchange in Kollam District

4056. SHRI N.K. PREMCHANDRAN : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) whether the Government are aware that Kollam
district of Kerala has been suffering hard to cater their
Telecom needs at present:

(b) whether the Government propose to establish
an OCB High Tech Exchange having the facility of
integrated service digital network in Kollam district;

(c) if so, the details thereof;, and
(d) if not, the reasons thereof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The status of clearance of waiting
list in Kollam is relatively much better compared to
other parts of Kerala. The demand growth rate in Kerala
has been very high (about 35%) as against growth rate
of about 21% for the country as a whole.

(b) and (c) A New Technology Exchange having
tacility of integrated services digital network is proposed
to be installed in Kollam district.

(d) Does not arise in view of (b) above.

Setting up of Branch of Central Tourist
Information Bureau

4057. SHRI A.G.S. RAM BABU : Will the Minister
of TOURISM be pleased to state :

(a) whether the Government propose to set up a
branch of the Central Tourist Information Bureau at
Madurai;

(b) it so, the time by which it is likely to be set up;
and

(c) if not, the reasons therefor?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHR!I SRIKANTA JENA):
(a) No Sir.

(b) Does not arise.

(c) The Department of Tourism, Government of India
has its tounst offices at major tourist centres frequented
by International and Domestic tourists. The four
Regional Tourist Offices located at Delhi, Mumbai,
Calcutta and Chennai look after their respective regions.

Casual Announcer in Garhwali and Kumaoni in
Nazibabad

4058. SHRI PRABHU DAYAL KATHERIA : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the Government have received

MARCH 20, 1997

to Questions 72

complaints that Garhwali/Kumaoni programmes are
being broadcast with the help of those who have not
qualified in audition test from Aakashvani Kendra,
Nazibabad,

(b) if so, the reasons therefor;

(c) the number of Garhwali and Kumaoni casual
announcers working at present in the said Aakashvani
Kendra, respectively;

(d) whether the Government propose to regularise
them; and

(e) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No, Sir.

(b) Does not arise.

(c) At present Six casual Announcers are working
in AIR Najibabad.

(d) No, Sir.

(e) There is no provision in the existing Recruitment
Rules for regularisation of casual Announcers.

AIDS among Railway Employees

4059. SHRI GEORGE FERNANDES
Minister of RAILWAYS be pleased to state :

: Will the

(a) whether the Government are aware of the
growing incidence of AIDS among railway employees
in the country;

(b) if so, the details thereof;

(c) whether the Government intend to provide
special assistance to the railways to deal with the
developing situation regarding AIDS among railway
employees; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) National projections suggest an increasing
incidence of AIDS in the Indian population, which
perhaps include railwaymen and their families. Facilities
for testing the presence of HIV in the blood have only
recently been established in most of the hospitals of the
Indian Railways. Preliminary data suggests a rise in
HIV positivity from 1.08% in 1995 to 1.2% in 1996 of the
samples tested.

{(c) and (d) NACO under the aegis of Ministry of
Health and Family Welfare is providing assistance for
training of Medical and Para-medical staff including
confirmatory testing for HIV of blood samples from railway
hospitals in their approved referral centres.
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Doordarshan International Channel

4060. SHRIMATI SARADA TADIPARTHI : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the Government propose to help and
fund Indian Embassies to set up dish antenna to received
Doordarshan International channels for NRlIs;

(b) if so, the details thereof; and

(c) if not, the reasons therefor and steps proposed
to earn more foreign exchange?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (c) Diplomatic practice does not
permit the Indian Embassies to use dish antenna for
commercial purposes. The main objective of
DD-International is to project India and Indian views
abroad and question of earning foreign exchange is
incidental and secondary in nature. For the time being,
anyone who wishes to downlink DD-International signal
for distribution to public including NIR'’s in any country
is permitted to do so after obtaining a ‘No objection
certificate’ from Doordarshan.

Grant of All India Railway Card Passes to
Spouses of Arjun Awardees

4061. KUMARI MAMATA BANERJEE : Will the

Minister of RAILWAYS be pleased to state :

(a) whether the Govenment propose to grant the All
India Railway Card passes to spouses of the Arjun
Awardees;

(b) if so, the details thereof;

(c) whether the Government also propose to extend
the facilities for using the said passes in trains like
Rajdhani Express and Shatabdi Express; and

(d) if so, the time by which these facilities are likely
to be extended?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

[Translation]
Survey for Ahmednagar-Beed-Parli Line

4062. SHRIMATI RAJANI PATIL : Will the Minister
of RAILWAYS be pleased to state :

(a) whether it is a fact that survey work on new
Ahmednagar-Beed-Parli-Vaijnath rail line has been
completed;
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(b) it not, the reasons for delay and the time
by which the above work is likely to be started and
completed;

(c) whether the Government had sanctioned one
crore rupees for this project during 1995-96;

(d) if so, the reasons for delay in laying the above
rail line;

(e) the time by which the above line is likely to be
laid?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) : (a) Yes, Sir.

(b) Does not arise. However, the work could not be
started as the required clearances were not available.
The target for completion of the work has not yet been
fixed.

(c) to (e) Yes, Sir. The work has been cleared by
the Cabinet Committee on Economic Affairs only on
21.2.97. Preliminary work for taking up the project is on
hand.

Construction of Yatri Niwas at Indore

4063. SHRIMATI SUMITRA MAHAJAN : Will the
Minister of TOURISM be pleased to state :

(a) whether the Union Government have received
any proposal from the Government of Madhya Pradesh
for the construction of a Yatri Niwas at Indore; and

(b) if so, the steps taken/proposed to be taken by
the Union Government in this regard?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA):
(a) and (b) No proposal have been received from the
State Government for the construction of Yatri Niwas at
Indore.

PCO and Telephones in Rural Areas

4064. SHRIMATI KAMAL RANI : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) the target fixed for setting up PCOs and
telephones in rural ares in Uttar Pradesh during
1997-98;

(b) the criteria fixed for setting up PCOs and
telephones in Uttar Pradesh;

(c) the number of persons in the waiting list in rural
areas in Ghatampur Parliamentary-constituency; and

(d) the number of PCOs allotted during the last
three years?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (d) The information is being

collected and will be laid on the table of the House as
soon as possible.
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[English]
Allotment of Steel Quota

4065 DR. RAMKRISHNA KUSMARIA @ Will the
Minister ot STEEL be pleased to state :

(a) whether the Government have received request
tram the Government of Madhya Pradesh and Rajasthan
for increasing allotment of steel quota for the use of
people of the above States:

{t) 1t so. the reaction of the Government thereto;

{c) the guantum of s teel quota allotted to the above
States dunng the last two years; and

{d) whether this quota is exclusively for the use of
the Government Departments or for the public in
general?

THE MINISTER OF STEEL AND MINISTER OF
MINES (5HR! BIRENDRA PRASAD BAISHYA) : (a) and
(b) As per the extant policy, distribution of steel is
decantrolled However, the requirements of Defence,
Ratlways, Small Scale Indusiries, Exporters of
Engineenng Goods and the North Eastern Region are
met on priotdy. The Development Commissioner for iron
and Steel (DCI&S) oversees implementation ot this
arrangement. DCI&S has not received any request from
Madhya Pradesh Laghu Udyog Nigam Limited,
Government of Madhya Pradesh for increasing their
allocation for the current year. But request from the
Rajasthan Small industries Corporation Limited,
Governmeant ot Rajasthan has been received for
additional allocation of 4,000 M.T. ot steel materials for
the current year. Request ot the Rajasthan Small
Industies Corporation Limited for additional allocation
of 4.000 M T. has been met in full.

(¢) The tota! altocation including additional
allocation tor the year 1995-96 and 1996-97 are given
below
Name of the Corporation  Allocation
1995-96

1996-97
(1) Madhya Pradesh 13.486 M.T 8,995 M.T.
Laghu Udyog Nigam
Limited. Government
of Madhya Pradesh
{1} The Rajasthan 11,000 M.T, 11,370 M.T.

Small Industrios
Sorporation Limited,
Government of
Rajasthan

wd) DCI&S makes allocation of steel matenals to
the Small Scaie Industries Corporations of the State
Governments for catering to the needs of small scale
ndustries in their States However, 10% of the allocation
is permussible tor supply to Government Departments.
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Procurement of Wagons

4066. SHRI SHANTILAL PARSOTAMDAS PATEL :
SHRI DINSHA PATEL :

Will the Minister of RAILWAYS be pleased to state:

(a) whether it is fact that the Railways had planned
to procure 30,000 wagons during 1996-97;

{b) if so, the details thereof;

(c) whether it is also a fact that wagon industry has
failed to supply the required number of wagons so far;

{d) if so, the reasons therefor and steps taken by
the Government in this regard; and

(e) the requirement of wagons during 1997-98,
zone-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) : (a) and (b) Yes
Sir. This included the quantity of about 5000 FWs to be
procured under Own Your Wagon Scheme.

{c) Yes Sir.
(d) Main reasons reported are :-

(i) Shortage of couplers and casnub bogies to
be arranged by them.

(i) Internal problems in some of public sector
units.

(i) Closure of M/s. H.G.I./New Delhi w.e.f.
30.11.96 as per Hon'ble Supreme Court
orders for shifting outside Delhi.

(iv) Production for 2 months at M/s. Cimmco Birla
Ltd. was affected by floods.

(e) Projected requirement of wagons for 97-98 for
indian Railway as a whole is 26,000 in terms of four
wheeler units as included in Budget document. Zone-
wise requirement are not estimated.

Accidents in Industrial Establishments

4067. SHRI N.J. RATHWA : Will the Minister of
LABOUR be pleased to state :

(a) the number of accidents occurred in the

Industrial establishments of Gujarat during each of the
last three years, till date;

(b) whether the Union Government have issued or
Propose to issue instructions to the Industrial
establishment of the State to provide adequate safety
arrangements and to pay adequate compensation to

the labourers injured during the accidents and to prevent
the recurrence of such accidents:

{c) if so, the number of Industrial establishment
which have adopted the safety measures: and

(d) it so, the result achieved in this regard?
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THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) According to information received
from the State Government of Gujarat, the number of
accidents which took place in the State during the last
three years is as under :-

Fatal Non-fatal Total
1993-94 197 16167 16364
1994-95 202 15489 15691
1995-96 176 16117 16293

(b) to (d) Safety measures required to be taken to
check occurance of accidents have been laid down in
the Factories Act, 1948 and the Rules framed thereunder.
All industrial establishments are required to follow the
same. In addition, the Governments of Gujarat have
amended the Gujarat Factories Rules, 1963 in the year
1995. These rules provide all the adequate safety
measures for prevention of accidenrts and health and
safety of workers. Training programmes and National
Safety Day are arranged for industrial workers to create
safety awareness. All the fatal accidents are inquired
by the Senior Officers of the Directorate of Factories of
the State Government of Gujarat and adequate safety
measures are suggested for prevention of such
accidents. Mock drills and on-site emergency plan,
rehearsals etc. are arranged to meet any emergency.
The compensation to the labourers injured during the
accidents is paid as per the provisions of the Workmen'’s
Compensation Act, 1923.

[Translation]
On-going Construction Work of Over Bridge

4068. SHRI ILIYAS AZMI : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the on-going construction work of
overbridge on Hardoi-Sitapur road in Hardoi city has
been abandoned for a long time,

(b) if so, the reasons for delay in construction of
said overbridge;

(c) the estimated cost of the project and expenditure
incurred thereon so far; and

(d) the time by which the said project is likely to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Railway’s portion of work has been substantially
completed, State Government is yet to execute work on
approaches.

(c) Total Estimated Cost Rs. 4.13 crore Railway’s
share Rs. 1.92 crore and State Governments share
Rs. 2.21 crore Expenditure incurred by Railway so far
Rs. 1.09 crore.
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(d) Depends upon completion of work on
approaches by State Government.

[English]
Telephone Services in Allahabad

4069. DR. MURLI MANOHAR JOSHI : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) the number of villages in Allahabad district which
have been provided with telephone services;

(b) whether a large number of these rural
telephones are not in working order;

(c) if so, the number of complaints received in 1996;
and

(d) the steps being taken to improve the working of
telephones particularly in rural areas?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The total number of villages in
Allahabad district with telephone facilities is 877.

(b) No, Sir.
(c) 195.

(d) The steps being taken to improve scrvices in
rural areas are as follows :—

(1) Reliable media is being provided to replace
overhead media for rendering STD service.

(2) Annual Maintenance Contract has been
signed with manufacturers for providing
proper maintenance of MARR systems.

(8) One Sub-Divisional Engineer is being posted
in every Tehsil Head-quarters.

(4) Routine testing is being done regularly under
the direct control of Divisional Engineer
(Rural).

(5) Higher capacity batteries are being provided
in the villages of Allahabad district as the
systems are affected by heavy power cuts,
around 12 hours daily.

[Translation]
Decrease in Facilities

4070. SHR! JAGDAMBI PRASAD YADAV : Will the
Minister of RAILWAYS be pleased to state :

(a) whether facilities for the common passengers
are decreasing despite introducing fast and long
distance trains;,

(b) if so, whether there are a few general coaches
attached to fast and superfast trains and there is shortage
of reserved coaches and absence of medical and
catering facilities in a number of trains all add to the
sufferings of common passengers;
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(c) if so, whether the Government proposed to
introduce a train for common passengers having all the
coaches for only second class ticket holders and make
arrangements for general catering services in the trains
meant for common passengers;

(d) if so, the time by which the said train is likely
to be introduced; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Number of coaches, reserved or unreserved, in
a train is determined by the limitations of track, traction
and terminal facilities. With the progressive switching
over from steam to heavier traction like diesel and
electric, number of bogies in a train have increased.
First-Add boxes are provided with the Guards of all the
passenger carrying trains. In superfast, Rajdhani and
Shatabdi Express Trains, first-aid boxes with additional
contents are also kept in custody of Train Supdts./Pantry
Car Manager. Scheme of providing a team of doctor
and para-medical staff has also been introduced in a
few selected long distance trains. Catering requirements
of passengers are met satisfactorily from the static and
mobile units.

(c) to (e) In July'95 Time Table, Railways had
introduced four pairs of ‘Jansewa Express’ with exclusive
second class sitting accommodation. Due to poor
occupaney and public demands, two of these trains
had to be provided with sleeper class and upper class
accommodation also.

[English]
Deposit of Pension Amount

4071. SHRI SANAT MEHTA : Will the Minister of
RAILWAYS be pleased to state :

(a) the total amount deposited in Railway Pension
Fund and the annual payout from the Fund;

(b) the manner in which Railway Pension Fund is
invested at present, and the annual income out of such
investment;

(c) the recommendations of the Railway Committee
on capital restructuring in this respect; and

(d) the action has been taken to complement the
recommendation in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) The total
amount deposited in Railway Pension Fund and the
annual payout from the Fund for the last three years Is
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as under :
(Rs. in crore)
Year Deposit Withdr;;vz;}
1993-94 1540.53 1487.85
1994-95 2070.41 1386.00
1995-96 2170.33 2117 .17

(b) Balances of the Fund remain with the Central
Government (Reserve Bank of India) and earn interest
at the rate applicable for payment of dividend to the
General Revenues, which presently is 7 percent.

(c) and (d) Railway Capital Restructuring Committee
vide their recommendation No. 37 have opined that in
case the pension fund can not be operated as a fund
which registers substantial growth from time to time, as
is being done elsewhere in the world, there is no point
in continuing it as at present. The report of the committee
is under examination.

[Translation]

Telephone Facility to Panchayat Headquarters

4072. SHRI SHIVRAJ SINGH : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the number of panchayat headquarters
connected with telephone facility in Madhya Pradesh
till now;

(b) the amount spent for this purpose during the
year 1995, 1996 and 1997 so far; and

(c) the time by which the remaining panchayat
headquarters are likely to be connected with this
tacility?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Out of a total of 30,922 Nos. of

Gram Panchayats, 19,226 Nos. have been connected
with telephone facility in Madhya Pradesh till now.

(b) The amounts spent are-

During 1995 - Rs. 61.25 Crores
During 1996 - Rs. 24.90 Crores
During 1997 - Rs. 51.10 Crores

(c) Remaining Gram Panchayats are proposed to
be connected with telephone facility during, 9th plan
period.

[English]
Development of Railway Station

4073. SHRI ANCHAL DAS : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it is a fact that the Railways have been
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implementing a programme to develop certain railway
stations/junctions as model stations;

(b) if so, the details thereof during the last two
years, location-wise;

(c) the names of the railway stations proposed to
be developed during 1997-98, particularly in Orissa;

(d) whether the Jaipur-Keonjhar Station/Junction
was earlier selected for development as a mode! station:
and

(e) if so, the details of progress made and the
targeted date of completion thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c) There
i1s no such scheme in vogue at present.

(d) No, Sir.

(e) Does not arise.

[Translation]
Purchasing of Accident Relief Crane

4074. SHRI NAWAL KISHORE RAI :
SHRI SURENDRA YADAV

Will the Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that irregularities are
committea in regard to purchasing of Gottwald Accident
Reliet Cranes from Germany;

(b) if so, whether the Government have conducted
any enquiry in this regard;

(c) if so, the outcome thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) to (d) Do not arise.

[English]

Difficulties Being Faced by Passengers in
Reserved Compartments

4075. SHRI MURLIDHAR JENA :
DR. PRABIN CHANDRA SARMA :

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Government are aware that
unauthorised passengers cause a lot of troubles to the
bonafide ticket holders of sleeper class, particularly to
those passengers who travel with their family and
children;

(b) if so, the details thereof; and
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(c) whether the Government have framed some
rules to punish unauthorised passengers travelling in
reserved compartments;

(d) if so, the nature of such punishment;

(e) the number of unauthorised passengers
prosecuted during 1995-96 and 1996-97;

(f) whether the Government propose to implement
these rule expeditiously;

(g) it so, the details thereof; and

(h) the steps contemplated by the Government to

give relief to passengers particularly of the long
distance?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b) Cases
of occupation of reserved coaches by daily passengers
and other unauthorised passengers causing a lot of
troubles to the bonafide ticket holders of sleeper class,
have come to the notice during surprise inspections,
through complaints and Press media.

(c) and (d) Under Section 155 of the Railways Act,
19809, if any passenger enters a compartment where no
berth or seat has been reserved for him and refuse to
vacate the compartment, he can be removed and shall
also be punishable with fine which may extend to
Rs. 500/-.

(e) The details of persons apprehended under
Section 155 of the Railways Act are not separately
maintained. However, total number of persons
prosecuted under different Sections of the Railways
Act was 1,70,601 during 1995-96 and 1,42,809 during
1996-97 (upto January'97).

(f) to (h) Surprise checks are organised frequently
by commercial and vigilance departments in close
concert with RPF and GRP to apprehend persons
travelling without proper authority. Action is taken
against such people under provisions of Railways Act.
Ticket checking activities are intensified in trains and
sections which arc found to be vulnerable.

Complaints of Staff of C-DOT

4076. SHRI RAMASHRAYA PRASAD SINGH : Will
the Minister of COMMUNICATIONS be pleased to
state :

(a) whether the Government have received
complaints about some staff of C-DOT;

(b) if so, the details thereof;

(c) whether the Government have taken any action
in this regard,

(d) if so, the details thereof; and

(e) if not, the reasons therefor?
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THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir.

(b) The complaints relate to irregularities of an
employee of C-DOT in hiring accommodation, medical
claims, recruitment, misappropriation of funds etc.

(c) to (e) The complaints are under investigation.

Restructuring of ITDC

4077. SHRI ANANT GUDHE : Will the Minister of
TOURISM be pleased to state :

(a) whether the Government propose to revamp/
restructure India Tourism Development Corporation in
the light of observations and recommendations made
by the Disinvestment Commission;

(b) if so, the details thereof and the action taken or
proposed to be taken in this regard; and

(c) the action plans drawn up for strengthening
infrastructure network and promoting tourism in the
country, both in public and private sector and the
investment proposed to be made therefor during
1997-98, State-wise?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA):
(a) and (b) The Disinvestment Commission has
submitted its report to the Government on 20th February,
1997. The Commission has recommended inter-alia for
restructuring of hotel operations of ITDC in different
cities. The recommendation of the Commission are
presently under examination of the Government.

(c) The Capital plan of ITDC is not prepared
statewise. For the year 1997-98, ITDC has drawn its
Annual Plan envisaging an outlay of Rs. 70 crores
schemewise as under :

S.No. Scheme Proposed Outlay
(Rs. in crore)
(i) Spillover Schemes 38.00
(ii) Expansion Schemes 10.00
(iii) Renovation/Improvement in
existing Hotels 18.49
(iv) Ashok Travel and Tours 0.50
(v) Misc. Schemes 3.01
Total : 70.00

Strenthening of infrastructure netwok and promoting
tourist is primarily the responsibility of the State
Government/Union Territory administrations. The
Department of Tourism, Government of India, extends
financial assistance for various tourism projects on the
basis of specific requests received from the State/Union
Territory Governments, based on their merits, inter se
priority and availability of funds. However, proposals for
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1997-98 from State/Union Territory Government have
not been received.

[Translation]
ESI Dispensaries

4078. SHRI DATTA MEGHE :
SHRI K. PRADHANI :
SHRI ANNASAHIB M.K. PATIL :

Will the Minister of LABOUR be pleased to state :

(a) the number of dispensaries of Employees State
Insurance Corporation functioning in the country, State-
wise and district-wise;

(b) the number of persons benefited therefrom;

(c) the details of the projects prepared for upliftment
and modernisation of these dispensaries;

(d) the amount released so far during 1996-97 for
the improvement of these projects; and

(e) the number of dispensaries proposed to be
opened during the next three years, State-wise?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) to (e) There are 1442 ESI
dispensaries functioning in different parts of the country.
A statement showing number of ES! dispensaries, State-
wise is annexed. As on 31.3.96, there were 2.83 crore
beneficiaries eligible for medical care and treatment
provided in various ESI dispensaries. Except in Delhi
and NOIDA, the responsibility for administration of
medical care under the ES| Scheme vests in the State
Governments/U.T. Administrations. The expenditure on
medical care is shared between the ESIC and State
Governments in the ratio of 7:1. Modernisation of
facilities in the ES! dispensaries is an ongoing process.
The total amount released so far by the ESI Corporation
during 1996-97 for medical care as a whole is
Rs. 211.74 crore. New ESI dispensaries are opened as
and when needed.

Statement

S.No. Name of the State/U.T. No. of Dispensaries

1 2 3

1. Andhra Pradesh 135
2. Assam 26
3. Bihar 56
4. Chandigarh 02
5. Delhi 47
6. Goa 05
7. Guijarat 121
8. Haryana 69
9. Himachal Pradesh 07
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1 2 3
10. Karnataka 145
11. Kerala 136
12. Madhya Pradesh 64
13. Maharashtra 78
14. Meghalaya 01
15. Orissa 53
16. Pondicherry 13
17. Punjab 70
18. Rajasthan 65
19. Tamil Nadu 160
20. Uttar Pradesh 145
21. West Bengal 36
22. Jammu and Kashmir 08

Total : 1442
[English]

Programmes on Satellite Channels

4079. SHRI P.R. DASMUNSI :
SHRI MAHESH KUMAR M. KANODIA :
SHRI ANANTH KUMAR :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the number of satellite channeis on the TV
network operating in the country at present;

(b) whether the Government propose to launch some
new channels;
(c) if so, the details thereof;

(d) whether any programme is being exhibited
continuously contrary to the interest and moral values
of the children and teenage group;

(e) if so, the details thereof;

(f) whether in the name of advertising the product,
obscene and vulgar approach are being encouraged
every day; and

(g) if so, the steps the Government propose to
prevent the above?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR!I C.M.
IBRAHIM) : (a) Doordarshan has 19 satellite channels
in its network.

(b) No, Sir.
(c) Does not arise.
(d) No, Sir.
(e) Does not arise.
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(f) Doordarshan telecasts commercial
advertisements as per the guidelines prescribed in the
Code for Commercial Advertising. The Code inter-alia
does not permit indecent and obscene advertisements.

(g) Does not arise.

Punctuality of IA Flights

4080. SHRI MADHAVRAO SCINDIA :
SHRI SATYAJITSINH DULIPSINH
GAEKWAD:
SHRI SHATRUGHAN PRASAD SINGH :

Will the Minister of CIVIL AVIATION be pleased to
state :

(a) whether punctuality record of Indian Airlines
flights continues to be dismal;

(b) if so, the number of air-flights delayed, disrupted
or cancelled during 1994, 1995, 1996 and 1997 so far;
and

(c) the number out of them attributed to strikes and
agitations by pilots and other staff?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b) No, Sir. The number of flights
delayed/disrupted or cancelled during the year
1994-95, 1995-96 and 1996-97 is given below :

Year Take off Delays Cancelled
1994-95 77205 22911 3396
1995-96 76444 24364 2538
1996-97 68373 21351 1246

(upto 31.1.97)

(c) The number of flights delayed or cancelled
during the year 1994-95, 1995-96 and 1996-97 due to
industrial unrest is given below :

Year Delays Cancelled
1994-95 59 289
1995-96 33 42
1996-97 8 83

(upto 31.1.97)

[Translation]

3PCU in Gadhceniroll, Maharashtra

4081. SHR! HANSRAJ AHIR - Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the reasons for not setting up a General Post
Office (G.P.0.) at Gadhchiroli even after the formation of
the district Gadhchiroli (Maharashtra) in 1982;
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(b) the number of the districts in the country where
there are no G.P.Os;

(c) the reasons therefor;
(d) the policy of the Government in this regard; and

(e) by when the G.P.Os are likely to be set up in all
the districts of the country, Including Gadhchiroli?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (e) As per departmental rules,
the first class Head Post Office situated at the
Headquarters of a Postal Circle viz., Chief Postmaster
General or, where there are more than one such Head
Post Office at that place, the one attached to the circle
headquarters is termed as General Post Office. Normally
the headquarters of the CPMG of a Postal Circle is the
State capital. Therefore, the question of opening of a
G.P.O. in every district of the country, including
Gadhchiroli, does not arise.

[English]
Full Time Programme on LPT, Tamil Nadu
4082. SHRI N. DENNIS :

SHRI RAJENDRA AGNIHOTRI :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Government propose to introduce
Doordarshan service for 24 hours, particularly on Low
Power Transmitter Centres;
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(b) if so, the details thereof, State-wise; and
(c) the time by which it is likely to be introduced?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No, Sir.

(b) and (c) Do not arise.

Bauxite Reserves in Gujarat

4083. SHRI KASHIRAM RANA :
DR. A.K. PATEL :
Will the Minister of MINES be pleased to state :

(a) whether there is abundant reserve of bauxite in
Kutch region and other districts of Gujarat;

(b) if so, the details thereof;

(c) whether there is no bauxite based Aluminium
industry in the State;

(d) if so, the reasons therefor; and

(e) the steps being taken by the Government to set
up Aluminium based industry in the State?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b) The reserves of bauxite in the State of Gujarat, as
on 1.4.90 are as follows :

(Unit in thousand tonnes)

District Proved Probable Possible Total

Guijarat Total 36,423 18,967 52,354 107,744
1. Amreli 7 1 - 8
2. Bhavnagar 100 - 410 510
3. Jamnagar 13,964 2,774 23,262 40,000
4. Junagarh 4 - 15,662 15,666
5. Kheda 469 - 614 1,083
6. Kutch 21,834 66 11,760 33,660
7. Sabarkantha - 15,864 647 16,511
8. Valsad 45 262 - 307

(c) and (d) There is no bauxite based Aluminium
industry in Gujarat. Bauxite is utilised mainly in refractory
and abrasive industries in Gujarat.

(e) To encourage private sector investment in the
aluminium sector, aluminium metal and its downstream
products have been exempted from the provision of
compulsory licensing. However, Government had
approved the Foreign collaboration proposal of
M/s. Gujarat Alkalies and Chemicals Ltd. with
M/s. Raytheon Engineers and Constructors Inc. USA for
setting up of 5 lacs tonnes per annum (TPA) Alumina
Plant in District Kutch, Gujarat.

Length of Rail Lines

4084. SHRI NURUL ISLAM :
DR. ARUN KUMAR SARMA :
Will the Minister of RAILWAYS be pleased to state:

(a) the length of Railway track abandoned in the
country because of various reasons like gauge
conversion, change of route etc.;

(b) the length of Railway track to Assam vis-a-vis in
the country in 1947 and 1996;
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(c) whether the length of railway track has been
quite low in the North Eastern States, particularly in
Assam;

(d) the steps taken by the Government to increase
the length in these States, particularly in Assam;

(e) the year from which conversion into broad-gauge
was undertaken in the country and the break-up of
broad gauge of metre gauge in Assam vis-a-vis in the
country upto 1996; and

(f) the targets made for gauge conversion in Assam
during current year and progress made so far?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (f) The
information is being collected and will be laid on the
Table of the Sabha.

Women Vocational Training Centres

4085. SHRI SIBU SOREN : Will the Minister of
LABOUR be pleased to state :

(a) whether there is any women'’s vocational training
centre in Jharkhand region;

(b) if so, the details thereof; and

(c) if not, the planning of the Union Government to
open the same?

THE MINISTER OF - LABOUR (SHRI M.
ARUNACHALAM) : (a) to (c) The Vocational Training
Centres/Industrial Training Institutes are mainly
established and run by the concerned State
Governments. According to information made available
by State Government of Bihar, there are four women's
ITls in the region. They are located in Hazaribagh,
Chaibasa, Ranchi and Dumka. The total seating capacity
of these ITls is 432.

Training facilities in general ITls are also open to
women candidates.

Misuse and Unauthorised Occupation of
Retiring Rooms

4086. SHRI VIJAY KUMAR KHANDELWAL : Will
the Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware of the large
scale misuse and unauthorised occupation of retiring
rooms on the main railway stations and the rude and
discouraging attitude of the railway employees are
directing the bonafide passengers to seek hotel
accommodation;

(b) if so, whether the Government propose to
handover the retiring rooms to private entrepreneures;
and

(c) if not, the steps being taken to correct and
improve the retiring room services?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No instance
of misuse or unauthorised use of retiring rooms or rude
behaviour on this account by railway staff has come to
notice.

(b) No, Sir.

(c) Regular and surprise checks are conducted at
various levels to prevent misuse and unauthorised
occupation of the retiring rooms or misbehaviour by the
staff. Steps are also taken for proper upkeep of the
retiring rooms to maintain the standard of retiring rooms
at the desired level.

[Translation]
Introduction of Train between Surat and Patna

4087. SHRI RAM KRIPAL YADAV :
SHRI KANSHI RAM :

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Government propose to introduce a
new train service between Surat and Patna;

(b) if so, the details thereof, and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b) It
has been decided to introduce a weekly train between
Surat and Patna during 1997-98.

(c) Does not arise.
[English]
Revival Package for ITl, Bangalore

4088. SHRI K.C. KONDAIAH :
SHRI SANAT KUMAR MANDAL :
SHRI P.R. DASMUNSI :
SHRI GEORGE FERNANDES :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether the Government have approved the
revival package for the Indian Telephone Industries
Limited;

(b) if so, the amount of soft loan given or proposed
to be given to tide over the current working capital
problems;

(c) the loss incurred by the company during
1994-95, 1995-96, 1996-97, so far;

(d) the reasons therefor;

(e) the steps taken by the Government to enlarge

the business of the I.T.l. with defence sector and with
DoT;
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(f) whether the above company is likely to come out
of the red by 1998-99; and

(g) the details of various concessions in tax etc.
given by the Government under the revival package?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) and (b) DoT have already taken
certain steps as follows :

(i) Enhancement of advances against
Purchase Orders from 50% to 75% upto
31.3.1997;

(i) Release of an adhoc amount of Rs. 62 crores
on account of liquidated damages and other
financial Issues;

(iii) Compensating the Company for the losses
suffered in running their Srinagar (J and K)
Unit;

(iv) Extending Government of India Guarantee
for issue of Bonds aggregating to Rs. 100
crores under private placement etc.

Other proposals of the Company viz. enhancement
of equity by Rs. 200 crores, grant of long term soft loan
of Rs. 150 crores and financial support for VRS and
R and D etc. are being examined in consultation with
the concerned Ministries/Departments.

(c) The losses incurred by the Company during
these years are as under :

1994-95 - Rs. 81.91 crores
1995-96 - Rs. 283.96 crores
1996-97 - Rs. 117.52 crores

(upto 30-9-96)  (Prov. unaudited)

(d) The main reasons for the losses are as
follows :

(i) Competition trom private vendors and
reduction in the prices of telecom equipment;

(ii) Interest burden owing to large borrowings;
(iii) High manpower cost and other overheads.

(e) The Company has been advised to explore the
market potential in non-DOT Segments including
Defence by strengthening their marketing set up. The
success of the Company in non-DOT segments will
depend upon their marketing strategies and
competitiveness.

As far as DOT is concerned, apart from assured
orders ranging from 20% to 30% in different products
to the Company has also been authorised to undertake
cable laying jobs in some Telecom. Circles.

(f) All necessary steps to help the Company to
become profitable in the coming years are being taken.

(g) Revival plan does not include any tax
concessions, as these are as per relevant laws of the
country.
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Disposal of Scrap

4089. LT. GENERAL (RETD.) PRAKASH MANI
TRIPATHI :

SHRI CHANDRABHUSHAN SINGH :

Will the Minister of RAILWAYS be pleased to
state :

(a) the total amount released by the Government
on account of disposal of Scrap, etc. during 1994-95,
1995-96 and 1996-97 till date;

(b) the break-up of the said amount, zone-wise;
and

(c) the measures taken by the Government to
liquidate all the scrap Squandered here and there in
the areas belonging to Railways?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b)
The total value of sale of scrap realised by the
Railways during 1994-95, 1995-96 and 1996-97 was
as under :

(Rs. in crore)

Railways 1994-95 1995-96 1996-97
upto
February’'97
CR 115.72 135.42 83.14
ER 117.10 100.97 85.22
NR 180.21 170.26 106.19
NER 42.68 48.01 25.94
NFR 25.61 23.41 14.65
SR 135.31 125.54 90.50
SCR 116.37 110.13 60.49
SER 120.89 130.70 112.83
WR 121.10 134.40 88.16
Total 974.99 978.84 667.12
PUs 42.76 39.26 30.60
Grand Total 1017.00 1018.00 697.72

(c) Mopping up of available scrap lying with the
Railways and its prompt disposal is a continuous
process. With a view to maximise the sale of scrap, a
management group has already been set up in the
Railway Board headed by Additional Member (Store),
Additional General Manager at Zonal Headquarters and
Additional Divisional Rail Manager at Divisional level
have been nominated to closely monitor the progress of
disposal and ensure that the scrap is not allowed to
accumulate and disposal is prompt. The system is
working satisfactorily.
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Earning by Freight Traffic

4090. SHRI L. RAMANA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Railways earning was far behind its
target for freight traffic during 1996-97;

(b) if so, the reasons therefor;

(c) whether the Railways were behind the target
carrying raw materials for steel plants, finished steel,
iron ore, cement, fertilizer and petroleum products; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d) There
was a shortfall in freight earnings with reference to the
original target. However, with reference to the revised
target, the actual freight earnings were higher in
comparison with the proportionate target upto Jan, 1997
as brought out below :

To end of Jan 1997
(Rs. in crore)

Proportionate
target based

on Revised
Estimate Actuals Variation
Goods 13558.18 13615.82 +57.64
Earnings

The shortfall was essentially due to non-
materialisation of projected traffic from the core sector,
barring coal.

[Translation]
Railway Factories

4091. SHRI RAJENDRA AGNIHOTRI : Will the

Minister of RAILWAYS be pleased to state :

(a) the details of Railway factories in the country
alongwith their installed capacities, location-wise;

(b) the details of the coaches/wagons manufactured
by these factories during each of the last three years
upto January 31, 1997, factory-wise;

(c) whether these factories have produced their
products according to their installed capacity;

(d) if not, the reasons therefor;

(e) the steps taken by the Government to tap their
full capacity; and

(f) the details of the wagons/coaches purchased by
the Government during the above period?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a)

Details of the Railway
factories location-wise

Installed capacity

(i) Chittaranjan Locomotive 150 locomotives per
Works, Chittaranjan, annum (Electrical)
West Bengal.

(ii) Diesel Locomotive
Works, Varanasi,
Uttar Pradesh.

(iii) Integral Coach Factory,
Chennai, Tamil Nadu.

150 locomotives per
annum (Diesel)

1000 coaches per

annum.

(iv) Rail Coach Factory
Kapurthala, Punjab.

1000 coachs per

annum.

(v) Diesel Component
Works, Patiala,
Punjab.

(vi) Wheel and Axle Plant,
Bangalore, Karnataka.

72 locos rebuilding
per annum

77000 wheels and
48000 axles per
annum.

(b) The coaches are manufactured only in Integral
Coach Factory and Rail Coach Factory in Railway Sector.
The details are as under :

Railway Factory 1994-95 1995-96  1996-97
Upto
Jan. 97
Integral Coach Factory 780 890 802
Rail Coach Factory 775 690 698

Details of the wagons manufactured by Railway
Workshops during last three years is given below :

Railway Workshops \'Wagons manutfactured

(In terms of four wheeler units)

1994-95 1995-96 1996-97
(Upto Jan’'97)
Amritsar 400 400 445
Golden Rock 500 650 370
Samastipur 300 327.5 360
Total 1200 1377.5 1175

(c) Based on Railway’s requirement of coaches and
wagons for a particular year the orders are placed on
Production Units and workshops for manufacturing
coaches and wagons. However, efforts are made to
fully utilise their installed capacities.

(d) and (e) Do not arise.

(f) Total number of the coaches and wagons
procured by Railways (including from Railway
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Workshops) during last three years is given below :

(In terms of four
wheeler units)
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city during 1997-98. It is also proposed to open new
telephone exchanges in the following villages in
Bhavnagar district during 1997-98 :

Year Wagons Coaches S.No. Name of Village Type of exchange
1994-95 10575 1579 1 Bhutia 256 C-DOT
1995-96 17950 1752 2. Bajud -do-
1996-97 (Upto Jan. 1997) 17430 1677 3. Dolti 128 C-DOT

4 Ganghali -do-
[English] 5 Bagdana -do-

Doordarshan Production Centre, Karnataka

4092. SHRI S.D.N.R. WADIYAR : Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state :

(a) the places in Karnataka having Doordarshan
Production Centres, location-wise;

(b) whether the Government propose to open such
more Centres in the State; and

(c) if so, the details thereof, location-wise?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Two Programme Production Centres,
one each at Bangalore and Gulbarga are presently
operational in the State of Karnataka.

(b) There is no approved scheme, at present, to set
up additional Programme Production Centres in
Karnataka.

(c) Does not arise.

Waiting List for Telephone Connections

4093. SHRI RAJU RANA : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the number of customers on waiting list for
telephone connections in Bhavnagar city;

(b) the time by when the waiting list is likely to be
cleared;

(c) whether the Government have a proposal to
install new telephone exchanges in the district during
1997; and

(d) if so, the details alongwith names of the villages
thereof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) There are 10661 customers on
waiting list for telephone connections in Bhavnagar city
as on 28.02.1997.

(b) The existing waiting list is likely to be cleared
progressively by March, 1998.

(c) and (d) Yes, Sir. There is a plan to commission

15000 lines New Technology exchange at Bhavnagar

Free Travel Railway Passes

4094. SHRI SATYAJITSINH DULIPSINH
GAEKWAD : Will the Minister of RAILWAYS be pleased
to state the number of free railway passes issued for
higher-class railway travel and the cost involved per
annum during 1994-95, 1995-96, 1996-97 so far,
indicating the criteria adopted for issues of such
passes?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : A statement is
enclosed.

Statement

S.No. Category No. of higher class pass
(IAC/2AC/IClass) issued

1994-95 1995-96 1996-97

(upto
7.3.97)
1. Individual and orga-
nisations at discretion
of MR 181 315 425
2. Ex. MR/MOS(R)/DMR 3 4 5
3. Ex. MPs 1258 1301 1670
4. Arjuna Awardees/
Olympic Medalists/
Asian & Commonwealth
Gold Medalists — — 337
5. Gallantry Awardees — — 467
(Defence)
6. Gallantry Awardees —_ — 243
7. Presidents/Secretaries
of National Sports
Federation of India. — — 46

Since passes are complimentary in nature, the cost
thereof is not computed.

In regard to category (i) above, complimentary card
passes are issued at the personal discretion of the
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Minister of Railways to eminent persons and
organisations engaged in social, cultural, educational
and welfare activities of national importance. Other
categories are self explanatory.

Unemployed Persons

4095. DR. A.K. PATEL : Will the Minister of
LABOUR be pleased to state :

(a) the number of unemployed persons registered
with various Employment Exchanges in the country,
State-wise;

(b) the action taken/proposed to be taken by the
Government to provide employment to these persons;

(c) whether the Government propose to provide
special grants to the States to give unemployment
allowance to the jobless youth;

(d) if so, the time by which it is likely to be
implemented; and

(e) if not, the reasons therefor?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) A Statement is enclosed.

(b) The approach to the 9th Plan envisages priority
to agriculture and rural development with a view to
generating adequate productive employment and
eradication of poverty.

(c) to (e) The Central Government is not in favour
of paying unemployment allowance to any category of
unemployed on account of resource constraints.

Statement

Number of job-seekers on the live register of
employment exchanges in the country as at the end
of 31st December, 1996.

(In thousands)

State/Union Number on live

Territories register
1 2

States
1. Andhra Pradesh 2937.6
2. Arunachal Pradesh 7.0
3. Assam 1296.0
4. Bihar 3465.5
5. Goa 102.7
6. Gujarat 931.3
7. Haryana 756.3
8. Himachal Pradesh 638.4
9. Jammu and Kashmir 1562.9
10. Karnataka 1808.5
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11. Kerala 3274.1
12. Madhya Pradesh 2293.6
13. Maharashtra 3815.9
14.  Manipur 292.1
15. Meghalaya 28.0
16. Mizoram 48.8
17. Nagaland 20.6
18. Orissa 963.5
19. Punjab 540.0
20. Rajasthan 886.9
21.  Sikkim*
22. Tamil Nadu 3607.7
23. Tripura 205.9
24. Uttar Pradesh 2491.6
25. West Bengal 5468.8
Union Territories
26. Andaman and Nicobar Islands 21.6
27. Chandigarh 139.7
28. Dadra and Nagar Haveli 5.0
29. Delhi 1081.2
30. Daman and Diu 5.0
31. Lakshadweep 9.7
32. Pondicherry 133.8
Total 37429.6
Note : 1. No Employment Exchange is functioning in this

State.

2. Figures may not add up to total due to rounding
off.

3. All the job-seekers on the live register are not
necessarily unemployed.

New Railway Line from Adilabad to Chanala

4096. SHR!I BANWARI LAL PUROHIT : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the construction of the new broad gauge
railway line from Adilabad to Chanala (Maharashtra)
has been completed,

(b) if so, when the said railway line was completed,
and

(c) the time by which trains from North and South
are likely to start on the said railway line?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No such
work is in progress.

(b) and (c) Do not arise.
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Electrification of Managalore - Shoranur

4097. SHRI RAMESH CHENNITHALA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government had conducted the
techno-economical survey for Electrification programme
on the Mangalore-Shoranur section of Southern
Railway;

(b) if so, the details thereof;, and

(c) the time by which the work on said section is
likely to be started?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) and (c) Do not arise.

ISD/STD/PCO Facilities at Tourist Spots in Bihar

4098. SHRI THOMAS HANSDA : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) whether the ISD/STD/PCO facilities have been
provided at all the tourist centres in Bihar;

(b) if so, the details thereof;

(c) the places where this facility is not available,
and

(d) the steps proposed to be taken to provide this
facility to all the tourist centres?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (c) Sir, 19 out of 33 tourist
centres in Bihar are provided STD/ISD/PCO facilities.
The details are given in the enclosed Statement.

(d) The remaining tourist centres in Bihar are
proposed to be provided with the Telecom facilities
during 1997-98.

Statement
() List of tourist centres where
STD/ISD/PCOs are available.
1. Rajgir
2. Pawapuri
3. Netarhat
4, Maithan
5. Gaya
6. Barabar
7. Parasnath Madhuban
8. Rajrappa
9. Hazipur
10. Vaishali
11. Sitamarhi
12. Rikhiya
13. Kamtaul
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14. Babu Barhi

15. Darbhanga

16. Kalna

17. Mangalgarh

18. Bhawanipur Pandawl
19. Rajwara

an List of tourist centres without STD/ISD/PCOs.

Nalanda
Kakolat
Hazaribagh
Usri Falls
Suraj Kund
Itkhori
Koleswari
Betla
Sasaram
Mohnia
Uchait
Bispi
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Flights from Bhavnagar

4099. SHRI RAJU RANA : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) whether the Government propose to start more
flights from Bhavnagar to other cities instead of only
one flight to Bombay; and

(b) if so, the cities which are proposed to be
connected by air from Bhavnagar?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b) Indian Airlines, at present,
operates a four times weekly service on Mumbai/
Bhavnagar/Mumbai sector. Due to aircraft capacity
constraints, Indian Airlines has no plans, at present, to
increase its services from Bhavnagar. However, private
operators, with suitable aircraft are being encouraged
to add more flights in their network including Bhavnagar.

[Translation]
Production of Metal and Non-Metal Ores

4100. SHRI RAVINDRA KUMAR PANDEY :

SHRIMATI BHAVANABEN DEVRAJ BHAI
CHIKHALIA :

Will the Minister of MINES be pleased to state :
(a) the production of important metals and non-
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metal ores in the country during each of the last two
years;

(b) the target fixed for 1997-98;
(c) the actual production as on February 1997;

(d) whether this production has met the demand of
the country;

(e) if not, the reasons therefor;

(f) whether the new reseerves of scarcely available
ores and minerals have been found in the country during
the current year; and

(g) if so, the details thereof, location-wise?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(g) Information is being collected and will be laid on the
Table of the House.

[English]
Electrification of Rail Routes

4101. SHRI BHAGWAN SHANKAR RAWAT -
SHRI CHHATRAPAL SINGH :
SHRI PRABHU DAYAL KATHERIA :
SHRI D.P. YADAV :
SHR!I MAHESH KUMAR M. KANODIA :
SHRI SOHAN VEER SINGH :

Will the Minister of RAILWAYS be pleased to state:

(a) the details of the railway routes electrified during
the Eighth Five Year Plan, zone/State-wise;

(b) the expenditure incurred thereon, project-wise;

(c) the details of the railway routes to be electrified
during current financial year and proposed for the Ninth
Five Year Plan, zone/State-wise; and

(d) the total expenditure is likely to be incurred
thereon, project-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Details of
Railway routes electrified during first four years of the
VIl Five Year Plan Zone/State-wise are as under :

Year 1992-93

RKM State
Energised
1 2
Central Railway
Bina-Girwar 97 Madhya Pradesh
Damoh-Sagoni 41 Madhya Pradesh

Eastern Railway
Sonnagar-Bagh-Bishnupur 6 Bihar
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Barki-Salaya-Kajarat-Nawadih 15 Bihar
Kajri-Kechki 23 Bihar
Northern Railway
Sabjimandi-Naya-Azadpur 6 Delhi
Khurja City-Khurja Jn. 3 Uttar Pradesh

South Central Railway

Bibinagar-Maula Ali 28 Andhra Pradesh
Maula Ali-Sanatnagar 23 Andhra Pradesh
Maula Ali-Secunderabad 7 Andhra Pradesh
South Eastern Railway
Anuppur-Sahdol 40 Madhya Pradesh
Bilaspur-Khongsara 66 Madhyva Pradesh
Khodari-Venket Nagar 30 Madhya Pradesh
Anuppur-Bijuri 47 Madhya Pradesh
Boridand-Baikuntpur Road 42 Madhya Pradesh
Western Railway
Sabarmati-Chandoliya 5 Gujarat
Total “;;9”

Year 1993-94

RKM State
Energised
1 2 o

Central Railway
Girwar-Damoh 54 Madhya Pradesh
Sagoni-Katni-Murwar 66 Machya Pradesh
Agasod-Karod-Malkhadi 07 Machya Pradesh
Badnera-Amravati 09 Madhya Pradesh
Eastern Railway
Baghbishnupur-Barki-Salaya 15 Bihar
Kajarat-Nawadih-Japla 10 Bihar
Garwa Road-Kajri 26 Bihar
Kechki-Barwadih 18 Bihar
Northern Railway
Naya Azadpur-Sonipat 34 De.hi/Harvana
South Central Railway
Hussain Sagar-Hyderabad 6 Andhra P-adesh
Hussain Sagar-Sanat Nagar 5 Anchra Pradesh
South Eastern Railway
Shahdol-Chandiya Road 87 Madhya Prade::
Khongssora-Khori 20 Machya Prades
Venkat Nagar-Anuppur 30 Machyva Prades
Bijuri-Boridand-Manendragarh 15 Madhya Frades!:
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Baikuntpur-Bishrampur
Daritola-Tiger Hill

58 Madhya Pradesh

9 Madhya Pradesh
Southern Railway
Bengalore-Kengeri 13 Karnataka

Western Railway

Chadoliya-Gandhinagar 23 Gujrat
Total 505

Year 1994-95

RKM State
Energised

Central Railway
Katni-Murwar-New Katni 10 Madhya Pradesh
Tadali-Ghugus 14 Maharashtra
Jalamb-Khamgaon 12 Maharashtra
Butibori-Mmrer 32 Maharashtra
Majri-Rajur 21 Masharashtra
Eastern Railway
Japla-Satbahini Station 27 Bihar
Untari Road-Garwa Road 14 Bihar
Barwadih-Tori 73 Bihar
Bandel-Dhatrigram 52 West Bengal
Kulpi-Karanjali 4 West Bengal
Sitarampur-Chittaranjan 18 West Bengal
Northern Railway
Sonipat-Karnal 82 Haryana
South Eastern Railway
Chandiya Road-New Katni 33 Madhya Pradesh
Manendragarh-Chirimiri 25 Madhya Pradesh
Durg-Maruda 16 Madhya Pradesh
South Central Railway
Vijayawada-Bye-pass-line- 13 Andhra Pradesh

Mustabada

Motumari-Jaggayyapet 27 Andhra Pradesh

Total 473

Year 1995-96

RKM State
Energised
1 2
Eastern Railway
Satbahini-Untari Road 04 Bihar
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1 2
Chittaranjan-Jamtara 16 Bihar
Karanjali-Nishchintpur 08 West Bengal
Dhatrigram-Katwa 53 West Bengal
South Eastern Railway
Dumetra-Lathiketa 03 Orissa
Mohuda-Karkend 14 Bihar
Simhichalam (North)- 12 Andhra Pradesh
Gopalpatnam
Northern Railway
Karnal-Ambala 93 Haryana
Sambhu-Mandigobindgarh 53 Punjab

Southern Railway

Erode-Coimbatore-Podanur- 130 Tamil Nadu
Irugur

Walayar Yard 02 Kerala

South Central Railway

Mustabada-Bhimadolu 66 Andhra Pradesh
Rajhamundry-Samalkot- 69 Andhra Pradesh
Kakinada

Anakapalli-Visakhapatnam 27 Andhra Pradesh
Dornakal-Singareni 30 Andhra Pradesh
Manikgarh-Gadchandur 29 Maharashtra
Total 609

(b) The anticipated expenditure incurred Project-
wise is as under :

(Rs. in crores)

Name of Project Expenditure upto

March, 97
1. Bina-Katni 204.52
2. Katni-Bilaspur 286.00
3. Sonnagar-Patratu 171.13
4. Sitarampur-Mughalsarai 140.12
5. Delhi-Ambala-Ludhiana 186.75
6. Gumia-Patratu 29.63
7. Bokaro Steel City-Barsuan/Kiriburu 125.81
8. Erode-Ernakulam 99.15
9. Vijayawada-Visakhapatnam 184.91
10. Jamadoba-Mohuda 8.43
11. Bandel-Katwa 41.82

(c) The details of railway routes to be electrified
during the financial year and proposed for IX Five Year
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Plan Zone/State-wise are as under :
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RKM State
Eastern Railway
Tori-Patratu-Chainpur 106 Bihar
Jamtara-Madhupur-Jasidih 71 Bihar
Northern Railway
Mandigobindgarh-Ludhiyana 49 Punjab
Ambala Cantt-Jagadhari 51 Haryana
Workshop
Southern Railway
Walayar-Shoranur- 77 Kerala
Vallatolnagar
South Eastern Railway
Bondamunda-Rakshi 56 Orissa
Karkend-Jarmadoba 08 Bihar
Tiruldih-Chandil 37 Bihar

South Central Railway
Bhimadolu-Rajhamundry

72

Andhra Pradesh

Samalkot-Annavaram- 107 Andhra Pradesh
Anakapalli
Total 634

Proposed Railway routes for electrification during IX

Plan
RKM State
1 2

Eastern Railway
Jasidih-Mughalsarai 454 Bihar/U.P.
Tiruldih-llu 24 West Bengal
llu-Barkakana 65 Bihar
Chainpur-Gumia 31 Bihar
Northern Railway
Sarswan-Saharanpur 21 Uttar Pradesh
South Eastern Railway
Rakshi-Kiriburu 30 Orissa/Bihar
Bimlagarh-Barsuan 20 Orissa
Bondamunda-Orga 35 Orissa
Orga-Muri 201 Bihar
Muri-Pundag 36 West Bengal
Pundag-Bokaro Steel City 17 Bihar
Purulia-Kotshila 36 West Bengal
Kharagpur-Dantan 54 West Bengal
Dantan-Ichchhapuram 679 Orissa
incl. Talcher-Paradeep
Ichhapuram-Visakhapatnam 250 Andhra Pradesh

Adra-Midnapur

155

West Bengal
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Southern Railway
Shoranur-Ernakulam 120 Kerala
Western Railway
Udhna-Kikakui Road 68 Gujarat
Kikakui Road-Jalgaon 238 Maharashtra
2534 o

(d) Expenditure during I1X Plan, project-wise is
estimated as under :

Project Rs. in crores
Ambala-Moradabad 116.80
Chandil-Muri-Barkakana 21.54
Gumia-Patratu 3.00
Bokaro-Barsuan 88.77
Adra-Midnapur 65.50
Erode-Ernakulam 51.77
Kharagpur-Bhubneswar 312.00
incl. Talcher-Paradeep
Bhubneswar-Visakhapatnam  295.45
Sitarampur-Mughalsarai 152.73
Jalgaon-Udhna 124.46
Renigunta-Hospet 239.00
Saharanpur-Meerut-Khurja 89.21
New Works 239.77

1800.00 Crores

Telecom System in Birbhum

4102. DR. RAM CHANDRA DOME : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) whether the Government are aware that
telecommunication system in the district of Birbhum is
in a bad shape,

(b) whether the Government are considering to
improve the performance of telecommunication of the
district; and

(c) if so, the details thereof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) No, Sir. The telecom system in
the district of Birbhum is working satisfactorily.

(b) and (c) For further improving the services in the
District following steps have been taken :

1. New electronic exchanges at Nanoor,
Rajgram, Kurumgram and Joydeukenduly
will be commissioned by 31.3.97.

2. STD facility will be provided to subscribers
of Lohapur, Labpur, Mollarpur, Joydevkenduly,
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Ahmedpur, Mohd. Bazar and Mayureshwar
by June, 1997.

3. 120 more villages will be provided with Public
Telephones by April, 1997.

Airports Running in Losses

4103. SHRI JAGAT VIR SINGH DRONA : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) is it a fact that 81 Airports are running in losses
due to non-availability of adequate tariff;

(b) if so, the amount of losses incurred during the
last 2 years, port-wise; and

(c) the steps being proposed to ractify the situation
and make these Airports profitable?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No, Sir. The losses are mainly due to
inadequate traffic revenue.

(b) and (c) Do not arise.

[Translation]
Closure of Pant Nagar Airport

4104. SHRI BACHI SINGH RAWAT ‘BACHADA'
Will the Minister of CIVIL AVIATION be pleased to state:

(a) the reasons for keeping the airports situated at
Pantnagar in Kumaun Division in Uttar Pradesh closed
for flights;

(b) whether efforts are on for opening this airport
for domestic flights; and

(c) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (c) Pant Nagar Airport belongs to the
Airports Authority of India and has basic infrastructure
for sustaining operations of Dornier type of aircraft. The
airport is operational and airlines/private operators are
free to operate flights to/from this airport.

[English]

Extension of Financial and Performance
Guarantees

4105. SHRI PRAMOD MAHAJAN : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) whether the Department of Telecommunications
(DOT) has asked two basic telecom companies holding
letter of intents (Lols) to extend their financial and
performance guarantees which are likely to expire by
the end of March, 1997,
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(b) if so, the facts in this regard and the reasons
therefor;

(c) the response of the companies holding Lols;

(d) the terms and conditions at the agreements by
DOT and Lols;

(e) whether the Lols have asked the DOT that the
concessions accorded to other basic Telecom
Companies be made applicable to them;

(f) if so, the details in this regard and Government's
response thereto; and

(g) the terms of agreements with other Telecom
Companies?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) No, Sir.

(b) Does not arise in view of (a) above.

(c) to (g) Two out of four companies holding valid
Letters of Intent (LOI) have signed the Licence and
Interconnect Agreements. However, the LOI holding
companies raised certain issues pertaining to
Assignability of Licence, Application of Force Majeure,
Arbitration procedures, Interconnection charges etc. and
requested the Government to modify the Agreement
documents. The Government has considered and
resolved these issues suitably. The two companies
which signed the Licence and Interconnect Agreements
had approached the Government with a request that
modifications proposed to be carried out in Licence
and Interconnect Agreements should be made
applicable to them also and the Government agreed to
their requests.

[Translation]
Telephone Booths in Urban Areas

4106. SHRI RAJESH RANJAN ALIAS PAPPU
YADAV :
SHRI HARIN PATHAK :
SHRI ANAND RATAN MAURYA :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether the Government propose to simplify the
procedure for allotment of ISD/STD/PCO to unemployed
and handicapped youths in the country;

(b) it so, the status of the proposal;

(c) the applications received during 1996-97 so far,
state-wise; and

(d) the number of them processed so far, State-
wise?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Sir, the existing procedure for
allotment of STD/ISD/PCO is quite simple. However, the
procedure for constitution of STD PCO Allotment
Committees has been recently modified.
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(b) Does not arise in view of reply to part (a) above.

(c) and (d) The information is being collected and
will be laid on the Table of the House as soon as
possible.

[English]
Reservation in Trains

4107. SHRI V. PRADEEP DEV : Will the Minister of
RAILWAYS be pleased to state :

(a) whether a great difficulty was experienced by
the people during the last summer vacations in getting
resrvations in the trains despite of special trains started
by the Railways to clear the rush of the people from
Delhi; and

(b) if so, the number of Special Trains proposed to
be started from the Capital during the ensuing summer
vacation to avoid such hardships to the people?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Some
passengers remained on the waiting list.

(b) About 160 specials.
[Translation]
Development work at Ulab Airport

4108. SHRI SHATRUGHAN PRASAD SINGH :
Will the Minister of COMMUNICATIONS be pleased to
state :

(a) the reasons for not carrying development work
at Ulab airport in Begusarai district of Bihar;

(b) whether the people of Begusarai, the
headquarter of industrial city Barauni, have to cover
150 kms to board the plane from Patna; and

(c) if so, the time by which the Government propose
to develop this airport?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (c) Ulab Airport in Begusarai
District belongs to the State Government of Bihar.
Airports Authority of India has no plans to develop this
airport.

[English]
Change in the Name of Dabok Airport

4109. SHRI BHERU LAL MEENA : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) whether there is any proposal under
consideration of the Government to change the name of
Dabok Airport in Udaipur (Rajasthan) as Maharana
Pratap Airport; and

(b) if so, by when this announcement is likely to be
made?

PHALGUNA 29, 1918 (Saka)
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THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b) The matter is under examination.

[Translation]
Requirement of Imported Coal in BSP

4110. PROF. RITA VERMA : Will the Minister of
STEEL be pleased to state :

(a) the quantity of imported coal required by Bokaro
Steel Plant annually during the last three years;

(b) the percentage of imported coal supplied to
Bokaro Steel Plant during the above period;

(c) the subsidiary units of Coal India Ltd. which
catered the need of coal during the above period;

(d) whether any complaints were received regarding
the quality of coal;

(e) if so, the details thereof with regard to different
subsidiary units during the above period; and

(f) the amount deducted out of bill of different coal
companies on the basis of complaints in the quality of
coal?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b) SAIL has been importing ‘Low Ash Metallurgical
coking coal’ of prime quality as a quantitative and
qualitative supplement to the indigenous coking coal to
meet the total requirement of steel plants. Import of
coking coal is done centrally for all plants. Actual
allocation is done on the basis of techno-economic and
stock position.

The quantity of imported coking coal received by
Bokaro Steel Plant and its percentage to the total
coking coal recipts during the last 3 years had been as
follows :

Year Quantity received Percentage
(In Million Tonnes)
1993-94 1.466 37.8%
1994-95 1.446 42.7%
1995-96 1.594 43.2%

(c) The subsidiary units of Coal India Ltd. which
supplied coal to Bokaro Steel Plant are as under :

(i) Bharat Coking Coal Ltd. (BCCL)
(i) Central Coalfields Ltd. (CCL)
(iiiy North Eastern Coalfields Ltd. (NEC)

(d) to (f) The quality of coal supplied to SAIL during
the period was determined as per mutually agreed
parameters and suitable adjustments were made for
variation in the quality through '‘Bonus and Penalty’
provisions of the contract. The details of quantity of coal
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supplied by above units and deductions made on account of poor quality are as given below :

Type of Coal Quantity Supplied Deduction for Quality Reasons
Coal Company (000'T) (Rs. in Crores) for
1993-94 1994-95 1995-96 93-94 94-95 95-96 Deductions
Coking BCCL 1389 1143 1384 5.34 3.23 1.26  Higher Ash %
than Norm
CCL 990 752 945 8.15 2.13 10.60
NEC 43 31 62 - - -
Boiler BCCL 908 806 946 1.50 2.33 2.70 Grade Slippage
CCL 582 613 884 - 4.56 -
NEC - 54 20 - - -
[English] 1 2
Stalls sanctioned at Railway stations North Eastern Varanasi
4111. SHRI AMAR PAL SINGH : Will the Minister North East Frontier Lumding
of RAILWAYS be pleased to state : Southern Chennai
(a) the number of stalls sanctioned at various South Central Vijayawada
Railway stations during each of the last three years in South Eastern Kharagpur
the country; and Western Mumbai

(b) the number of stalls out of these allotted to
physically handicapped and Ex-servicemen in Uttar
Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) : (a) and (b)
Information is being collected and will be laid on the
Table of the Sabha.

[Translation]
Journey by Passengers without Tickets

4112. SHRI RAJKESHAR SINGH : Will the Minister
of RAILWAYS be pleased to state :

(a) the names of Zone /Divisions in which maximum
number of cases of travelling without ticket were
registered during 1996;

(b) whether the Government propose to take any
fresh stringent steps to check ticketless travelling; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Name of
Zones/Divisions on which maximum number of cases
travelling without/with improper ticket detected during
1996 are given below :-

Zone Division

1 2
Central Mumbai
Eastern Sealdah
Northern Allahabad

(b) and (c) Regular and surprise checks are
conducted frequently by the Railways to check
ticketless/irregular travel in association with the Railway
Magistrates, Government Railway Police and Railway
Protection Force. Vigorous checks are also conducted
every month under an ‘Action Plan’ circulated to all
Zonal Railways directing them to conduct different types
of checks on specific dates at various places and
sections prone to ticketless travel.

[English]
Newspaper Finance Corporation

4113. SHRI NARAYAN ATHAWALAY : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the Indian Language Newspapers
Association has urged the Government to set up a
Newspaper Finance Corporation for the benefit of Indian
Language newspapers and help to maintain freedom of
press;

(b) if so, the details thereof;

(c) the reaction of the Government thereto and the
action taken thereon so far; and

(d) the steps initiated/under consideration for
promotion of healthy growth of small and medium press?

THE MINISTER OF CIVIL AVIATION AND THE
MINISTER OF INFORMATION AND BROADCASTING
(SHRI C.M. IBRAHIM) : (a) Yes, Sir.

(b) As per the copy of the resolution, taken at a
meeting of executive committee of Indian Language
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Newspapers Association, the Government has been
urged to establish a Newspaper Finance Corporation
for the benefit of Indian Language newspapers and
help maintain freedom of Press. Emphasising on the
need to treat Language newspapers as a small scale
industry, it has been desired that loans at concessional
interest rate be provided to them.

(c) At present, there is no intention to set up a
Finance Corporation for the Indian Language
Newspapers.

(d) Information is given in the statement enclosed.

Statement

The Government have always recognised the role
of small and medium newspapers and have been
responsive to their problems. The specific problems of
small and medium Newspapers have been taken note
of by various committees/commissions from time to
time. An Expert Committee under the Chairmanship
of Shri I. Rammohan Rao, former Principal information
Officer was constituted by the Government to look
into problems being faced by the small and
medium newspapers and to suggest ways to help
them to overcome their difficulties. Out of 12
recommendations made by the Committee, 11 have
been accepted with minor modifications in some cases,
by the Government. Besides, the following measures
have also been taken by the Government in regard to
promotion of healthy growth of small and medium
newspapers :

(i) Directorate of Advertising and Visual Publicity
(DAVP)’s advertising rate structure has an
inbuilt provision for providing weightage
for small and medium newspapers. To
give additional relief to small and
medium newspapers the advertisement rates
for small and medium newspapers were
further revised by DAVP with effect from 1st
July, 95 by allowing 15% increase in the
weightage admissible to them (newspapers
upto and including circulation of 50,000
copies) in the present rate structure.
Instructions had also been issued by the
Ministry to DAVP in 1995 to double the then
existing minimum quantum of advertisements
to small and medium newspapers from three
to six in a year.

(ii) In order to ensure greater availability of
newsprint, its import has been put under OGL
subject to actual user condition by importers
who hold a “Certificate for Entitlement to
Import Newsprint” issued by the Registrar of
Newspapers for India. To ensure
uninterrupted supply of indigenous newsprint
to small and medium newspapers, whose
annual requirement of newsprint is 200 Mts
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or less, scheduled newsprint mills are
required under the “Newsprint (Regulation
of Production and Distribution) Order, 1995,
issued by the Ministry of Industry (Department
of Industrial Policy & Promotion) on 23rd
June,95, to earmark 1/3rd of their annual
production to meet the demand of small and
medium newspapers on pro-rata basis. The
newspapers can lift the stocks from any of
these mills in 12 equal monthly instalments.

[Translation]
Electronic Telephone Exchanges

4114. SHRI KACHARU BHAU RAUT : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) the names of places in Maharashtra where
electronic telephone exchanges have been set up during
1996-97;

(b) the details thereof; and

(c) the names of places where electronic telephone
exchanges are likely to be set up in the State during
1997-987

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) During 1996-97 (from April 1996
to 28.2.97), 95 Nos. of electronic telephone exchanges
have been set up at various places in Maharashtra. The
names of the places are given in the statement-I.

(b) Details are given in the statement-|l.

(c) During 1997-98, 113 Nos. of electronic
telephone exchanges are proposed to be set up in
Maharashtra. The details are given in the statement-lil.
Actual locations are not yet finalised.

Statement

List of Electronic Exchanges set up in Maharashtra
since April, 1996 up to 28.2.1997

S.No. Name of the Place

1 2

Ahmednagar District

. Khaisgaon
2. Sarola Pathar
Chicholiphata

Akola District

w

Rajura

Kokata
Kanadi
Kanhai Garali
Jamadhi
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1 2 1
Amaravati District
9. Itki 42.
10. Kokada 43.
11. Belora 44.
12. Mardi
Bhandara District 45.
13. Dewadi 46.
14. Warthi 47,
15. Chichal
16. Paraswada
L 48.
Buldhana District
' 49,
17. Bawandbir 50.
18. Asalgaon 51.
Chandrapur District 52.
19. Kangalwadi
20. Wadheri
53.
Dhule District 54.
21. Kahatul 55.
22. Mohadi
23. Sangvi
. 56.
24. Tarhadi
. Distrl 57.
Jaigaon District 58
25. Gadkhamb 59
Jalna District 60.
26. Dhawda 61.
27. Antarwalil 62.
Kolhapur District
28. Parvati Ind. Estate 63.
29. Bathanangale 64.
30. Kalambwadi 65.
31. Alate
32. S. Takali
al 66.
33. Mudshingi 7
34. Kekhale 68.
35. Shirati ‘
. 69.
36. Rashivade 0
37. Ujalaiwadi ’
38. Turanbe 7.
Latur District
39.  Iharni 72.
40. Kamkheda 73.
41, Her 74.

Nanded District

Yetala
Takali
Waghalwadsa

Nasik District

Mundegaon
Shinde
Brahmangaon

Osmanabad District

Balsoor
Massa
Jalkot
Bathrud
Padoli

Parbhani District
Singnagur
Hingoli Mide
Hadgaon Nakate
Raigad District

Jambhaivali
Pangloli
Pachad
Adgaon
Manivali
Ghosale
Arvi

Ratnagiri District
Angawad
Kelshi

Kondye

Sangli District
Utagi

Borgi
Narasingpur
Yellur
Muchandi

Burli

Satara District
Chapal

Diskal

Kalghar
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Solapur District Amaravati District
75.  Ropale 9. Itki C-DOT 128 80
76. Harvade 10. Kokada do 80
77. Begampur 11. Belora MILT 56
78. Sheerapur 12. Mardi MILT 56
79.  Sakai Bhandara District
Wardha District 13. Dewadi C-DOT 128 88
80. Vijaygopal 14. Warthi do 80
81. Pardhi 15. Chichal do 80
82. Kandwa 16. Paraswada do 80
Yeotmal District Buidhana District
83. Niljal 17. Bawandbir C-DOT 128 80
MTNL Bombay 18. Asalgaon do 80
84. Mankhurd RSU Chandrapur District
85. Byculla | 19. Kangalwadi C-DOT 128 80
86. Sakinaka RLU 20. Wadheri do 80
87. Gokuldham RSU Dhule District
88.  Mandwi-2 21. Kahatul MILT 56
89.  Gamdevi-3 22. Mohadi MILT 56
90.  Fountain-RSU 23. Sangvi C-DOT 128 80
91.  Vileparle (CNE) 24. Tarhadi MILT 56
92. N
Goregaon (CNE) Jalgaon District
93. Wadala-3
94. Bandra (CNE) 25. Gadkhamb MILT 56
26. Dhawda C-DOT 128 88
Statement-Il 27. Antarwalil do 80
Details of Electronic Telephone Exchanges set up in Kolhapur District
Maharashtra since April, 1996 up to 28.2.1997 28. Parvati Ind. Estate C-DOT 256 152
- Type B
S.No. Name of the place Type Capacity 29. Bathanangale C-DOT 128 80
1 2 3 4 30. Kalambwadi MILT 56
31. Alate C-DOT 128 80
Ahmednagar District 32. S. Takali C-DOT 128 80
1. Khaisgaon C-DOT 128 80 33. Mudshingi C-DOT 256 184
2. Sarola Pathar do 88 34. Kekhale C-DOT 128 80
3. Chicholiphata C-DOT 256 184 35. Shirati C-DOT 256 184
Akola District 36. Rashivade C-DOT 256 184
. . i 1
4. Rajura MILT 56 37. VUjalaiwadi 1C_y’:l?eCﬂB' 256 52
5. Kokata C-D0T 128 :2 38. Turanbe C-DOT 128 80
6. Kanadi do Latur District
7. Kanhai Garali MILT 56 '
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1 2 3 4
40. Kamkheda MILT 56
41. Her do 56
Nanded District
42. VYetala C-DOT 128 88
43. Takali do 80
44. Waghalwadsa do 80
Nasik District
45. Mundegaon C-DOT 128 80
46. Shinde C-DOT 256 184
47. Brahmangaon C-DOT 128 80
Osmanabad District
48. Balsoor MILT 56
49. Massa do 56
50. Jalkot C-DOT 128 80
51. Bathrud MILT 56
52. Padoli C-DOT 256 184
Parbhani District
53. Singnagur MILT 56
54. Hingoli Mide do 56
55. Hadgaon Nakate do 56
Raigad District
56. Jambhaivali MILT 56
57. Pangloli do 56
58. Pachad do 56
59. Adgaon do 56
60. Manivali do 56
61. Ghosale do 56
62. Arvi do 56
Ratnagiri District
63. Angawad C-DOT 128 88
64. Kelshi do 88
65. Kondye do 88
Sangli District
66. Utagi MILT 56
67. Borgi C-DOT 128 80
68. Narasingpur do 88
69. Yellur do 80
70. Muchandi MILT 56
71. Burli C-DOT 128 80
Satara District
72. Chapal C-DOT 128 88

1 2 3 4
73. Diskal C-DOT 128 88
74. Kalghar do 80

Solapur District
75. Ropale C-DOT 128 88
76. Harvade MILT 56
77. Begampur C-DOT 128 88
78. Sheerapur do 88
79. Sakai do 88
Wardha District
80. Vijaygopal C-DOT 128 80
81. Pardhi do 80
82. Kandwa do 80
Yeotmal District
83. Niljal C-DOT 128 80
MTNL Bombay
84. Mankhurd RSU OCB 283 7.0K
85. Byculla | OCB 283 5.0K
86. Sakinaka RLU E-10B 2.0K
87. Gokuldham RSU OCB 283 2.75K
88. Mandwi-2 OCB 283 11.5K
89. Gamdevi-3 OCB 283 1.0K
90. Fountain-RSU OoCB 283 5.75K
91. Vileparle (CNE) OCB 283 1.25K
92. Goregaon (CNE) OCB 283 1.25K
93. Wadala-3 OCB 283 7.0K
94. Bandra (CNE) OCB 283 1.25K
95. Belapur-RSU OCB 283 1.0K

Statement-Ill

Names of places in Maharashtra where new
Electronic exchange are proposed to be
commissioned during 1997-98

S.No. Name of District No. of new telephone
exchanges to be

opened in 1997-98
1 2 3
1. Ahmednagar 8
2. Akola 5
3. Amaravati 3
4. Aurangabad 5
5. Beed 3
6. Bhandara 3
7. Buldhana 4
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1 2

w

8. Chandrapur

9. Dhule
10. Jalagaon
11. Jalna
12. Kolhapur
13. Latur
14. Nagpur
15. Nanded
16. Nasik

17. Osmanabad
18. Parbhani

19. Pune
20. Raigud
21. Ratnagiri
22. Sangli
23. Satara

24. Sindhudurg
25. Solapur

26. Tane (Kalyan)
27. Wardha

28. Yeotmal

29. MTNL Bombay

O W WMN HENIAEEWNNBENNDOGONDO SN P™DN

PHALGUNA 29, 1918 (Saka)

-
- -
w

Total

All India Radio, Mandla, Madhya Pradesh

4115. SHRI FAGGAN SINGH KULESTE : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the Government had accorded sanction
for setting up of All India Radio, F.M. Band centre at
Mandia district in Madhya Pradesh;

(b) if so, whether the proposed F.M. Band has been
converted into medium band with old technology; and

(c) if so, the details thereof and reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Yes, Sir.

(b) and (c) A radio station with 1 KM FM Transmitter
and Multi-purpose Studio was originally approved for
Mandia as part of 8th Five Year Plan. However, in view
of numerous representations received from different
parts of the country regarding non-availability of FM
receiver sets at a cheaper rate, it was decided that
tribal areas in general, would have medium wave
transmission. Hence, the scheme was changed to setting
up of a radio station with 1 KM MW Transmitter and MP
Studio etc.

to Questions 122

Development of Tourism in Madhya Pradesh

4116. SHRI VISHVESHWAR BHAGAT : Will the
Minister of TOURISM be pleased to state :

(a) whether keeping in view the development of
tourism in Madhya Pradesh the Union Government are
contemplating to solve the problem regarding the
transfer of land allotted to centrally sponsored schemes
in the name of Government of India; and

(b) if so, the details thereof?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA):
(a) and (b) Recognising the complexities of land
transferability, the Department of Tourism, Government
of India has liberalised the guidelines to facilitate the
states including Madhya Pradesh, either to transfer land
or lease out land or register the title of the built up
property in the name of Central Government.

[English]
Indira Gandhi International Airport

4117. DR. KRUPASINDHU BHOI : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) whether Indira Gandhi International Airport has
reached saturation point;

(b) if so, the details thereof;

(c) whether Government propose to build another
airport in the outskirt of Delhi; and

(d) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

Construction of Rail Postal Service Building at
Haridwar

4118. SHRI HARPAL SINGH SATHI : Will the
Minister of RAILWAYS be pleased to state :

(a) whether there is any proposal to construct Rail
Postal Building at Haridwar Railway Station;

(b) if so, the details thereof;

(c) whether it is a fact that Department of Postal has
contributed its share;

(d) if so, the details thereof;

(e) the reasons for delay in constructing the above
rail postal building; and

(f) the steps taken by the Government to expedite
the above work?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b) A
proposal for construction of RMS building at Haridwar
railway station had been received from the Post Master
General, Dehradun.

(c) and (d) The Postal Department had deposited
Rs. 12 lakh on the basis of the estimated cost of
1987.

(e) and (f) The Plan for construction of said building
on platform no. 1 could not be finalised due to
non-agreement of location. Later, since the Postal
Authorities demanded more space, the site had to be
changed.

The Revised Plan was approved by the Postal
Authorities in August, 1996. The revised estimate of the
work was prepared and sent to them in December,
1996. The work can be taken up only after receipt of the
approval of the Postal Authorities to the revised estimate.

E.D. Workers

4119. SHRI M. SELVARASU :
SHRIMATI BHAVNA BEN DEVRAJ BHAI
CHIKHALIA :
SHRI DILEEP SANGHANI :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether one man committee consituted for
examining the conditions service, emoluments and
facilities avaiiable to Extra departmental agents has
submitted its report to the Government;

(b) if so, the details recommendations made by the
Committee; and

(c) the action taken by the Government thereon?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) No Sir.

MARCH 20, 1997
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(b) and (c) Question does not arise in view of (a)
above.

Post Offices in J & K

4120. SHRI P. NAMGYAL : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the number of post offices, sub-post offices and
branch post offices in J & K till date, district wise;

(b) the number of post offices, sub-post offices
and branch post offices proposed to be set up during
1997-98 in J & K, district-wise and location-wise;

(c) whether the Government propose to upgrade
sub-post offices and branch post offices in J & K
including SPO Kargil. Diskit (Nubra) and Nyoma during
1997-98;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The number of post offices,
category-wise, district-wise in J & K till date are given
in the enclosed statement.

(b) Post Offices are opened subject to norm based
justification and availability of resources within the
allotted targets. The Circle-wise targets for opening of
post offices during 1997-98 in J & K, have not yet been
finalised.

(c) to (e) Upgradation of Extra Departmental Branch
Post Offices (EDBOs) into Departmental Sub Post Offices
(DSOs) is included in the target for opening DSOs,
within which, an EDBO/EDSO, if found justified in
accordance with the existing norms, is upgraded into a
DSO, Kargil and Diskit are already functioning as
Departmental Sub Post Offices and cannot be upgraded
on the basis of present norms, into Head Post offices.
Nyoma is not justified for upgradation into a DSO on
the basis of norms prescribed for the purpose.

Statement

Details of Post Offices in Jammu & Kashmir Category-wise and District-wise;

S.No. Name of District Head Post Departmental Sub Extra Departmental Extra
Offices (HOs) Post Offices Sub Post Offices Departmental
(DSOs) (EDSOs) Branch Post
Offices
(EDBOs)
1 2 3 4 5 6
1. Anantnag 1 12 2 143
2. Badgaon - 9 - 71
3. Baramulla 1 15 4 155
4. Doda 12 1 113
5. Jammu 2 67 9 147
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1 2 3 4 5 6
6. Kathua 1 16 4 108
7. Kupwara 6 - 66
8. Kargil - 6 - 45
9. Leh 1 - 47
10. Pulwama - 8 - 64
11. Rajouri 1 11 4 106
12. Poonch 4 1 52
13. Srinagar 1 48 4 65
14. Udhampur 1 22 2 146

Total 9 240 31 1328

Total number of post offices in J & K : 1608

New Railway Projects

4121. SHRI MAHENDRA SINGH BHATI : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government of Rajasthan has sent
some proposals to the Union Government for
construction of new railway projects and expansion/
extension of the existing ones in the state;

(b) if so, the details thereof; and
(c) the action taken by the Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No proposals
have been received from Rajasthan Government in this
Ministry so far.

(b) and (c) Do not arise.

Tourism Potential in Tribal Areas of Orissa

4122. SHRI K. PRADHANI : Will the Minister of
TOURISM be pleased to state :

(a) whether the Union Government are aware of
the tourism potentials in the tribal areas of Orissa;

(b) if so, whether the Union Government propose to
tap the untapped potential of tourism in these areas;

(c) if so, the schemes drawn up thereon for the
Ninth Five Year Plan;

(d) the proposals received from the State
Government of Orissa in this regard; and

(e) the details of the steps proposed to be taken by
the Union Government for the development of tourism
in Orissa during the Ninth Five Year Plan?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA):
(a) to (e) Identification of tourism potential areas
including tribal areas is primarily the responsibility of
the State Governments/Union Territory administrations.

However, during the last three years, the Department
of Tourism in consultation with the Government of Orissa
extended Rs. 376.69 lakhs as central financial
assistance to specific tourism projects identified by them.

The schemes for the development of tourism
in Orissa during the Ninth Five Year Plan is not
finalised.

[Translation]

Development of Tourism in Bihar

4123. SHRI DINESH CHANDRA YADAV :
SHRI R.L.P. VERMA :

Will the Minister of TOURISM be pleased to state :

(a) whether the Government of Bihar has sent
proposals pertaining to tourism development to the
Union Government during each of the last three years;

(b) if so, the details thereof;

(c) the details of the projects approved/pending
with Union Government alongwith the financial
assistance provided for each of the project;

(d) the delay for according approval to the pending
projects;

(e) the number of Heritage Hotels of ITDCand Bihar
Tourism Development (BTDC) in the State;

(f) whether the Union Government are aware about
the beautiful tourist places of Saharasa, Supau! and
Madhepura districts of Bihar; and

(g) if so, the steps being taken by the Union
Government for the development of tourism at these
places?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA):
(a) to (d) Department of Touris, Government of India has
sanctioned 14 projects amounting to Rs. 282.55 lakhs
during the last three years for Government of Bihar.
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Rs. 101.4 lakhs has already been released for these
schemes. The details are given in statement.

(e) There are no heritage hotels of ITDC and BTDC
in the State of Bihar.

(f) and (g) Development of tourist spots is primarily
the irresponsibility of the State Government However,
the Department of Tourism, Government of India
extendes Central Financial assistance for specific
tourism projects submitted during the duration of 5 years
Plan by the State Government/Union Territories
Administration, based on their merits inter-se-priority
and availability of funds.

Statement

Projects/Schemes sanctioned during 1993-94,
1994-95, 1995-96.

S.No. Name of the Project/ Amount Sanctioned

scheme (Rs. in lakhs)
Bihar
1993-94
. Yatrika at Patna Saheb 21.93
2. Yatrika at Deoghar 21.93
3. Cafeteria at Jhumari Tilaiya 0.75
Total 53.61
1994-95
4. Tourist Complex at Muzaffarpur 27.07
5. Tourist Complex at Jamshedpur
(Chandel) 26.56
6. Wayside facilities at Masanjore 8.48
7. Wayside facilities at Kuju 8.96
8. Tourist Complex at Deogarh 27.00
9. Water sports equipment 14.05
Total 112.12
1995-96
10. Touris resorts at Getalsud 48.00
11. Development of Palna 27.49
12. Refurbishment of Gloghar, Patna 33.00
13. Publicity Programme 5.00
14. Fairs and Festivals 3.03
Total 116.52
[English]

Two Tier Committee

4124. SHRI MADHUKAR SARPOTDAR : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether it is fact that “Two Tier Committee” has
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been set up by the Airport Authority Mumbai, after
discussion held recently with Civil Aviation Secretary
and Government of Maharashtra to study the questions
of slum dwellers occupying its land and their
rehabilitation problem;

(b) if so, whether the Committee has submitted its
report, and

(c) if so, the recommendations of the Committee?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Yes, Sir.

(b) and (c) The Committee has submitted a draft
Report which is yet to be adopted. The
Recommendations will be made public, after the report
is finalised.

Appointment on Compassionate Grounds

4125. SHRI K. PARASURAMAN : Will the Minister
of RAILWAYS be pleased to state :

(a) the number of persons appointed on
compassionate grounds in Southern Railway during the
last three years;

(b) whether it is a fact that there are large number
of persons still waiting for appointment on
compassionate grounds,

(c) if so, the details thereof;
(d) the reasons therefor; and

(e) the time by which these persons are likely to be
appointed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e) The
information is being collected and will be laid on table
of the Sabha.

Recruitment by Corporate Office

4126. SHRI MOHAN RAWALE : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether about 70 employees of Mahanagar
Telephone Nigam Limited (MTNL) recruited by
Corporate Office on and after 01.01.89 have been given
IDA pattern pay scales whereas about 70,000
employees on deputation to MTNL since its formation
on 01.04.86 continue to draw CDA pattern scales
despite assurance that terr s and conditions will be
finalised within six months;

(b) if so, the reasons therefor,

(c) whether the employees working in MTNL on
deemed deputation have been absorbed and are
covered by service conditions of MTNL,;

(d) if.so, the details thereof; and
(e) if not, the reasons therefor?
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THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir.

(b) to (e) The Government employees who are on
deemed deputation to MTNL are drawing Government
pay scales. Out of these employees, the non-gazetted
staff are being paid additional ad-hoc payment of
Rs. 100 p.m. since 1.9.90. Since the case of their
absorption in Mahanagar Telephone Nigam Limited has
not yet been decided, they are not covered by MTNL
service condition so far.

[Translation]
Air Crashes Under Investigation

4127. SHRI VIJAY GOEL : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) the number of aircrashes under investigation at
present;

(b) the names thereof;

(c) the number of aircrashes where investigation
have been completed so far; and

(d) the time by which the ongoing investigations
are likely to be completed?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (c) Of the 8 accidents to civil registered
aircraft which took place during the period from 1st
January, 1996 till date, investigations of 3 have been
completed and following 5 are under investigation :-

(1) Accident of M.P. Government Chetak
hilicopter near Bhopal on 25.8.1996.

(2) Accident of Ahmedabad Aviation Academy
Cessna 152 aircraft at Ahmedabad on
5.11.1996.

(3) Mid air collision between Saudia B-747
aircraft and Kazakhstan IL-76 aircraft near
Charkhi Dadri on 12.11.1996.

(4) Accident of Blue Dart B-737 aircraft at
Bangalore on 28.12.1996.

(5) Accident of Kerala Aviation Cessna 152
aircraft at Bangalore on 22.2.1997.

(d) It is not possible to give the time by which these
investigations will be completed, at this stage.

Encroachment of Railway Land

4128. SHRI RAMCHANDRA VEERAPPA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware of the large
scale encroachment on the land belonging to South
Central Railway in Guller Haveli Bider, Karnataka;

(b) if so, the details thereof; and
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(c) the steps being taken by the Government to
protect the above railways land?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) At Guller Haveli Bider, triangluar track used to
exist for turning of Steam Engines. After dieselisation,
this facility was not required. So, the track was
dismantled.

In 1984, some encroachments were noticed.
Railway took immediate steps to protect the land by
constructing Boundary Wall. The encroachers filed a
suit in the Court against the Railways and got interim
stay.

(c) The Railway has taken action for conducting
joint survey alongwith Revenue department to demarcate
Railway boundary.

[English]
International Flights from Trivandrum Airport

4129. PROF. PJ. KURIEN : Will the Minister of
CIVIL AVIATION be pleased to state :

(a) the number of international flights originating
from Trivandrum airport;

(b) whether there is any proposal to increase the
number of flights from this airport in the near future; and

(c) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) 56 international flights are being operated
from Trivandrum Airport per week at present.

(b) and (c) Decision to operate additional flights
are taken by the concerned airlines based on their
commercial judgement, depending on traffic
requirements, availability of aircraft capacity etc.

Facilities withdrawn for Ex-MPs in Rajdhani and
Shatabdi Express Trains

4130. SHR! NIRMAL KANTI CHATTERJEE : Will
the Minister of RAILWAYS be pleased to state :

(a) whether it is a fact that facilities for Ex-MPs to
travel in Rajdhani and Shatabdi Express Trains have
been withdrawn,

(b) if so, the reasons therefor; and

(c) the steps proposed to be taken by the
Government to restore these facilities for Ex-MPs?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c) The
facilities available to Ex-MPs for travel by Rajdhani and
Shatabdi Express trains on the authority of
Complimentary Card Passes were withdrawn on
22.01.1997. They have since been restored on
21.02.1997.
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Accident of Guntur-Bound Nagarjuna Express

4131. SHRI AYYANNA PATRUDU :

SHRI SATYAJITSINH DULIPSINH
GAEKWAD :

Will the Minister of RAILWAYS be pleased to state:

_ (a) whether fifteen persons were killed and 14
others seriously injured when the Guntur-Bound
Nagarjuna Express rammed into an APSRTC bus at
Mallavaram unmanned railway crossing;

(b) if so, whether any inquiry has been conducted
in this regard;

(c) if so, the details thereof;

(d) the total compensation paid to the persons died
and injured; and

(e) the steps being taken by the Government to
improve the security on the unmanned railway crossing
at Mallavaram?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir. 16
bus passengers were killed and 7 injured when 7006
Inter-City Express dashed against a bus at unmanned
level crossing between Bandarupalli and Nallapadu
stations of Vijayawada Division of South Central Railway
on 27.1.1997.

(b) and (c) The accident was inquired into by a
Committee of Officers which has concluded that the
accident occurred due to the failure on the part of the
bus driver to take precautions as laid down under
Section 131 of the Motor Vehicles Act, before negotiating
the level crossing.

(d) No compensation is paid to the kin of the victims
in case of unmanned level crossing accidents.

(e) The following safety arrangements exist at the
unmanned level crossing in question to avert such
accidents :—

(i) Warning Boards are provided on both the
sides at unmanned level crossing to warn
road users.

(i) Whistle Boards are provided on both the
sides alongside the track to enable the train
driver to whistle, and in this case, the engine
driver sounded the whistle/horn continuously
while crossing the level crossing.

(iiiy The level crossing is on a straight and its
visibility is quite clear.

Installation of TV Transmitter/DD-2 Facilities, in
Orissa

4132. KUMARI FRIDA TOPNO : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state :

(a) whether the staff for installation of TV transmitters
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has not been provided on all the Doordarshan Kendra
in Orissa particularly Banai Doordarshan Kendra;

(b) if so, the reasons therefor and the steps taken
by the Government in this regard;

(c) whether Sundargarh have not been provided
with DD-2 facilities; and

(d) if so, the reasons therefor and the time by which
it is likely to be provided with these facilities?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b) Installation staff is deployed for
installation of projects whenever required depending
on the status of the project. Since the LPT at Banai in
Orissa has been completed and commissioned, there is
no need for deployment of installation staff for this
project.

(c) Yes, Sir.

(d) Whereas DD-2 service of Doordarshan is
available throughout the country, including the entire
state of Orissa, via Satellite by using an appropriate
Dish Antenna System, terrestrially the service is being
extended in a phased manner subject to availability of
resources and other infrastructural facilities. There is,
however no approved scheme, at present, to extend
this facility to Sundargarh.

[Translation]

Lackness of Passengers Amenities at Railway
Station

4133. DR. BALIRAM : Will the Minister of
RAILWAYS be pleased to state :

(a) whether there is any lackness of public
conveniences at Jaunpur city, Shahganj and Azamgarh
Railway Stations in Uttar Pradesh;

(b) if so, the details thereof and the steps being
taken by the Government for providing public
conveniences at the said stations; and

(c) the time by which Azamgarh Railway Station is
likely to be modernised?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.

(c) As Azamgarh railway station is provided with
amenities commensurate with the volume of traffic
handled, there is no proposal for its modernisation at
present.

[English]
Trains started from Various States to Bihar

4134. SHRI TARIQ ANWAR : Will the Minister of
RAILWAYS be pleased to state :

(a) the number of new trains started from various
States to Bihar since June, 1996; and
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(b) the number of trains proposed to be introduced
in future alongwith the steps taken by the Government
in this regard so far?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) 9 Express
(Single) trains including one pair of Rajdhani were
introduced since June, 96 from various states to Bihar.

(b) As announced in the Budget Speech for
1997-98, 2 pairs of Express trains namely Delhi-Ranchi
Bi-weekly Express and Surat Patna weekly Express will
be introduced during 1997-98.

PCO Opened in Gujarat

4135. SHRI CHHITUBHAI GAMIT : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) the number of new public call offices opened in
Gujarat and the additional staff appointed
correspondingly during 1995-96;

(b) whether the public call offices are being manned
by physically handicapped persons;

(c) if so, the number of such appointments made in
the State during the last three years;

(d) whether the Government propose to open more
public call offices in the State; and

(e) if so, the details thereof, district-wise?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) 1033 local and 1776 STD PCOs
were opened in Gujarat during 1995-96. No additional
staff has been appointed for this purpose.

(b) Yes, Sir. Some of them are manned by physically
handicapped persons.

(c) Physically handicapped persons manning the
PCOs are not the employees of Department of Telecom.
They are the licencees of the PCOs and work on
commission basis.

(d) and (e) Yes, Sir. 3985 such PCOs have been
opened during the current financial year. The details
are given in the enclosed Statement.

Statement

S.No. Name of District PCOs Opened

as on 31.1.97
(STD + Local)

1 2 3

1. Ahmedabad (Gandhi Nagar) 1024

2. Vadodara 1144

3. Rajkot 389

4. Surat 127

5. Mehsana 119
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1 2 3
6. Nadiad 49
7. Bhavnagar 145
8. Bhuyj 35
9. Bharuch 15
10. Bulsar Dang 388
11. Panchmabhal 111
12. Sabarkantha 54
13. Jam Nagar 129
14. Junagarh 06
15. Banaskantha 159
16. Surendranagar 44
17. Amreli 27

3985

[Translation]
Setting up of New Railway Zones

4136. SHR! GIRDHARI LAL BHARGAVA : Will the
Minister of RAILWAYS be pleased to state :

(a) the details of new railway zones set up by the
Government during the last year alongwith the divisions
included therein;

(b) whether Kota division has been transferred from
North-West Railway Zcne to Western Railway Zone
which having its headquarter in Mumbai:

(c) if so, the reasons therefor,;

(d) whether there is persistant demand of people of
Rajasthan to transfer Kota division back to North-West
Railway Zone which having its headquarter in Jaipur,
and

(e) if so, the steps taken/proposed to be taken by
the Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c)
Government has decided to set up six new zones with
headquarters as follows :

New Zones Headquarters
East-Coast Railway Bhubaneswar
East-Central Railway Hajipur
North-Central Railway Allahabad

North-Western Railway Jaipur
South-Western Railway Bangalore
West-Central Railway Jabalpur

The inaugural functions of all these zonal
headquarter offices were held during last year.
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A final view on the detailed territorial jurisdiction of
new zones has not yet been taken.

(d) and (e) A representation has been received for
attaching Kota Division to North-Western Zone. A final
view on the detailed territorial jurisdiction of new zones
has not yet been taken.

[English]
Insufficient Facilities to Passengers

4137. KUMARI SUSHILA TIRIYA : Will the Minister
of RAILWAYS be pleased to state :

(a) whether it is a fact that trains running in Orissa
have no arrangements of potable water and electric
fans and as a result thereof it cause great difficulties to
passengers;

(b) if so, the reasons therefor; and

(c) the steps taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c) All
trains passing through Orissa are having facility of
electric fans. Adequate drinking water arrangements
are also made at the platforms/stations for the
passengers travelling in the trains over Indian
Railways including in the State of Orissa. The
arrangements are suitably augmented during the
summer season when the demand for drinking water
substantially goes up.

Funds for Expansion of Telephone

4138. SHRI C. NARAYANA SWAMY :Will the
Minister of COMMUNICATIONS be pleased to state :

(a) whether Government propose to have separate
budget/targets for Telephone expansion in rural areas
and delink it with combined allocation of funds/targets
for a particular Telecom district/zone/State;

(b) if so, by when;
(c) if not, the reasons therefor;

(d) whether the Government are aware that
budgetory allocation and target for a particular area are
used by and large in urban/semi urban areas and rural
areas are neglected; and

(e) the percentage of the target achieved in rural
areas during each of the last three financial years?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Funds are already being
separately allocated for rural areas in the plan proposals.
However, targets are set for urban and rural areas
combined except for village public telephones (VPYs)
for which targets are separately earmarked.

(b) In view of (a) the question does not arise.
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(c) In view of (a) the question does not arise.

(d) Some allocation for rural area has been utilised
in general area which includes urban area.

(e) The achievements of VPT are as follows :

Year Achievement
1993-94 70%
1994-95 95%
1995-96 30%

Procurement of Biscuits for Sale

4139. SHRI I.D. SWAMI :
SHRI JANG BAHADUR SINGH PATEL :
Will the Minister of RAILWAYS be pleased to state:
(a) whether the Northern Railway (DRM Delhi)
invited tenders for procurement of biscuits for sale by
its catering departments only from the five biscuit
companies and not from the whole biscuit industry;

(b) if so, the reasons therefor alongwith,the details
of the above five biscuit companies; and

(c) the steps taken or proposed to be taken by the
Government to stop such irregularities and bring to book
the officials involved in such cases?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.
Procurement of supplies of proprietory items is done by
the Railways from the manufacturers of the reputed
brands.

(b) Keeping in view the quality, reputation and
popularity of brands the railway administration
short listed following Companies for procurement of
supplies :

M/s Britania Industries Ltd.
M/s Parle Biscuits Ltd.
M/s Cremica Agro Foods Ltd.

M/s Smith-Kline Beecham Consumers Health
Care Products.

M/s Bakeman's Industries Pvt. Ltd.

(c) Does not arise.

[Translation]
STD/PCO Allotted in Sonipat

4140. DR. ARVIND SHARMA : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether the District Telecommunication Engineer,
District Sonipat-Haryana has allotted STD/PCO arbitrarily
without constituting a committee despite directives
issued in this regard by his Ministry;,



137 Written Answers

(b) if so, the details thereof;

(c) whether his attention has been drawn through
a letter regarding the bungling in allotment of STD/
PCO; and

(d) if so, the action taken in this regard?

THE MINISTER OF COMMUNICATIONS (SHRI BEN!I
PRASAD VARMA) : (a) and (b) Sir, as per earlier
instruction STD PCOs could be allotted by two official
members of the committee in places where non-official
members were not nominated for the STD PCO allotment
committees. These allotment committees were dissolved
on 31.10.1996 and STD PCO allotment committees were
to be reconstituted by including one representative each
of the sitting Members of Parliament representing the
SSA. These instructions were received by the Telecom
District Engineer on 18.12.1996 whereas STD PCOs
were allotted by the official members of the committee
prior to 18.12.1996.

(c) Yes, Sir.
(d) The following actions have been taken :

(i) All the PCOs sanctioned in Sonipat SSA
have been held in abeyance and no further
action is being taken on these allotments.

(ii) All the applications received with regard to
allotment of STD PCOs are to be scrutinized
afresh by the reconstituted committee.

[English]
Construction of Overbridges

4141. SHRIMAT| SATWINDER KAUR DHALIWAL :
Will the Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware of the fact
that railway crossings on National and State Highways
at Khanna, Morinda and Sirhind are remaining closed
due to the frequency of trains and road traffic are
hampered as a result thereof;

(b) if so, whether the Government are considering
to construct overbridges at said railway crossings; and

(c) if so, the time by which these overbridges are
likely to be constructed?
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